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GOVERNMENT MOTION RE COLOM- * fashion as to give an impression to -

BO PROPOSALS ON INDIA-
CHINA RELATIONS—continued.

Mgr, CHAIRMAN: We can now go
.on to the discussion of the Motion. 1
might at this stage tell you that I
expect the Prime Minister to join the
discussion at 4 o'clock this afternoon.

Sarr SATYACHARAN (Uttar Pra-
desh): Mr. Chairman, Sir, during
the recent years no other document
has aroused s¢ much interest and
sttention as that containing the pro-
posals made by the six non-aligned
nations gt Colombo. Coming as it does
after the unwarranted massive at.ack
ang declaration of unilateral cease-
fire by China, it is quite understand-
able that every section of the people
-and their representatives have taken
utmost interest in jt.

Sir, Irankly speaking, the proposals
as they are shaped fall short of our
.expectation. But since the proposals
accept the principle that the aggres-
sion made by China has to be undone,
and they envisage also that the
Chinese forces must make a with-
«drawal to a point which obtained be-
fore September 8, 1962 I think it
«deserveg our closest consideration. At
this stage, Sir, I must register my
appreciation for all the efforts put in
by the representatives of the six-
non-aligned nations who were moti-
vated by the idea of maintenance of
peece and Afro-Asian solidarity, Sir,
-we also have to thank those emissari-
S who represent these powers for
presenting the case of the six non-
aligned nations in & very peaceful
manner.

Bir, at this stage ] feel that some
of the observations made on the floor
of the House gave me an impression
that there is a lot of divergence of
views in connection with these pro-
posals. 1 am equally pained to
-observe in the columns of the Press
that our ideas have heen put in a

i

the world that we are too much divid.
e¢d on this issue, This is too delicate
an occasion, and we are dealing with
too sanguine an affair and our expres.
sions have to be too restrained and
have to be expressed in a fashion
commensurate with the difficult situa-
tion through which we are passing.

As far as the proposals are concern-
ed, I will offer my observations in
Qetail at a later stage. But in the
heginning I must say that it would be
a diplomatic blunder of the highest
magnitude it we reject the proposals.
Apart from the fact that we would
be antagonising the six non-aligned
Powers who have put in all efforts
16 maintain peace, we would be aleo
losing the moral force of the world
Opinion which has veered round our
own cause. For a moment let us
think; if the proposals fail because of
the intransigence of China, it is China
that will stand indicted. We will get
the support of not only the non-aligneq
Powers but also of those nations
Which have been so far silent and
have not come out with their open
support. Some of our friends have
mMmentioned that negotiations would
dampen our war effort. I respectfully
differ from them. The instrument of
negotiation is entirely different from
our efforts directed towards defence
Purposes. I would be the last person
10 see that our war efforts or our
defence efforts are slackened because
We are in the midst of certain nego-
tiations. In fact, our effort should go
on with accelerated speed and at the
same time we may not be lagging on
the diplomatic front.

Sir, an esteemed colleague of ours
on the other side of the House ex-
Pressed that our diplomacy at home
hay been quite successful but it has
failed abroad. 1 very respectfully
3ubmit that the instrument of diple-
Macy is too delicate. It is not wooden,
it is flexible and if it is at all mature
diplomacy, it must adjust itself to the
norms and plans and exigencies that
arjse. 1If it cannot, it is a rotten piece
of diplomacy. Assessed in that context,
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I believe, Indian diplomacy has done
wwell, not that I am singing swan-
song to the achievements of our
foreign policy. My conscience speaks
when I say that so far we might have
erred here and there but on the whole
we have done creditably. Had it not
.been for our diplomacy, today the
majority of nations would not have
given their support to our cduse. 1
believe that the diplomatic front is
more effective today in this age than
the war front and that a diplomat, if
he knows to play his cards well, can

avert so many tragxc events eading
to a war.
Qur policy of nop-alignment has

also been very badly criticised by a
few friends who happen to be here.
They think that non-alignment has
been thrown to the winds. I helieve
that it is non-alignment which has
triumphed so well. It has received
encomiums from East and West and
all those friends who believe in the
tenets of non-alignment,

Now, as far as the Colombo pro-
posals are concerned, it is said that
it is deviation from the earlier stand
and principles, I fail to understand
it. It has also been said that as far
as the proposal of China was concer-

ned, it was better than the Colombo
proposals. This is a most amazing
statement. 1 need give some clarifi-

eation on this issue. If we gee, in
the Eeastern Sector, we are quite to
the point of what we need except
Thagla ridge and Longju, which have
to be settled in the course of our dis-
cugsion. As far as the Middle Sector
is concerned, the area known as Bara
Hoti is still unoccupied either by the
Indian forces or the Chinese and that
has to remain undisturbeq according
to the Colombo proposals,

Now, the most contentious part
about whlch we have to think is the
Western Sector, that iz the Ladakh
area. 1 Delleve, as 1 gee it clearly
from the maps supplied to us, that
we definitely are gainers. In one
sense, I should say that the Colombo
proposalg envisage a position chh
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is advantageous to us, since they have
not allowed the Chinese to reap the
fruits of aggression. They have said
that the Chinese have to make a with-
drawal of 20 kilometres from the
line of actual control. As such would
it be proper to say that the Chinese
proposals are better than the Colombo
proposals? I would urge on hon.
Member, who spoke in this strain, to
examine his own statement with the
help of the maps and also the state-
ments made so far, .

There is another great revelation
in this House to me that we have been
dubbed as Communists and probably
ag their fellow-travellers because on
certain points we do agree. That is
rather a most insensing statement. It
has been gaid that there is a sort of

suspicion that we may enter into
agreement with international Com-
munism. I do not suffer from any

phobia, whether it is Communism or
any other ‘ism’. 1 have my own ‘ism’
and 1 am perfectly confident of that
and I know that ‘ism’ has not to be
diluted with any other ‘ism’. As far
as the question of co-existence is con-
cerned, the alignment or policy or
any ‘ism’ should not militate against
it. I would point out this to the hon.
Member who had the temerity of
speaking in that strain that we pro-
bably are going to follow the line of
international Communism or com-
promise with them. There was an
occasion when Roosevelt met Stalin
and today in the Cuban affair, either
Kennedy or Khruschev—you may take
it either way—they had to concede to
the other and the result was, a great
military catastrophe was averted. That
is why I said in the beginning that
the instrument of diplomacy is too
delicate and flexible. It must rise to
the occasion and I say in the very
spirit that Khrushchev and Kennedy
played the game very well

Regarding some of the points that
arise out of these praposals, the whole
confusion obtaing because of the type
of enemy that we meet. the type
of opponent that we meet. We know
that about 52 years back a very
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[Shri Satyacharan.]
significant statement was made by one
who happens to be a General, a great
military genius of repute, It was in
1910 that General MacArthur paid a
visit to India and after his visit, ke
submitted a report to the Government
of the U.S. Therein he wrote that the
strength and weakness of India lay
in its pgeography. The Himalayas
serve as a fortress. If the enemy is
met at the gate, he stands repulsed
but if he gets an access through the
gate, Indiang have always been defeat-
ed. There is some sense in it and the
statement wag made about 52 years
back and I specially say when I exa-
mine the cage to bedr 1t in mind (hat
all these passes, which lie either in
the Eastern Sector or in the Western
Sector or in the Middle Sector, have
to be got back or maintained in the
light of this statement made by a
great General who is known as a
military strategist of the world.

Sir, if the friends who are in favour
of the rejection of the proposals wish
war—because that is the only alter-
native—] would_ask them this ques-
tion: Will that proposition be feasible
with our professions of peace and
eo-existence and the five principles of
Panchsheel? Will it be not correct for
ug to adhere to them and to avoid war
if we can avert if? If somehow or
the other, by sitting round the table
we can make the situation more fav-
ourable and peaceful, we would be
contributing to the cause of peace in
the world and in our own land. Sir,
when I say that, I do not mean for a
moment that [ am prepared to en-
danger the freedom and integrity of
our country; nor would I like to com-
promise on the issue of the honour
and prestige of our country. These
are the considerations which have so
far animated us. I believe ag far as
our Prime Minister is concerned, he
is the proper person, with all his his-
toric background, with all his patrio-
tic actions so far, to take care of it.
To doubt his professions and intentions
or gctions would be, in fact, too bad.
Therefore, Sir, I would recommend to
the House that ag far ag these pro-

{ RAJYA SABHA ]
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posals are concerned, they have to
be accepted in principle. I do feel
and I say, Sir, at the end that we can
give the green light to our Prime
Minister and to the Government to
pursue this matter to its logical eng,
in conformity with the sentiments
that have been expressed in this
House. .

¢

sl Qo dto AIERAT (I W) ¢
i ofY, ST ST WK 39 9%
N AFT 9T X F5 TEAHl @
fa=a T AU

FU & ggeg fod gak &y
i Mm@ g FAd @I R TS
2@ E 5 ammn T @ faaeEs
F g% A feafy w1 Fram FT T ITHY
ad # g0 FQ@ § |

dftar wWm g AT qar
(39T ) : FE-HAT |

&Y go aYo FTGHY : FOI-FAH
qU A F, I FEA A a1 a@ A
FET AT R Fg TR A & faasay,
o foafa & o o=5 § )

fafey =t (=it go %o &) : 7@
Wt oamr A

Y Qo alYo amoryay : AT agf WY
T VY | Hae A ogw T Fie
T FaFEl TEHT HT FEAT FIRAT
g wifs wgf aw faindt T 571 qa
tewfree o€ F1 R FAE of
frQet 2o, foad d @ ¥t fee
Yo 7 & fF el w&mE Ay
TR ©FR A FT g | FEAE
qEf FarR & ¥ s ag ! s ar
ST THTfard 1 & 9gN & IAw @-
FTT &< far Yz i e & s
e frar 3 999 W gEara)
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FMAFAIFT q@TEE ) T 9@
wg ¥ ey # e F &) AEEar
gl waFar | .

Smri BHUPESH GUPTA

it was published?

+Y Qo &Y FragaY : No, we did
not reject before its pub lication.
qgeT FAET g § < faavas, #r ay g
41, ¥ as< H1 IT= fewm =g i ag
FH ¥ F9 9 f—"fafvww ey
Jo—urzy fafeet & T wrsd)
¥ o faqrr & @ #r feafa 9 w99
FIA Y AT Ay A | I fax w2
Jg 7 994 f& &g sarer ¥ ST A
€1 o) afc 999 § w15 T O &
g%, a1 gt iy T 7 ;0fed | ag
™ 9 Y 79 N ey ¥ 9 A
qUAIAT 7El Y AT, I g gHAr
2

mrzwawnm%%an‘, :
TqH 9T FET | T F IR H qS
F2 o7 @ & 7 gw oAt FE 9w-
A W@ aF WA & | A F qEen
sreaT g o amren foa &7 Far gem ?
7 gq aven @ ) oAy Y
{9 F #fgw F fqarata 39 o
WE? W ET FIAvET T TEHTT
FQ &, q 37 gW arreT fo 9wy
AT H AN F HAT HAFTL FY FEA

AR )

SYo wEATHLN : THY F arq
Frei Siwrew #, fred aw wew
gt ¢ 5 &1 oo sg "o wfga
wewd? |

{24 JAN. 1963}

(West
Bengal): How did you reject it before
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=Y Qo do ATSIAY : SN i, TN
ofed & 1 qdf &7 &, fafy w41 9
T 91T qrsg &< 5 aquren o
# g AT YAT AE 9T GHA 1 T W
FI$ faarg 7 & gaar AT W AT
o gam oY Y gwEa o e gwEr
WIRT W9 =99 T S FIeaeay yeary
F I THET AL AY TGS @Al
g ‘

AT HF AN Fg om
& fx a5 e Fow v W AW A
I, R g gar faa #1¢ g 78
£ 1 gt for ax @t e & @9y a5
AT AEL o9 | 5 fagra § 98 9vTEr
oot T wE FY I AR 6 WR 9w
d= I & fagw< &t gy 9 & 9-
T HTF GATY JAT 1 ga faam, oy gud
Fg1 f& 99 A gg Tran wrwaor gy
g AR T o W ¥ F R oaw
T T SR & A fax w@ -
) SR gATQ 9T F oy fea
fr < F RN arren foo & AR
FT &l | ez § far g7 feamT & gy
o & IR § 715 wveg Tl 97 | AfHa
SRl { ST FT HTHHGT HTET FAT AT
TGl 3T ATHAN & qTA g9 A g
T ® & ) g o aquren 9 W@
AR W ow fag 7 R, aven
fear faey g & 2@s F7T 4T T g,
aqrren foo ww fagia &1 wdw & 6
7z fagia ag ¢ % v efan<i & a=
qx fFeT 2@ g #Ar F aged &
sl & g fae adl gwad o @
TS 37q F AT FAT 9541 § {F Frawa
AT § gqmTer o § F9T O o &
T F1 TF F 719 949 fagia
F gean F¥ @ & |t A aA #
FEEA TAFIRAEEAR &
qrreT o | Ao T T WS, 9 g
#3 7 qFq & 7 g o #) famre
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[5 o #to arridt)

&7 faqq qTar 91y, 9% &9 A WW
a5 § ? gu @ fagim N FA Pz anx
& & ofx wh N faame oY a1 @
W & FI FT 7 {97 797, QY g0 IUHT
fadg #3017 W FAT A% 399 TR
AT § fF AAvl wwqg gad a9
%33 § | gar wfafafy o9 9w & wfa-
fafast & g T wrEd, A T 40
R & qien e & aR § a
TR I M ag FEare v g
A ¥ zg fad I w @i wka
® quT HAY 7 Fgr 91 5 gquren for
# oy < o € St frwrer &Y
SEE g 49T gt (o 1 fqang
& fawy aarar 918 2, F g &=
FTEATE FT IEW  ISAT R
¥ g% oa feafa § s o1 @ § WX
TN @ w&rEt # " foar g

ua ¥ g™ Y 09 FXIAT | IW @Y
¥ gardr ¥y Sifeat f | S A N
FfFgi of | w9 wer ST & 6 99 0
fewrdYex i gz s 1wy O g2
ardT P wrE &Y qfa § g g S
Wit ™ qer a<iw F7 fawg & r
& W o owr wr @
f& T o fHEAPRT g& STEm |
/Y gz a9 I a1 & 9y ? S
AT AT TAOF F AW AT AR
FUY FgT o7 @ g fF guHr 0 fwaAl-
Wrex g A g g, TR gEw W
@ @ g dar g & ? g, A
gWF! o fFAnfleT 17 gemT =vgan
§ oY IawT gua 3 < fram 1 e
vyt & wara faw qfs § <=
o fRATHIET NG 20T agT g FTY
A77 A IX gEY | g waAr fw 9
AT JAT qAY FT ARG W@ & !
93 a7 ¥ g7 ¥ § 7 7@ gl
“gTERAEY ®T gaTd §, TF TN AT

'
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NEAT W qA § | whfAw qA ¥
AT 3 & Swarey & 1 wgr QW ?
T AT gAY I FFIE FAAT !
Fo fafar g4t 3 g, A @Y 99 'Y
W AT 71 g A ¥ oag 7,
TR 07 & qravE 7 1 TN ITF
ufeafq w1 w@we aE) fear, aaife
T FAT 98 &AL A FT gFq v
AT f 9T IFF FFAE | | AT
FIFET JeaTd gAY T Fg @ & !
3 #g @ § fF g AT I A WA, qUAY
yfa § fodt Fa1 7 9K ;R wwAy G fw
§ A9 F AFNET FT a0 AL
FTA | IT AFIET ¥ frqer wraAT &,
§ FREH Fgl a9, I fawnigdi § wF
¥ g gi—aw IFH T9 HL
Hf7aT § F 1 §H Fg (F W9 gAY
W # e W F FF AT AG
Farsd fo wod a9 giaar $¥ g,
Y @AW F& A TqZy F AR
yret fraw g | a8 F1W ¥ fagra
FT wfaurea § ? o1 N JAT AT A Fgv
fX Tg WA 3 39 g9 ¥ ggaan v
& faara< FY @47 T, s faavae &
@ #t feafq Frow A =l —
77 4 § FA §d §—aT MT
TET qawq ag gt 97 fw s faqrat
FY WT ¥@T aF A7 o R ey
FF TAT TIA agT AT & B ATAY
9T AT FT ATIFTCENM | 7 AfIFTT
TS ST AT @I § | ) F9 & FH Tt
9t Ig¥ @R AR Fug wff @
@ & A g FG N @ fF oA
TG A= ad B

73 937 AT § i afz g srasat
JEE B AZN WX A7 AT e ?
# gaFT I &AT ATEAT § 1 A "X
A 7 FrT—FgY & fF A T gwar
FT 3T 1
Surt N. SRI RAMA REDDY (My-

sore): Who said that?
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&Y Qo Yo amradY : & amw AL
AT ATRAT | T gAY Tg AT GHATS
T AT WA & O Ay o0d e
g Fora) qEqrE) F1 &L A
& WY Fgr @ fF WA W FIAEET
NENE AGT AT AT A R gAAT F
A

ot Qo ®o & : fFT 77 ?

oY Qo Ao FTAIAM : T AT
AT FT IM—FaT gafad go HIA
g ? T A THL FL gHAT §
fF T FrEE WE@aT F1 R FA
¥ 919 OF T F7 wigaT g fw = fee
TAAT FL P | 99 g4 9 & A9
c fgava< ¥ 98 Frad A AT @
g ag Y Q1 A ¥ gHAT FT a4 9 |
ag 7 MET § 5 g7 a9 w1 & Ry
“fenfaaten e’ 9 &3 svad, av
T gHAT AE FOT ) AT AT Av
= foaarad & 9g 919 F F Ay g
q} X A9 ¥ 6T gwar F¢ e o]
zafad g7 F =gl % g7 a9 9% a1 43t
07 99 oF fF Tar guer Qe T8y
g ST T Fgr o7 W@y & foAar
LRI U SUBC RGN B L I
g R Tg At gE g wk
/G AT FU AR WL FT 917 § 5%
T TG FIT AT FAT RO QY FET vl
2 T A AW a1 ag guar #%
a-‘“-' PR

Ay fadew & fv 09 w79 WA <
foT gueT a8 Fom | gafay fF o
ZaTdy feafa o & oy &, W W
AREF §, W gATY FAT TER A
ST §, AT AY gTAT AAY §, A JAT-
gfa g a g fAr gH Asg ] &
far wra T & 5 St w9 wiwa
aTF ¥ F71 mn f wa A T wgfae
gz % Y 99T 9% @ Y ) HAEw 4y

fr 9w 3 feafg fare <t & | = AW
F1 feafa farg ) &, A ag goaT #)
FOM 7 qT FH ATFAT A AW R,
I AT AL FI TH F G TF AR
gt 93 Wy A, 99 gw fah st
AR A deE § w¥ gT %, @
Frfrez 3w Hg o a0 S FT 43
gT F 7k 59 et e # agrar
g fe i o7 a9 ARG F g9 6y
¥ XY FUT J9aT #7 afF F a9 9
Fgr f5 o fgavax &7 ¥ Wy Ew
FH Y FH UG § | T W UITE A BY
4, os & Y I AET & A
AT I &, TT A FF FgA F HALATC
Frgfaez ta Fegface {1 & W wdew
9% AT §, W™ aY g 90T Y § wa
ST A9 F GUA HT Ia9T ST A8 ¥ ¢

qfFT o A gEer wm, v
Ter ¥ f5 ogd SEET WMt AT
ERT L A F EHAY A oW A 4E
Tt T31 & o gwW Tl o famer g
FT ATHFANH &F GF ATA FA R
for = 9 | B9 I A & faws
g & afed g7 99 e Al FW
@ Hgg W & oy Jam oAl g
fo& g7 FE wEga FT TEAT FQ
18 gEa ¥ 9gr § q@ qav
aeT § {6 AT Ta oAy FEy & f A
¥ T T T HEIAT RO AE I
1 FFAT &7 975 TH TP AT @r § !
FTALS AT F—A1 TS AT
yifw e F fad Jae @1 Y 99—
Sfadz axaEEx & faaw & THK
F< faar 3410 wafar 7 = § sgEy
FW ¥ fay o gars ome Wer a0
X Afedz wEgTEER ®iT G
FarARAY Afcw # 43 @ T g
FY TTET FIQ T AR FAE I X
FgT f & ara gt e | aq Gy wrg
F a7 A w4 fF s gRa
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[*ft To Yo Frer]
I wovar fe|rs | HIST g6 gt #17
a5 qgTET ST § 1§ A Frear §
f&F T TR I HIT AR @ | qA
FE, g0, @ § 7S AT SATRT T9R

T e A Y gY ) AT F AT T AT

T e afwes  (faeedt)
wiza fafaeeT ¥ agar oY &gy 1. . .

ofY Wy siEe (S W3) : wRa
F T AT R |

ot Qo Yo arTgaY ;... AT F Y
fags-oit o« @ ¢, 9 & ag 97-
FAFR F9 @T & | S i § g
gfafafa § § A F Ty 947 §, fazar
wir @, fraT wd § 9% 9 S@¥
g X B fagad € | = g
I T HY TFAIAIT FY TAT F A
qIN T & TH G AT, A1 AfET A 93
T wrRa & gfafafy geeawed 3 F
S H4AY, faa 747 & 917 @3 Y F
wiE fgaama 4 W) R ag S1e faet
F @ A 9 79 F qTT Ay 74T |
g fFamd ar AT FT R € |
St 7 foeett ¥ 9 w7 qafqfy § 59
Y grag & o7 @Y 2, 59 AT KT 9%
@ 7T g8 fazamw fgemar s w@n
2o aaF @ den T9
Hrgw w JMT TG § AT AT Tty
a1 WY g\ AT w1 qaR Gl & ) Fr
wiraT & fF gfage on & foem gar @
fr sfem wrg faen T FaT—w@
R A F wvaeyi #1 afagra « F4r
gy e [T 8 ?

UF 919 A FEr Jr § fF R
AN FEE WQEl B T Ag)

frar, AN aea M ET gAA QLI °
SIAT | 59 9 FY FE AT Y
FgaT | Y gEgeqar & g F fwEr ¥
AT BN F T AL I gEHS |

TR FART TF I 6T g1 g, ar
TG GO TAC FI0 | WX TH T& Ty
q19 €1 AT, &1 9% AN e @R
fora® 5 ag ger S99 919 919 F
Tg FHEA FT w08 FIO 4G ¢ o me
gA S99 Fg (% gHaTgu m A ey
T g9 F A AR TH gag A gAT oA
gfar o o7 39 gfas & aa—~F g
¥ 59 T 9 qF QU A R gF %

@ g% a6 A g aed §—

@ d g § g W IET |

T qH ot § £ wreeay gatatas
FI qg GHATY FY FIRTT TG A TE

ST R} FT WYATH §AT &, W gArQ
oI g5 8 W SH qawi W, 9o
F S AW AT GAR HAFTN | T4
@ & SEw uF faamy Fravar gfa-
fafiat 1 off et w3 aF, TRy HIW

G AT T ) FAR T g A FF-
99 Ta@ FT W g @ arfw
“India hag been humiliated to some
| 98 ‘“to some extent

humiliation’ ” a1 gt g ¢ &

gWAT S g fF qq
‘gifafade” v g ? W@ &

I A I “humiliation”
“to some extent humiliation” F&U & AY
FrF T Y ““to some extent’
g
T FT § |

extent”

“minimum conditions” £}

¥ FraeE J W F T I
areaT, = g7 fwws § fw s{A
9 &7 UTFACSTHTY 781 Hgl | (99 9%
S HTFAY AT, WX S6 TG 4 g
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fadq 9 wE FT ATFOAFT FZA &
FaTE, FAHEAUEA ¥ O fyw oaw
HTHAY GHT & TGN Heqeqqm F1T B!
I w1, a1 Sfagz afar shv fae
T Tfaary sar &y wtatear F4@r
griY, a7 FaeTy F qTITIFAT TG E |
TR AT F TAT7 FAT 7 qfqt=war s
2, 98 FumT & W & Ay daw
femrs 29 & ‘

9 ¥ &7 1 AT KA TEATEl
F 7T & Rt a2 a2 § fF weew
dray-fogme & Fgw 90T ) Ty 7@ ar
ART & | ST FYT HATRAW 9T 9]0
AT AR & AW JW gfEr #
7g feamr @war ¢ f& @ & ang
g §r faag &) AR AT &
A AT fgg &1 awon a8 2 fF
&9 39 dmr-faarg #1 STFAT & ' §
F1O9 @, TR A A A a5 T |
AT & TITT AT T of7T & T TTegT
& ga@r & a9 a1 97 foqar ar sawr
qF w7 ¥ JWF GRT @A AR |
ST 7AT 7 FgT AT —

“This 1s not a mere boundary
dispute or a question, of small
territorial frontier  adjustments
Apart from the vast and fantastic
claims that China has made,
China had already occupied 12,000
square miles of Indian territory
during the last five years While
notes were being exchanged for
arranging talks and discussions to
ease tensions and even dates and
places were being suggested, fur-
ther aggression by China started
on 8th September and further
areas of Indian territory  were
occupied 1n a new sector The
1ssue mvolved 1s not one of gmall
territorial gains, one or the other,
but of standards of international
behaviour between neighbouring
countries and whether the world
will allow the principle of ‘Might

1081 RS—4.
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13 Right’ to prevail in interna-
tional relations.”

\
gAY Fgl, ag vy #7 faare A€t oo
Tg ATFA § | TN W FIra| qEReA
& yEarar &1 EFLCFT F, AT ATHTT
g o= At &, Aw-faarg awaT o
AT 8 |

« fagrat § ogor aewre FEAl
ot fF gW ata @1 F44 qUL T
AT & F & Iy 9 fame
F23 & fan, gw ‘o’ w4 “fam-
Fraes’ 787 30 « & 7T TOEAE,
FT 9T g feafq amaw &7 = sy
TEIET F AN & F1g qg feafa A9
T §Fd & ? FrAwEy IS FE @
fF gz fraw 1 crf 77 57 9=
¥ qrg & Aw-faae & are ¥
Ffz aral & FTOET 7 AT FaT 5 9|
T G977 FTFA FLIIC a9 &9 a1d
FIA , qT g FIAFTT A W 4 Fg
fF gm awalaT A8 /ey, WX q9 ITHY
gfee ¥ gr wE F1 9w [ AW
I AIT BT T IR EH ST I H
%9 SEd faew S| gHE wAEr
|MeaT g |

i

T AT 7g et % o gg-fam
TGT gAT WL AGY @ g warfy @ SR
A9 FEY Y ATEAT § | T IS AHT 97
FoAT F7AT ALY ATEAT | FI9 F JT AHT
¥ FATA &7 @7 FY WA FT A1gaET
T a1 TR g9 FETE A 9EE qTHEAT
F am e g 3 | 99 gHA qEE
¥ gAar ¥ g fav gEmr weEETe
F< 531, a1 39 F7 a7 I foram A&7
¥ AT AT ar Y wreg ' oara
agrE faamwsr &1 T & AR W)
g9 qraEIa #1 Zfaw 9T 3 FT FGA (F
A & F & fqv g wwxd g F
qger #1 ‘ETH F @A w70 ) A
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[+ To Yo FIAT Y]
F ZH THH FI@FED T FT qHEA
facrmr ? Ay faeem, w@ifE F a1 gaa
T &9 fF g Jm faag #1 g+
F3 7

oS JF AW & grT qT FA
FTfagm AT & ° 99 4 g@qT 9+
Y a1 FY g W AT ATH 97, g7 A9
F ArFAOFTY T FY a@raT A
21 g9 & fagea<, ¥ 939 I0q FF Fl
uC & fF IE9 TIT ZHET w54 )
W A gH 1T FIA I §, F FAT IT4T
F &, ITHI AT AW gl § 7Y
W S A arel ST F g A
TR 93T 3 | §3T T3 9 T@ FL TIW
71 a1 fafy aoft sgemm v fow |9
q¥ ITHT fawarg @ ar |y Frevst
9T F I A FT FATIAS FI AT
g ? 7g faearaardy #41 w9 599 Ry
qT FE qTAT AT a9 99T & 7 Fyr A=
#7 gag-af¥ada g1 741 & 7 A7 qr o5
¥ g amEdm & Ifsw 9¥ g
STEAT & | g9 TS & AT 7 T Y
I g9 gTY AT TE 8 | Afwe e Ew
FIFEY TEAET 1 AT A9, AT g7 HIAT
gAY "9 R/T |

T FATE! AfFTAT ¥ 9 qGT F
qry g 969 g % g9 at Ior-9or k|
F1 qfr 1 97 F I & qF F4T A
wfqar & a9 g0 § 1 98 MFTAAET 3T
g, 9 T F IYW FAT FT QT HY
WTEAT FT TR FIAT 17 | 31 f6Y, 7/
ug WY %8 957 & fF g sw y F 7
ST oY, = faaFaT ¥ qF *7 feafq ww
Z19 &Y, ag T I T8 I | =AY arrEAr
fosr & g 919 ALM@ GrEr F 3 AT
Y e =AY G FT IAN ZH HUAT
JAU JT w1 AfAF B 3w AT
Gfe ov S AT w1 T AT

AZ FL AFT | TIF JIE AT AT FIAV
g TET ERM fF gaT #9 w9 & g
=T QI IATHT GTAT FEF FAT ST |
Ffeer agr otraT @ i afg 9 3 9T
¥fa gre €, a1 arq @47 g P A
T F g a fam fFuogw woeT
T & sfima o gq frarg & &
=1 & q19 19 g1 9% A0 IqF Few
43y I grear Ivd &)1 AT fadTT
&, B AW G THT @re’ F7 2, qv
W g #9 & faT 99 F Q19
W AW g 7 FT AT W@, 1T AR
AT, A9 TATTT T L, T HIAT
qTET 7@, AT HIET 9% 7T 9 &1
9T §, 1 39 T I 7@, gF AAT F GV
9T 7AY ¥ FgT, g9 ALgEAT[ & foq
dare 1 N qfe G F7F T9T A
A @ @ | AT X FrET 4 o,
FAYW fFT ®T qEHA0T g7 Y
AT TTaT HAGTAT FTGAT § HIT FAeAT
SETET FY THTC FT gH Iq AT ST
T2 2 ) WY FY qVHT A7 F AGT
UE THIHT FIA A FUT F qI€qT HT
THIT TE) 17 I11e7 6 OF qr FHievar
TEITET FT TR FHed g FTaEA
FT Zfad 9T T M, A R ATHAT
F1 gTell F7F FY 4T T84T IS FHAT AT
T IAY AT, A AT T AW AT /AL
T Iy, A AT F AN FNIASHAT
frenfy AT w2 #Y FErafy
ST & arq g | gafae orer AT
% gu #2 A TE@ AR AIHA G
g2

TEH OF AEEICF TG AT &
qag ¥ wiawm A § F s a5 qrFpwor-
FIAF ATE § @ ady sgar
B 9 § AT 450 | qg qRaHY gfz §
Froray yE@TE 9T faEw 7 @
T FvEl TQIET F G HIH
=t & qT AqTAT AT FE F q0E,
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A F s &7 wiw ®7 ¥ gAT
FH & for sy dardy arfed 7 §ard
I OFAT § 7 g T g7 9K §F @
FLIATT ! TZ FEAT FTH! TgT § FF F9n
arfgd | guT S WS A ger wfam
) facdy faet & 5 77 o=l & faard
AL et =rfEw |9 Adr o a8
o fafasay a8 o afgg | g
a7 s g fr fafasar o & & 9=
Fag faam g g T o v 2
TEAAT TE &1 75 JF 1 Far F IAR
9T g1 fRT ST, AN T e 22
FTAT, AT D GEET AT ATT T
R S AT Afaw gea & 99y qia
q g FIAT THATT JTHF & F T
g S (

AT & AT A T G E T 7w
S @ FXE | gL g WA S Agt
95 gu &t a8 o fa=m &7 fif aFe A
feafq e w3 37§ 1 g0 9@ feafa 1
ALY FA TN | T ST ASTS AET ZT
T & AR A 9T &
sl ®1 39 A7 & @ IAET AT FHAT
g fom oft & s wiEmwms T AR
afas @ e & 3fve §, Frewa
JEATE I TE TEeAr & OEd AfA &
S F AN A ATEF § | T I,
S w9, | wfasr 1 & a8 o0 T #
ST WA | quEfaw gfte & g oW
F A A G AQ 2N wT T A T
v fF frm 3fte & Frewar geal
F1 TR FIA KT G F1 N Gl & 7

¥ fqaFTaR S AATET AT

& fa e 9aT9 § 9T F A T

fr ag wwa avafEg 7, FEAg g

TS WA FT G {1 FETET T FAT AT

et & B ag o %1 7fe=y ? aFa &

AT ALY AT ;AT T AT A 2 o gw ey
{
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fT qIAEFATE AT ATy A4
AR TR FT TS | T ST AT &,
I% qENT IT A TG F AR &,
T AEA T § | N9 ¥ I fagrad:
e FT foa, a7 gw 7 fagwaa:
T ;0 frgr ? =9 X ar fee <ar
F &9 7 S &7 AW @AY A7 )
o & o R T S T A @
& AT 9 FY gL § 3T FEAal B
Y &3 & fa g 3 Jedt
ST @T & 9 9 AIZF4 A7 q7F g AT
T weEt & Afm qE AW W
TR TR TRETT & 5T AN TH0T ST
ST, @Y AT A A=) T (A A

aafy ag saar & f5 gesr A
W@ B W, g A &
qaH W W BT 0T X & g9 §faw
TfeT FY °TE 37 & | wiAreIy awt A
qeeq AT 7 9F T F] ATRAUEY
qg wgr, At oF gfte ¥ A A A
¥ ae A gael aufaa w7 faar
T FAA TAAT ITHI g (% g0 AT X
I AH | FEET TEE #] @
FCHT AT FIT WA A FMEA AT,
WIRA &1 &@a=a1, WG &1 0T,
WRA &7 SEAM, 3 §9 &1 ARA
FEHT |

T ST & fF g9 Fn WY, g §eY
=gy | 7F F A FEA & Ry 5 q
FT 999 faay AR o7 ForT F AT H
faawn F@ w@, faw=i 9 2 & gf®
gfee & dare 7 frar ) @7, gw g
T | Wt S, & gR T sfa,
g 99 § | AfFT F7 g9 9% A §
fF g F et gETET Foaw T far,
v T g 9T TF W FHAT HL 7
FATL OFT T0HA T & | FAT /7 2 |
3% faee & 7T 7 gy faen & o)
o W A AN F7 99 fAeAT § AR
ag s 2T 3 B @@ ag fafaww
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[t To dto arTaAT ]
q, YEm § AR I W F AT T
TSAE W FY Hfgw wom 1 e}
forsaa & & 1 TP A o G,
ghaart &1 gug A foar s W E,
T gEht F7 e O fagrn o7 @ e,
7 gaé g firw e, sty fd ww g 37
ag 99 &1 fawrad §fas ama god
faae o= # fog & fau foseg ®
GqT T |r & 7 wawEl 3 Yo
A1 s dfTw qardgy s
TEHE FY W A 79y four | g
S T T o GF I e A
f <t a9 g9 T1Ed §, 98 a9g ST f
Y fastm wiT il 7% 7 wee T8
2 f <t waw e 3, 99 1 A9 @7
HIART IBAT §, WYX & T I3 |
W o s anfgn fr o9 gw owy
AT FAHT g | Afww A a9 aF
T g w9 aF fr AT F aw H§uy
ST FEY T ) I GG gATR I A
SEr ST & I gF gEedr g,
TR e fow My & Ay o
Iq aEEEr IrfEm frgw uaet ¥
97¢ UF AT F FIa0E<r § qra Tar §
¥R W 7 R § owEa™ & 97 ar
I AT AN T 9FT § | W AW
1 qEF g g7 g1 qgwar 3,
I IW B WFAT FT gTEAT
= & fau Aw & §n
fear sm qFar & 99 g9 FEy o,
farefy o7 PR ¥ HFT §F TR AL
Y A FAET A 2, 38 A Fg mis
Fr ffg & faare F@awEr @& &
ZN F§ &N F1, g8 wowifag wWa
FEFT WOFR &, o afz gw At
% A1 97 wH AELES aF 59 ¥ faw
7 973 <19 ALY 397 FTEAT | A GHAT TEY
& § ITFRT Ny A9AAT g | AR i
wYFr &, gri g% e w1 o faar s
wraT § 1 9 A iy Fiee T | R

I T WA AR | 7@ @t TTT-
2" T g TEY &, AT F fadw oA
“wiede # T T Q@ & ) 48 AT
W%? Sq W@ﬁq%m
g+ ¥ fAg fawr &2 g
Yg IR TE 17 [€ Y, 99 T IR A
rer gE fFar 8RR 39 & A qQ
A F AU T JAT FY G ¥ A
Arsr fRe & aEr gF AR 99 39 9 N
Yot & fF =@ TEf 3w 94w ¥, q9g
Y, F1AvE F TEE A ATA FT A
T A @ ) e g oft 3%
QEGR AT FE ROV R To2
femg) afpr frae & wee @ ™
? fr Bt ¥ o @ A ¥ A
VA T & | WE famara § e A
Hfaw fAog $ ¥ 9T T AT
TG aTa FY q ¥ TE 5 3w A Ty
Fraw w37 & {0 3 & graw &) 9
Tgq & A 7R 3@ A9 A7 A W
S @R & fam, o wqwEe @w
AT 9% T 8, 7% e § fr St
Seral & wrew 7 owre A gfeen
T R s sk AR A T A
% g “famfaoem 2 fae” ox s+ e
¥y oy Wi ) @ g, 89 I94E fawe
a1 & 9 BAv ¥ g, FEAlfT & g
YA FY 9 #Y fawg § aEaq v
U A1 HiAmA wTO FT | T &
a7 3w oA & fag dme @ v
I FAAE | AfFT W T gEwar
fagmma, fewrs faawmad, wrewra &
Trfimm & wfage oW ATl F1%
FW AT W I AT T & | A
g =TEe g fr s gune s wel
T FIAFEY TEAEL BT AT HAT AT
¥ oy wft ¥ aEdw wq ¥ fag
el I Y dara feawd @ 9=

T et I I T HT R 9
Al
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Dr. GOPAL SINGH (Nominated):
Mr. Chairman, Sir very brave

speaches have been delivered by the
esteemed Leaders of the Opposition,
One after another they have sugges-
ted that there should be no talk with
China and that India should not sit
round a table along with China which
is an aggressor, unless the recent
aggression committed by China is
vacated and unless the one post in
Thagla Ridge and two posts in Ladakh
are reoccupied by the Indian forces.
It is indeed very patriotic and noble
of the Leaders of the Opposition to
suggest these measures. Indeed, the
hon. Prime Minister and the hon. Law
Minister also here in this House have
suggested that unless China agrees in
toto with the Colombo proposals,
along with the interpretations of the
Colombo Powers, there is absolutely
no occasion for the Government of
India to sit round a table with China
tor any kind of discussions even
though these discussions are going to
be only preliminary. Now, alter
having said that, quite a few objec-
tions have been raised against nego-
tiations themselves. It has been said,
for instance, that the enthusiasm of
the people and the Government will
flag as soon as we try to sit round a
table with China to negotiate even
on the preliminaries, without prejudg-
ing any issues, without committing
ourselves to anything,

It has also been said that our
friends, the Anglo-Americans, who
have helped us in this emergency
will become very angry with us and

perhaps their enthusiasm for helping
us might also flag. )

It is indeed a strange world in
which we are living, Dbecause the
same Leaders of the Opposgition, not
only in this House but also outside,
have been pressurising the Govern-
ment to sit round a table with Pakis-
tan which has also aggressed upon
our territory. Only recently 2,500
square miles of our territory in
Kashmir have been gurrendered by

{ 24 JAN. 1963 ]
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Pakistan to China and not a word of
protest has emanated from these
esteemed Leaders of the Opposition.

Surt ROHIT M. DAVE (Gujarat):
All sorts of things are being attribu-
ted to us. (

Sarr  FARIDUL HA%
(Uttar Pradesh):
baseless charges,

ANSARI
We protest against

Surt ROHIT M, DAVE: That shows
the weakness of their case.

Mr. CHAIRMAN: 1 think
shoulders are broad enough.

your

Surr ROHIT M, DAVE: But tra-
dition demands that only truthful
statements should be made in the
House and not all sorts of allegations
made here.

Surr M. S. GURUPADA SWAMY
(Mysore): We cannot go to the res-
cue of the Government with all their
weaknesses.

Dr, GOPAL SINGH: Secondly,
Pakistan is still occupying one-third
of the territory of Jammu and Kash-
mir., It has refused to vacate the
aggression. It has refused to sign a
no-war declaration with us. It has
refused to join hands with us against
China even it we compromise with
them on Kashmir. All kinds of sug-
gestions about XKashmir have been
made by the same Anglo-American
friends who, our esteemed friends of
the Opposition say will become very
angry with us if we sit round a table

with China. In the “Washing-
1 p.m. ton Post” there was a state-

ment by Prof. Galbraith, the
American Ambassador, that they
have warned India that unless India
comes to a settlement with Pakistan
over the issue of Kashmir, the long-
range assistance that is envisaged by
the United States to this country
might be jeopardised. Secondly, the
British friends who were very gene-
rous in the days of the emergency
have also started giving away their
aeroplanes to China, though they have
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said that it is only a commercial deal.
Our friends in Canada and Australia
are selling wheat to China. That of
course is to feed them and not to arm
them, but certainly better fed people
will fight better. Then, the United
States has also been negotiating with
Russia and China over all kinds of
things in Geneva, Korea and else-
where. Therefore, we do n¢t think
that our friends, the Anglo-Americans,
will misunderstand us if we also agree
to sit round a table with China once
the main demand that was put for-
ward by the Prime Minister of India,
namely that the Chinese vacate their
recent aggression and go back to the
8th September line, is conceded by
China. I hope that the Colombo
Powers will make another attempt if
this attempt fails to make the Chinese
realise the gravity of the situation and
make them agree to withdraw to the
8th September line so that we can sit
round a table with them and discuss
the preliminaries and not the merits
of the case. It is only to lessen the
tensions that the Prime Minister has
said that we want to go and sit round
a table with China. Now, we have
been told that we should not sit round
a table with China because China
doeg not believe in co-existence, China
does not believe in non-alignment
and China believes in war to settle
international problems.

[Tue Deputy CHAIRMAN in the Chair.]

" That is exactly why we should sit
round a table with China and not fall
into her trap which she has laid for
us to defeat all our principles and ob-
jectives, It is for this very reason that
we should sit round a table with
China once our demand, that they
withdraw to the 8th September line,
is conceded by them. If they do not
believe in co-existence, if they want
us to abandon our policy of non-align-
ment, if they want us to settle every
international problem through war,
then it is for us to stand up against
it yes, for us who have been preach-
Ing to the whole world not only after
independence but also before that that

all international problems should be
settled through negotiations, through
peaceful discussions, that there Iis
room for every kind of philosophy to
exist in this world, that there is room
for co-existence, that there is room
for people who are non-aligned 1o
exist, that those people who are non-
aligned and who do not fall into one
camp or another have a right to exist.
It is only if we want to fall into the
trap of China that we should refuse
to negotiate.

I do not say that we should nego-
tiate from a point of weakness, that
we should negotiate to surrender, far
from it. But even if we have to fight,
even if we have to wage a war
against them to win a point, then
diplomacy is also a weapon of war. If
we can keep the enemy talking for
some time and prepare in the mean-
while, it will help us as much, if not
more than if we were to sirike at
once to gain one or two points which
might be gained through negotiations
or through friendly mediation. It is
a great diplomatic victory indeed for
us that China which had aggressed
against our territory had also vacated
that territory more or less on its own
initiative. It ig China which ceased
fire on its own initiative. It is China
which withdrew from our territory.
It is China which asked us to nego-
tiate ang sit round a table with her,
while we refused, and it is the non-
aligned nations sitting in Colombo who
gathered together to find a via medic
and to bring round the table the con-
tending powers. Il is, therefore, a
great victory for us, a diplomatic vie-
tory for us such as has never been wit-
nessed before in history.

Mr. A, D. Mani yesterday averred
that the Chinese vacated our territory
out of contempt for us. I dispute this
point No one in history so far has
vacated anybody's territory out of con-
tempt for the viclim. It is because
their supply line had been lengthened
and there wag an immediate fear of
counter-attack it is because the Soviet
Union had twisted the ears of China,
it is because China had been isolated,
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# is because China had earned noth- |

ing but ill-fame throughout the world
and especially amongst the non-align-
ed countries, not only amongst the
Western Powers but also amongst the
Communist powers, that China with-
drew from our territory and sought
negotiations. It is not out of pity for
us. Some people think that we have
been defeated. 1 must say that such
people alone are defeated in their own
spirit. It is not the nation that has
been defeated. In Ladakh, for ins-
tance, we stood our ground firmly.
In Walong we repulseq fifteen
assaults of the enemy one after an-
other, and if in NEFA there were a
few reverses, then these reverses have
happened to almost any army in the
world. Only if you go back to only
twelve years, it happened in Korea;
when General MacArthur wanted to
cross the Yalu River, his forces were
surrounded and cut off. Similarly, if
we have been surrounded and cut off
at places in NEFA, because we had
to improvise everything in haste due
1o the sudden, unprovoked massive
attack of the enemy, it does not mean
that we have been defeated. We have
only suffered a few reverses, and these
Teverses have ben suffered by the best
armies in the world. Therefore, there
is no cause for defeatism amongst us,
and there is every cause to be jubilant
that the whole worlg has stood by us,
not only the western nations but also
the Communist countries, and that has
been our greatest diplomatic victory,
and we should rejoice in it rather
than we should say that we have been
defeated.

One word more about the Colombo
proposals and I shall have done. The
Manchester Guardian has in an edito-
rial of the 22nd January said:

“These Proposals come far closer
to India’s demands than to China’s.
When the Chinese announced their
cease-fire after having advanced in
Ladakh and in NEFA, Peking de-
manded, that neither side should
have troops within 20 kilometers of
the ‘line of actual control’.

[ 24 JAN. 1963 ]
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This would have leff the upper
region of the passes in NEFA un-
defended, and would have meant a
further Indian withdrawal in Ladakh,
so that the supply airfield at Chusul
would be evacuated.

‘The Indians would even have had
to draw back from the middle sector
where there had been no fighting.

Under the Colombo proposals, the
Chinese are the only people asked
to withdraw, The Indians may move
up to the MacMahon Line in NEFA
and stay where they are in the
middle sector and in Ladakh.”

Therefore, if as the Prime Minister has
pointed out, the Chinese accept these
proposals in toto along with the clari-
fications thereof, then there is abso-
lutely no harm in our sitting round a
table with China and discussing the
preliminaries to reduce tensions. We
are going to sit round a table without
commitment, without prejudging any
issue, without committing ourselves
to any sort of stand or anything of
the kind. We are only going to sit
round a table to discusg the prelimi-
naries, to remove tensions. That is all.
Therefore, T think that all the shout-
ing that has occurred on the Benches
opposite would subside if they view
the situation from the nationa] stand-
point and not from the opposition
standpoint or from a party stand-
point.

Thank you very much, Madam.

Sarr LOKANATH MISRA (Orissa):

It is not shouting. It is reasonable
argument.
Surr BHUPESH GUPTA: Madam

Deputy Chairman, I heard with rapt
attention the speech made by the
leader of the Jan Sangh Party, Mr.
Vajpayee. I wondered whether he
was sitting in the Parliament of our
couniry or in the Council of the NATO
Powers or the Pentagon, because this
kind of approach to problems of peace
and war and international prablems is
sometimes heard where the NATO
Generals meet and discuss their prob-
lems. But fortunately for the country,
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we are not given to such bellicose pos-
tures that we do not recognise the
changes in the situation in order to
formulate what should be the right
course for the country which is peace-
loving and has not, to our everlasting
glory, given up that policy. But then
it is not so with Mr. Vajpayee. Be-
cause the forces of reaction, we have
seen, always flourish on tension, on
crisis, on confusion and even to a great
extent on military jingoism. Well, I
should have thought that our friends
of the Praja-Socialist Party would
have found a better company than
Mr. Vajpayee and I was sad and hurt
when I saw the P.SP. Members
applauding him more than the sup-
porters of Mr. Vajpayee. But such is
life,

May I, Madam Chairman, begin by
paying our tribute to the great cons-
tructive efforts of Mrs. Bandaranaike
and her colleagues in the Colombo
Powers Conference because whatever
happens, the efforts they have made
shall be enshrined in the hearts of
men and shall find a place in the pages
of history in shining letters which
neither condemnation nor derision will
ever be able to efface. Already the
Colombo efforts are part of history
and down the ages these constructive
efforts of so well-meannig a people
will resound to the glory of man. I,
therefore, fully join with the Gov-
ernment of India in its appreciation of
the efforts of the Colombo Powers.
Such are the things and responses that
bring credit and glory to a country
like ours, I do not know what 1s
meant by humiliation or non-humilia-
tion. Mr. Vajpayee was posing a ques-
tion as to when the humiliation would
be complete. First of all, I do not
think we have suffered any humilia-
tion because of the reverses. The
cause for which we have stood is just
and honourable and it is for the world
to judge it. Some reverses here and
there do not make a great nalion hum-
bleq and humiliated in that manner.
But I can tell you that the humilia-
tion, if ever at al] we have suffered,
will be complete when Mr, Vajpayee
and his friends get an upper hand in

the political life of the counfry. Only
then will national humiliation, if at
all we have suffered any, be complete,
But I hope that never shall such a day
come,

Now, as I pay a tribute to the
Colombo Powers, I feel distressed
that Mr. Dahyabhai Patel, who al-
ways disappears afler making a
speech, should have thought fit tg cast
aspersions on them and ridicule them.
He asked: Who says they are Powers?
Well, even in this small mateer he
seemg to imitate the Americans.
When the Soviet{ Union called India
a great Power and wanted it to be at
all the Summit Conferences, the
American jingoists and reactionaries
said, “Who says India is a great
Power?” The same derision was seen
at that time as we see today. 1 do
not know what to call 1it. Shall I call
it stupidity opn great-nation chauvi-
nism? I do not know what it is.
Fortunately, Mr. Dahyabhai Patel does
not represent the nation. Therefore,
I would not put it as the great-nation
chauvinism. What shall I call it?
That is for the hon. Members to judge.
Now, he forgot that Indonesia is one
of the Powers with ten crores of popu-
lation. How many Powers in the
world have got a population of ten
crores? And the population of Indo-
mesia is twice as much as that of
England. Yet to Mr. Dahyabhai Patel,
Indonesia ig not even a Power, Well,
such is how the Pentagon speaks.
Power means if you have nuclear
weapons; power means if you have
atomic armaments; power meang if
you can send your troops to other
countries and conquer land after land.
If that is the definition of power, we
are not a Power in that sense. Yet we
are a Power recognised by all people
with a sense of realism and above all
by one of the greatest Powers in the
world, namely, the Soviet Union.
Well, I dislike this kind of derision.
As far as Mr. Mani is concerned, he
has to make a speech and he makes a
speech. Angd as I said, he is the hono-
rary member of the Swantantra Party
I will deal with the Swantantra Party
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When you pass your examination, sub-
mit your thesig and get a doctorate,
people take serious note of the degree
but a honoris causa degree is not
taken much notice of. I conclude that
portion with gratitude and indeed the
gratitude of all mankind to Mrs.
Bandaranaike and her five other col-
leagues who participated in it. I think
the Government of India did the very
right thing by acknowledging it. It
is what we have got before us and not
other matters that is, the Colombo
proposals and the clarifications. We
are called upon in Parliament to pro-
nounce what our views were about
them, whether they were acceptable
as the basis for talks or mnot. Cer-
tainly, they did not settle the border
dispute. The leaders of the Colombo
Powers' Conference have made it very
clear, the proposals make it very clear.
They are only meant to get the two
countries together to the negotiating
table. Now that there is cease-fire.
After consolidating the cease-fire, we
have to judge it from that angle. Now
we have to judge that proposal in the
light of the basic policies of our coun-
try in regard to the international prob-
lems including our own problems with
other nations. What is our basic
policy? Our basic policy is not one
of war, If we are aggressed and
attacked, certainly we must defend
with all our might. That is why in
November last when we discussed this
question of Chinese aggression, all our
thoughts went to the frontiers where
our jawans were fighting with courage.
All our ideas were concentrated on
how best to build up the defence of
the fighting front in order to resist that
aggression. Today, are we to view
thig thing exactly in the same way?
Had there been no changes in the situ-
ation. Satesmanship should address
itself to the changed situation also. I
do not say that the entire situation is
radically changed but a certain new
phase has arisen in the present situa-
tion, which is why we are discussing
this matter. Today I think we should
approach. it from that angle. Our
policy is a policy of peace and peaceful
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Nobody takes note of the doc- |
torate when you get it honoris cawsa, |
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Pursuits. I think the Government of
India was very right in the joint com-
Munique that was issued after the
Prime Minister’s talk with Mrs. Ban-
daranaike. The joint communigue that
Was issued on the 13th January said:

“Consistent with their dedication
to peace and peaceful methods and
their firm policy to explore all possi-
ble avenues of peaceful settlement
of differences, the Government of
India welcomed these distinguished
visitors and expressed their grati-
tude for the trouble taken by them
in coming to Delhi to explain the
Colombo Conference proposals.”

I entirely agree with it. Any man
in his good sense will agree with it.
Now this is the approach of the Gov-
€rnment of India. Therefore 1 think
from that angle we have to judge it
today. Then again, we have to judge
it also from the point of view of cer-
tain conditions which we want to be
Created before the two countries could
talk in view of the aggression that has
taken place since 8th of September.
Well, I shall come to that later. But
here I would like to make one thing
clear. The Chinese unilateral cease-
fire proposaly came and it is being
n};ade out by China as if India has
glven no positive response to it. I dis-
agree with that viewpoint of the Chi-
Nese. India reciprocated the cease-fire
Proposal, even though it was unila-
teral, by the de facto acceptance of the
Céase-fire and the Prime Minister made
statements in both Houses of Parlia-
Ment immediately after that nothing
Would be done to hinder it. On the
10th of December in the other House
angd in this House on the 12th of
December he again reiterated that the
Government of India was accepting it
de facto. I am mentioning the word
‘de facto’ and I think it was a de facto
Positive response which the Chinese
should have taken note of. Therefore
it is not as if one side brought about
the situation and the other side did
Not make any positive response. I
Say this thing in all seriousness, be-
Cause 1 do not like anybody to mis-
understand our position. China did



4671 Colombo Proposals on [ RAJYA SABHA ] India-China Relations 4672

[Shri Bhupesh Gupta.]

not consult India before her unilate-
rial cease-fire proposal, but India re-
acted to it, not in the Jana Sangh way,
not in the P.S.P, way, not in the Swa-
tantra way, but in the way which is
consistent with the basic moral and
political policy of the Government of
India, which we have always support-
ed. It was a positive response that
way.

Now these two developments, the
-cease-fire and the de facto acceptance
of it, plus the Colombo Conference and
their proposals have brought about the
present situation which we are dis-
cussing here. But then, there are some
peopie who, when once they open the
umbrella during the rains, would not
shut it even after the rains are over—
I am not saying that the rains are over
in the sense that the dispute is over.
At that time there were mititary ope-
rations going on; the crucial thing was
how to defend the country. how to
unite the nation for that at once. To-
day, Sir, some other situation has
posed itself before us. Are we not to

respond to the changed situation? Or.

are we to reiterate the phrases that
we used at that time, brandish the
sword in the same way Mr. Vajpayee
brandisheq it when he spoke in
November last? No. This is no states-
manship; this is no good politics; this
is no wisdom; this is certainly not the
way a peace-loving nation, an honour-
able nation, a great nation like ours,
should function. As such it hag not
functioned so far. This is what I want
-to say.

Then, Madam Deputy Chairman, one
other point I want to make clear.
Much has been made out of the 8th
of September proposal’s acceptance or
rejection by Parliament. It has been
almost made out in this House and
‘the other House that Parliament was

never committed 1o the Govern-
men of India’s position with re-
gard to the 8th September line, I

say it is a deliberate misleading
of the Parliament. I have studied the
proceedings of both Houses of Parlia-
-ment and presently I shall show you

how the Parliament stands committed
to the acceptance of the Government
position with regard to the 8th Sep-
tember line. I hope the Government
will do it also, but since I agree with
the Government let me have the pri-
vilege of doing it also,

Surr ROHIT M. DAVE: It is sur-
prising that the Communist Leader has
come to defend the Government.

Surt BHUPESH GUPTA: I would
indeed be in the company of Jawahar-
lal Nehru than in the company of
Mr, Vajpayee. I can tell you that.

Surt CHANDRA SHEKHAR: You
are in the company of Mr. Chou En-
lai.

Sarr BHUPESH GUPTA: I do not
think so. You may think in terms of
Mr. Kennedy and somebody else. Am
I speaking for Chou En-lai here?

Surt CHANDRA SHEKHAR: Yes,
yes. You have been speaking. (Inter-
ruptions.)

Suri BHUPESH GUPTA: Please ask
them {o hold their souls in rest for a
little while when I am dealing with a
serious proposition. Is or is not Par-
liament committed to the 8th Septem-
ber position? This ig a very ecrucial
question which has been put and it has
to be answered.

Now, Madam Deputy Chairman, on
the 10th of December the whole thing
was discussed by way of a Motion in
the other House—Lok Sabha—The
India-China border developments were
discussed. A Government Motion was
there and the Motion in its final form
as follows—

“This House, having considered
the border situation resulting from
the invasion of India by China,
approves of the measures andg policy
adopted by the Government to meet
it",

was carried with none voting against.
That was the Motion that was passed,
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and the Prime Minister made two
speeches there, one the opening
speech, and the other in reply to the
debate.  Well, he spoke in reply to
the debate on the 10th of December,
1962—before this Motion was adopted
with none dissenting—and he said—

“We decided long ago, two
three months ago, to suggest this
8th September line because, if
accepted by the Chinese Govern-
ment, it shows that all that has
happened since then has been their
aggression, It is a very big thing
for them to accept, and they have
not accepted it. It is an obvious
thing that it will be a great gain
for us to do that politically, dip-
lomatically, psychologically d
militarily,” - . : T

or

This is what the Prime Minister said

in reply to the debate before the

Motion was put to vote and was

passed. ) \
(Interruptions)

Then Madam Deputy Chairman, in
this connection I searched the pro-
ceedings of the other House to find out
if anybody had moved an amendment
to this Motion, asking for the rejection
of the 8th September position of the
Government, because that was one of
the crucial peints in that policy state-
ment. Only a substitute Motion I
found and that was moved by the
Socialist Party Leader, Mr. Yadav.
And what dig he say? It is here.

“This House, having considered
the border situation resulting from
the invasion of India by China, is
of opinion that the policy of the
Government of India to start negoti-
actions on the condition of withdra-
wal by the Chinese aggressors to the
line of control as on the 8th Septem-
ber, 1962 should be rejected, and no
negotiations should be undertaken
1ill the Chinese aggressors withdraw
to the Indian boundary as it existed
on the 15th August, 1947.”

That was amendment No. 6. This was
the only amendment which was put to
srote.

[ 24 JAN. 1963 ]
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| Dr. SuriMmati SEETA PARMA-
NAND (Madhya Pradesh): Can the
proceedings of the other House be
quoted in this House?

Surr BHUPESH GUPTA: From my
memory. This was the only amend-
ment which was put to vote. When I
am supporting your case, why are you
not helping me? That was the only
amendment which was put to vote.
And do you know how many votes it
got?  Thirteen votes in favour and
288 against and the amendment was
negatived. When I looked up the
Division List—Division was taken on
this amendment—to find out who voted
in favour of it, I found not even our
friends of the Praja Socialist Party in
it. (Interruptions.) The Leaders of
the Praja Socialist Party thought it fit
not to join the elegant company of 13
consisting of Shrimati Gayatri Devi
and, if you like, Professor Ranga,
although now they say, “No”. There-
fore Parliament stood committed when
Parliament unanimously adopted that
Motion

Hoxn, MEMBERS: No, no.

Sur1 BHUPESH GUPTA: . on
the basis of the speeches made by the
Prime Minister where he reiterated
forcefully in the begnning and also in
the reply the Government’s position
with regard to the 8th of September.
Well, after that, now you oppose it
by saying, “No, we did not commit
ourselves to it.” Why did not the
Praja Socialist Party move an amend-
ment there to this effect? Why did
not the Praja Socialist Party get up
and say, ‘“We oppose the 8th Septem-
ber position.” I have looked up the
proceedings. Let them bring a single
speech to show that they were opposed
to the 8th September position. Now
it has come. They thought it will
never come. Now that it has more or
less come, they are opposed to it—
wise after the event. (Interruptions.)

1 am very fond of interruptions. Shall
1 yield? Al right, T do.
Surr ROHIT M. DAVE: To this

Motion before the House the Commu-
i nist Party has not moved an amend-
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ment that the Colombo proposals |
should be accepted. Are we therefore
to take it-—because this amendment
has not been moved—that they are
opposed to the acceptance of the
Colombo proposals?

Surt BHUPESH GUPTA: This is
very interesting. My friend Mr. Dave
is a learned man and sometimes he
asks questions. Praja Socialist Party
politics does become the greatest obs-
tacle to the flowering of all potential
and actual erudition and scholarship.
This is what I find.

Surt ROHIT M. DAVE: Instead of
answering the question he is just
evading it.

Surt BHUPESH GUPTA: I am com-
ing to that; I shall try to answer to
your satisfaction. After all you are
my dear colleagues. If I cannot con-
vince you, why I am here? I shall try,
and it will be my misfortune if I do
not succeed.

Tae DEPUTY CHAIRMAN: You
have five minutes more.

Suri BHUPESH GUPTA: But there
have been so many interruptions.

Tex DEPUTY CHAIRMAN:
minutes.

Surt BHUPESH GUPTA: I am just
finishing. It me leave that point
then. In this House also on the 12th
of December 1962, Prime Minister
Nehru made a speech in which he gave
answers to the three Chinese questions
that were put to him, and this is what
he said. The Prime Minister had
stated:

Five

“I made this reference first in the
Lok Sabha and then here and I
stated that if the present aggression,
since the 8th September, is vacated,
then—and I have stated it repeated-
ly in the letters as hon. Members
would have seen—we shall consi-
der various peaceful methods of
deciding this problem. I have said
that even if we have talks and they

do not yield fruitful results, I would
be prepared for them.”

Even he dwelt on the question of—
well, I need not go into it. He again
reiterated “8th September”. 1 knew
that it would be better to clinch the
matters,

Surt CHANDRA SHEKHAR: Please
also read my objections raised on the
point made by the Prime Minister.

Tue DEPUTY CHAIRMAN: He will
take a lot of time to find it out.

Surt BHUPESH GUPTA: Please do
not take my time. After the Prime
Minister made his speech, Madam
Deputy Chairman, you will remember
that I hag observed

Surt G. MURAHARI (Uttar Pra-
desh): I made a categorical statement
rejecting the September 8th position
in the last Session.

Surnt BHUPESH GUPTA: 1If you
have to interrupt, why don’t you come
to the front? I had said:—

“] take it that my sentiments are
shared by this House because I
would like the Colombo Powers to
know it that Parliament, when to-
day, on the last day, the Prime
Minister has made the statement, is
unitedly behind him.”

And, then, Mr. Ata) Behari Vajpayee,
Madam Deputy Chairman, I would like
you to note—and that is very relev-
ant—did not get up to oppose the 8th
September position. On the contrary,
he observed:—

“Sir, the Colombo Powers must
know this that even the Communists
are behind the Prime Minister.”

Most strangely, the point for him at
that time was not the “8th September”
proposal but that the Communist Party
was supporting this thing. Then I
said that the Colombo Powers must
know that the Jan Sangh, of all the
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people, is behind the Prime Minister. .

I put that question straightway to Mr.
Vajpayee and Mr, Vajpayee did not
object to it.

Surt M. S, GURUPADA SWAMY:
All this is irrelevant,

Surr BHUPESH GUPTA: And,
Madam, then the Chairman remark-
ed: —

“As long as both the Communists
and the Jan Sangh are with you,
everybody is with you.” T

Therefore, from the debate a clear
inference was drawn that not only my-
self but Mr, Vajpayee was also joining
in supporting the Prime Minister with
regard to the 8th September proposal.

‘Then, Madam, the Chairman concluded
the topic by saying:

“It is absolutely obvious that we
are all united in our stand and we
stand united behind the Prime Mini-
ster.”

The proceedings end. Mr. Vajpayee or
anybody from this House did not come
to protest against it. Now, here is the
“Times of India” of December 13 which
gives what happened in the Rajya
SBabha on the 12th December. (Inter-
ruptions,) Please do not interrupt.

Surt G, MURAHARI: Do not misin-
terpret. '

Surt BHUPESH GUPTA: And this is
what the “Times of India” reported: —

“Unlike in the Lok Sabha, there
was no debate after the Prime
Minister’s statement nor was there
any formal resolution seeking o
endorse the Government stand. The
sense of the House, however, was
clearly in favour of a suggestion
made by Mr. Bhupesh Gupta (Com.)
that Members endorse the statement.
The Chairman’s concluding remark,
*That we are all united in our stand
behind the Prime Minister’ was
received with loud applause.”

——
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After all that, are we to question what
happened in Parliament with regard to
the Government's stand in regard to
the 8th September line or are we fo
stand by the commitment that we had
made at that time without a voice of
dissent

Sart ROHIT M. DAVE:
not made any commitment,

We have

Srrt BHUPESH GUPTA: 1t is there.
I have confronted them, with facts,
Madam  Deputy  Chairman. My
esteemed friend, Mr, Ganga Sharan
Sinha
“ T A -
Surr M. S. GURUPADA SWAMY:
Madam, even the Prime Minister has
gaid that there is no commitment on
the part of Parliament. It is only
commitment in principle by the Gov-
ernment of India. It has been made
out by the Prime Minister himself.

Sgri1  BHUPESH GUPTA: 1t is
strange, Mr. Gurupada Swamy. How
could Parliament make a commitment
with regard to the Colombo Proposals
on December 10 or 12? These pro-
posals were not there then. The Con-
ference was meeting, The question
arose as to how Parliament viewed
the Prime Minister’s suggestion that
he was prepared to talk provided the
Chinese forces withdrew to the posi-
tion held by them before the 8th of
September. 1 do submit before the
House that Parliament fully, wholly,
without a voice of dissent, endorsed

the stand of the Prime Minister. This
is what I have to say.
Somr Hon. MEMBERS: No. no.

Complete distortion.

Surr ROHIT M. DAVE: Parliament
endorsed only the Resolution,

Surr  BHUPESH GUPTA: The hon.
Member is certainly entitled to have
his disagreement now. But from the
speech of my Esteemed friend, Mr.
Ganga Sharan Sinha, which he made
on the 8th of November in this House
it is clear that he never opposed the
8th September proposal.
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SHrr GANGA SHARAN SINIIA
(Bihar): Madam, I rise on a point
of information, It would have been
better it Mr. Bhupesh Gupta had not
dragged my name. I would request
him to confine to himself, He must
not put certain things in my mouth
which I never said. It would be bet-
ter if he cosfines to himself. I would
request my friend that whatever he
kas to say he may go on telling the
House but he must not tell things
about others which are not correct.
Let him not put wrong things in
others’ mouths. This is not proper.
This is not fair. He is taking undue
advantage of the fact that he is speak-
ing after me, He is telling again and
again things which we never agreed
to,

Surt M. S. GURUPADA SWAMY:
May I point out that there was no
formulation either by the Govern-
ment or by anybody in regard to the
September 8 line? It was a vague
statement made by the Prime Minis-
ter and that does not mean that the
Houses, both the Rajya Sabha and the
Lok Sabha, endorsed the statement.
The statement was very vague and it
was not put in the form of a formula-
tion,

SHrRI GANGA SHARAN SINHA: So
far as the question of general support
to the Prime Minister was concerned,
that was there. But the question of
support to the Proposals did not arise.
Ang, therefore, we or the House never
agreed to it. Whatever the Prime
Minister said in a statement must not
be taken as the agreed view of the
House, Madam, if the general support
given to the Prime Minister is taken
as the support to the 8th September
proposals, it will be taking undue ad-
vantage of tlie goodwill shown by us
and the House.

Suri BHUPESH GUPTA: Madam
Deputy Chairman, I should not like to
have undue advantage of anything,
least of all, of the speech of our friend,
Shri Ganga Sharan Sinha, and I will

y
t

J

be very sorry if I have taken undue
advantage of his goodwill.

SHrI GANGA SHARAN SINHA:
I have never accepted the 8th Septem-
ber proposal. Let the hon, Member
show any document where we have
accepted it.

Suri1 BHUPESH GUPTA: Madam
Deputy Chairman, I can understand
his saying this. I never said that he
accepted it. All 1 say is that he never
raiseq his voice against 1t, even in his
speech, Not only that, when we dis-
cussed foreign affairs, with special
reference to the border. I believe in
August, then the proposal before the
country was that the representatives
of the two powers would meet, and in
fact, they would have met in October
but for the development that took
place since the 8th Sepiember. In
that debate also nobody said that the
Government of India should not meet
the Chinese Government representa-
tives for discussion. None saig it.

Dr. SmrmmaTt SEETA PARMA-
NAND: The question did not arise.

(Interruptions.) ¢

Surt GANGA SHARAN SINHA:
The whole thing has been put in a
very wrong perspective.

Tue DEPUTY CHAIRMAN: Mr.
Bhupesh Gupta, please come to the
next point.

Sart G. MURAHARI: Let Mr.
Bhupesh Gupta read my statement
wherein I rejected the September 8
proposal in the last Session.

Surr BHUPESH GUPTA: Another
interruption.

SHrt GANGA  SHARAN SINHA:
Because you are wrong. You are say-
ing things which are not facts and if
it 1s not contradicted, tomorrow you
will take undue advantage again. If
you do not want to be interrupted,
say correct things.

(Interruptions)
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Serr BHUPESH GUPTA: Must all
of them interrupt?

Surt M. S. GURUPADA SWAMY:
On a point of order, Madam. Is it
justified for the hon. Member to persist
in giving a distorted account of the
proceedings of Parliament, persisting
in misleading this House about what
happened in the previous Session,
which is not consistent with what an
hon. Member said at that time? He is
deliberately misleading this House
about the proceedings of the previous
Session,

Sart BHUPESH GUPTA: I want
to speak on the point of order,

Tee DEPUTY CHAIRMAN: Mr.
Sinha has clarified it, It is a matter
of opinion. You pass on.

Surr BHUPESH GUPTA:
to answer his point of order.

1 wiant

Twe DEPUTY CHAIRMAN: There
is no point of order.

Sart BHUPESH GUPTA: 1 would
request you to reject outright this
point of order because the proceed-
ings of the House are before you. You
can judge, Was it not a distortion of
the proceedings of the House yes-
terday and the day before when it
was almost tried to make out that our
heroes of the P.S.P. were all opposed
to the 8th September line when they
could not prove by documentary
evidence from any positive utterance
to that effect from the proceedings of
either House.

Sarr ROHIT M. DAVE: You are to
prove positively when we are declin-
ing definitely.

Surr BHUPESH GUPTA: That is

all right. I leave it at that, I think
I have got that point.

(Interruptions.) ‘

Tur DEPUTY CHAIRMAN: Please

wingd up.

[24 JAN. 19631
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Surr BHUPESH GUPTA: How can
I wing up

Tae DEPUTY CHAIRMAN:
give another 5 minutes.

I will

Surt BHUPESH GUPTA: They are
winding up.

Tue DEPUTY CHAIRMAN: Your
one hour is over. That point has been
cleared by Mr. Sinha—that distortion
point, Everything has beep cleared.

Sart BHUPESH GUPTA: You may
ask me to stop but you will under-
stand that for the last 15 minutes
what is going on is no speech., It is
all interruption. It is all right, if the
hon. Members have doubts, certainly
they can interrupt me but why should
1 be victimised for their interruptions?

Surr GANGA SHARAN SINHA:
No doubts, when you say wrong
things.

Sart BHUPESH GUPTA: If youw
think that I say wrong things, do by
all means interrupt but do not victi-
mise me for your interruptions.

I think I leave that subject. All T
can say in this connection is that if
you look back to the debates for
August last year in connection with
the proposals for talks between these
two countries, of the House, you will
find even there that nobody opposed
it and were it not for the fact that
aggression took place in September,
perhaps these talks would have start-
ed. That is all I say. Therefore what-
ever way you look at it from, yow
come to the conclusion that the coun-
try and the Parliament are committed
to this position. Individual voices can
be here and there raised. Now I come
to the concluding part and I hope
there I shall mot be interrupted.
Even the Manchester Gurdian of 12th
January has supported that this pro-
posal should be accepted and you
cannot accuse “Manchester Gurdian™
of being a party to international com-
munism.

4682

T
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Suri M. S. GURUPADA SWAMY:
When did you become a lover of
“Manchester Guardian”?

Tur DEPUTY CHAIRMAN: When
Yyou gave it up,

AN Hon, MEMBER: Never.

Surt BHUPESH GUPTA: If I can
love the P.S.P., why I cannot, for a
change, in order to prove my case, be
a lover of “Manchester Guardian”?
Now this is what appeared—I need
not quote it. They have said that it
should be accepted. The “Manchester
Guardian” is a paper which takegs a
very anti-Chinese position, Here I
would like to quote what Vinoba
Bhave said. He wrote an article in
the Amrita Bazar Patrika of 30th
December after his meeting with the
Prime Minister in Bengal, This is
what he said:

“We must not say that we are
not willing to talk with her; it our
opponents give us the smallest
opening for talks we should seize
the opportunity to meet them half-
way. It is those who have no self~
confidence, who lay down condi-
tions ang insis{ on the letter rather
than the spirit. These matters can-
not be resolved on the basis of
conditions, We must be bold
enough to enter upon negotiations
as soon as there is the slightest
opportunity. That is the demand of
our times.”

Vinoba Bhave certainly is not & party
10 what is called internationa] com-
munism. Then he went on to say:

“Now it takes as much courage to
leap into the area of peace as to
leap into the battlefield of war,
The timid and the cowardly can
have no place either on the field of
battle or in the councils of peace—
they are doomed to defeat alike in
both. It iy the brave who go for-
ward boldly to play their part in
peace negotiations.”

\

He, a wise man of our country not at-
tached to any politica]) party but an
apostle of peace and goodness, gave
this counsel to the country and the
Government after he had had talks
with the Prime Minister. This appear-
ed in the Sunday Magazine section of
the “Amrita Bazar Patrika” under the
title: “Sino-Indian conflict—the right
approach”. Are we to reject it? Are
we to denounce hum by labelling him
that he is an international communist
or are we to turn to him, at this hour
of crisis and need, for his wise, mature
counsel, derived not only from long
years of rich experience in his public
life but from his close and deep asso-
ciation with the Father of the Nation
Mahatma Gandhi, This is something
1 would ask,

In this connection I would also like
to say something. When we endorse
the proposal with clarifications, it is
the position that we take with regard
to the proposal and the clarifications.
Well, we are not giving an opinion on
what the Chinese are doing. We have
been called upon in this House to ex-
press our opinion. I think they shoulg
be accepted as the basis for starting
talks. Why should we give it up?
Now, there again one point I would
like to know. These clarifications
have been given to the Government
of India after Mrs. Bandaranaike had
talks with the Chinese Prime Minister
and the leaders, As you know, they
went first to China, had talks there
and later on they came here. The
question arises therefore whether
these clarifications were given with
proper reference to them and whe-
ther they sounded the Chinese opinion
in regard to these clarifications, That
we do not yet know. However, as
far as we are concerned, we take the
proposals and clarifications together.
The clarifications form a substantive
part, as indeed they have mentioned
in the Colombo proposals, and we
would like them to be accepted as the
basis of talks, Unlesg China accepts
them, the talks cannot start, obvious-
ly. But I am called upon to express
my opinion on the proposals plug
olarifications. Ag far as Sth Septom-
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ber position is concerned., I need not
say much, Substantially our position
1s met by the Colombo proposals with
the clarifications, It seems that there
are two points in the Eastern Sec¢tor
which should be decided in the course
of discussions. As far as Ladakh
sector is concerned, except for two
posts, all posts fall on oyr side. Only
two of our posts fall on the Chinese
s de after the 20 kilometres with-
drawal but here again, from the study
of maps, I find that in that area of 20
kilometres which was taken after
September 8th or 20th October, there
were pot only Indian posts. We had
43 posts but the Chinese too had a
large number of posts and it seems
to me that they had more personnel
there than our personnel. If, for ex-
ample, any parity is obtained in the
matter of joint control, as has been
suggesteq by the Law Minister, it
seems to me that even if two posts
did not fall on our side. with regard
to the other posts, in the matter of
location of posts, we will have reach-
ed g better position than it was before
8th September and, what is mare,
the personnel would have been less on
the side of China. I do pot know
about that, This aspect is alsc an
important one to be considered espe-
cially in the context of our disengage-
ment and so on. I need not say much
on this proposal.

’

I support the proposal and clayifi-
cations ang the talks should start and
I hope, once the talks start, they will
produce good results and naturally
the strength of our case lies in its
justice, in its validity. The Prime
Minister did a signal service to the
nation when he declared on the flpor
of this House that should the talks
fa‘’l, he was for one prepared to let
the matter to go to the Hague Court or
certain other mediation, thereby rul-
ing out the path of militarism or the
path of armed actions as far as India
is concerned. I can tell you that at
the time when he made that state-
ment on the floor of this House on
12th December the Colombo Powers
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were meeting in Colombo and this
particular statement created a pro-
found impression op the Colombo
Powers and it will be for the historian
to record how this statement of peace
and goodness and reasonable
approach in the matier made by the
Prime Minister on the 12th Decem-
ber in this House created a favourable

impression even in quarters where
there was doubts and questionings
about our case in India.

I hope once these talks start they
will not be continued in a protracted
manner, because as far as India and
China are concerned, the cold war
between th~m assumes particular im-
portance, 1t always helps the reac-
tionary forces in the country to thrive
in that cold war atmosphere and to
put pressure on the Government and
to make attacks on the democratic
forces in the country, and on the de-
mocratic life of the nation. It is not
like a cold war as between India and
Pakistan. Therefore, I take this oppor-
tunity on the floor of this House t»
address my words to each and every
quarter and s1y that this should go.
Once the negotiations stary, we hope
this problem will be solved to the
satisfaction of our country and a
peaceful setilement will be arrived at
speedily, of course, with honour for
our country and our national self-
respect, I say this in all seriousness,
because I want the while world to
know that we are anxious for a solu-
tion and for a settlement of the prob-
lem in a peaceful and honourable
way, that we do not want to keep up
the cold war atmosphere for Ame-
ricans and others to take advantage
of and to put pressure on cur Govern-
ment to present Kashmir on a platter
to Pakistan or some other power, in
order that Kathmir can be turned
into a military base against India and
the neighbouring countries. We have
=een what these countries have been
doing, We want to defend our inde-
pendence and we want to strengthen
nur defence potential without reliance
on others. We have seen what it
means to rely for armg on other coun-
tries—for the arms that we need.
They give you arms with one hand
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[Shri Bhupesh Gupta.]
after some delay and then ask you to
barter away your sovereignty, even a
whole State of the Indian Republic, as
hag been done in the case of Kashmir.

. AN Hon. MEMBER: Who has done
that?

Surt BHUPESH GUPTA: Therefore,
we must rely on ourselves and I do
hope that once the negotiations start
India’s position will be well explained
to the wh le world and I sincerely
believe that our stand will succeed
because our case i8 just and we are a
peace-loving nation and we want to
promote peace not only on our borders
but throughout the world. At the
same time we want to see that our
national independence is maintained
and that our territorial integrity is
upheld with honour and dignity. This
is the task of the leadership and 1
trust the Prime Minister in this matter
to combine on the one hand our stand
for peace and our pledge to maintain
our territorial integrity on the other.
It is to be peace with honour, peace
with territorial integrity, peace for the
sake of the good of all people. That
is what we stand for. I appeal to this
House in all seriousness. Let us on
this grea* occasion rise to the call of
the ocecasion, Let us not be carried
away by pettiness, by small considera-
tions of political advantages to be
taken either against the Congress
Par'y or against the C~mmunist Party.
Let the mnational unity which was
symbolised and expressed when the
country was subjected to aggression in
September, October and November, be
again reiterated and revitalised and
asserted in our effor's for peaceful
negotiations——and for peace, with
honour ~f course. Let the world see
that Ind'a knows how to stand up
when subjected to aggression. Lot the
world also see that India also knows
how to rise and respond to the call
of peace when it ermes from friendly
non-aligned nations. That should be
the approach, and, Madam Deputy
Chairman, in my speech I have indi-
cated our approach with regard to this

matter and 1 stand by it
colleague, Shri Govindan Nair, has
explained the other aspects of the
matter and I need not deal with them.
Even as we were united in war, let
us show that we are united in the
context of peace.

Our

Sart CHANDRA SHEKHAR: You
were divided when there wag war.
Now you are united.

Surt BHUPESH GUPTA: Mr.
Chandra Shekhar, you do not seemy
to be a good fighter, otherwise youw
would have been in the front here.

Sart CHANDRA SHEKHAR: We
have seen

Tre DEPUTY CHAIRMAN: Please
sit down. Mr. Gupta, please wind up
now. You have taken too long a time.

Sert BHUPESH GUPTA: My final
word is this. Just as we have regis-
tered our national unity and symbo-
lised in our speeches.

(Interruptions.)

Saxr CHANDRA SHEKHAR: We
have seen how his friends have been
arrested throughout the country for
promotng disunity and subotage.

Tue DEPUTY CHAIRMAN: Order,
order.

Suri CHANDRA SHEKHAR: Mr.
Bhupesh Gupta is going on challeng-
ing other parties. So he must be ready
to hear others also. They should go
into the proceedings of the House.

Tee DEPUTY CHAIRMAN: Mr.
Gupta, you should finish now. Please
dcm’t start your speech all over again.

Surt BHUPESH GUPTA: As I have
explained, let us accept the Colombo-
Proposals, again  unitedly. Let us
display the same unity and goodness
and let us show that we stand for
peace before the whole world and
whatever might be our party positions,
let us all combine together in bringing:
about such a constructive resnonse to:
constructive proposals and glory shall:
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be that of our country and we are
partners in that glory. That is what
I say. As far as my friends of the
P.S.P. are concerned .o, ‘

H
Tae DEPUTY CHAIRMAN: You
need not refer t> them,

Surr BHUPESH GUPTA: They feel
that non-alignment is no good and
they want to keep up the tension. I
would bag of them to give up this
a'titude, They should take up a cons-
tructive attitude and not an entirely
negative attitude which will not bring
any good to anybody, certainly not to
India. 1

Serr N. C. KASLIWAL (Rajas-
than): Madam Deputy Chairman, this
is the first time that I am speaking
in this House after the wanton and
daslardly attack on our land and I
would like, first of all to take this
opportunity to congratulate our jawans
for their magnificent performance on
the battle-field They have shown
great valour against heavy odds and
have upheld the finest traditions of the
fighting spirit of the Indian people.

Madam, Deputy Chairman, yester-
day, after the debate began a new
note had been injected into this dis-
cussion, We have come to know that
the Chinese have not accepted the
Celombo proposals in  toto, and the
Prime Minister has said yesterday in
the Lok Sabha, and very righily, that
if China does not accept the proposals
together with the explanatory memo-
randum, then we will not go to talk
to them at the negotiating table. This
is mot to say that I am in any way
belittling the efforts of the Colombo
Powers. On the contrary, I express
my appreciation of the efforts that
those six non-aligned powers have
displayed for getting a negotiated
settlement of the border aggression.

Madam Deputy Chairman, when 1
listened to the various speeches here
yesterday and today from the side of
the Opposition, I almost felt that the
Opposition was absolutely against any
sort of negotiation, whether it be on
the basgis of the 8th September line or
anything else, I would like to point
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cut to this House that on the 12th
December, the Prime Minister had
made a statement and in that state-
ment he had referred to the letter
which he had wrilten to the Chinese
Prime Minister in reply to a letter of
the Chinese Prime Minister of the
28th November.

2 r. M,

Madam, it will be borne out by &
reading of that letter that so far as
the question of negotiation in prin-
ciple is concerned, it had already been
agreed to between two Prime Minis-
ters and when the Prime Minis‘er
made that statement on the 12th.
December here—and the Chairman,,
wha was presiding at that time, saia
that the whole country was behind
the Prime Minister; he also said that
the House should be grateful to the
Prime Minister for this statement—
not a single voice from that side was
raised against it. I want to take this
House through that letter of the Ist
December which letter was in reply to
the letter of the Chinese Prime Minis-~
ter of the 28th November. We on
our gwn accord, on our own volition,
never made any move for a negotia-
tion. On the contrary, it was the
Chinese Prime Minister who made the
proposals. It was he who came for-
ward with certain proposals in his
letter of the 28:th November and 1
want to take this House through that
leiter of the 1st December, The letter
reads like this:

“In the letters that have been ex-
changed between us since the fur-
ther aggression by your forces com-
menced on 8th September 1962, the
following principles, on the basis of
which our differences can be resolv-
ed peacefully, have emerged:

(i) We should create a proper
atmosphere for peaceful =ettle-
ment of our differences. (This has
also been mentioned in your
message of 28th November)

(ii) We should settle our differ-
ences in a friendly way through
peaceful talks and discussions.
(This has also been reiterated in
your message of 28th November)
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(iii) There should be no att.mpt
to force any unila.eral demand on
either side on account of ine ad-
vances gained in the recent clash-
es. (Your leiler of 9th November
1962)

(iv) Tho necessary preiimi-
naries for talks and discu siong
suggested should be consistent
with the decency, dignity and selt-
respect of both sides. (Your mes-
sage of 28th November)

(v) The implementation of
these proposed arrangements will
not in any way prejudice either
side’s position in regard to the
correct boundary alignment. (Your
message of 4th November ard
your message of 28th November
1962)”

Now, the House will see that so far
as the question of negotiation in prin-
ciple was concerned, it had already
been settled between the two Prime
Ministers and that this House had en-
dorsed on the 12th December, Not a
single voice was raised when the
Prime Minister referred to this matter
and - not a single voice was raised
when the Prime Minister referred to
the letter of the Prime Minister of
China which contains these proposals.
What did the Colombo Powers do?
The Colombo Powers, if they did any-
thing at all, put a kind of interna-
tional seal on the agreement for nego-
tiation which had taken place between
the two Prime Minis‘ers. The Colom-
bo Powers stepped in only with re-
gard to the withdrawal arrangemendis.
There were disputes between the two
Prime Ministers as to which side
should withdraw and where. We stuck
to the 8th September, and very right-
ly and even today we stick to the
line of the 8th September. The Chi-
nese Prime Minister said, “Nc. Let us
go back te the 7th November, 1959
line”, It is there that the Colombo
Powers have stepped in and it is there
that the Colombo Powers have made
constructive suggestions. Now. Madam
Deputy Chairman, it has been reiterat-

Colombo Proposals on [ RAJYA SABHA ] India-China Relations 4692

ed in this House more than once that
the Colombo proposals conform most-
ly to our point of view and I will
point out how. 1In fact, they go even
a little beyond. My hon. friend, Mr.
Vajpayee, waxed eloquent over the
question of Thagla Ridge and very
rightly because Thagla Ridge at that
time was in our possession but he for-
got that the Chinese have all along
questioned the location of the Thagla
Ridge, whether it was on the south of
the main water shed or on the north
of the main water shed. This is a
matter which has to be discussed by
negotiation and the Colombo Powers
have said nothing so far as the owner-
ship of Thagla Ridge is concerned. All
that the Colombo Powers have said is
that we should sit down across a
table, discuss and decide for curselves
where Thagla Ridge lies and to whom
it should belong. Longju and Bara
Hoti are on the same level. Neither
is it in the possession of China nor
have we moved up our forces in those
areas. It has been so for a long time,
for a number of years, I believe since
1959.

Now, Madam Deputy Chairman, 1
should like to come to the question of
Ladakh and it is rather unforiunate
that although certain speeches have
been made in which it has been
suggested that most of the posts we
tock up would come back to uz, only
a few posts would be lost, it is for-
gotten that if the Chinese accept these
proposals and if the Chinese act up to
what they are saying, so far ag these
proposals are concerned, in certain
areas the Chinese would have 1o go
beyond the 8th September line and
much further. There are also the areas
which they had taken surreptitiously
and by theft in 1959 and 1960. 1 will
point out, Madam Deputy Chairman,
those areas from which the Chinese
are supposed to -withdraw, if they
accept the proposals. They are bound
to withdraw from Demchok, they are
bound to withdraw from Koyul, they
are brund to withdraw from Rezong
La, they are bound to withdraw from
Hot Springs when they withdraw from
Yula and Spanggur, Madam Deputy
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Chairman, our great and mighty post
in Chushul will be relieved and here
[ want to pay my tribute to our great
fighting forces who, in spite of tre-
mendous pressure on them, continued
to hold one of the highest airfields in
the world located at Chushul. They
will withdraw not only from these
areas but also withdraw from Chip
Chap valley; they will withdraw from
Galwan and they will withdraw from
certain other minor areas. This is the
position, Madam Deputy Chairman.
Demchok, Tshigong and certain areas
were not taken after the §th Septem-
ber; they were taken much before and
we have our civil posts stationed in
‘hose areas, Go we lose or v we gain?
This is a matter which I hopre the
Opposition will take into considera-
tion. It is quite true, and I entirely
agree with them when they say that
the Chinese should withdraw from the
existing area. I am in agreement, and
I am in agreement with all those who
have said that so far as the November
Resolution is concerned, the enemy
must finally leave our sacred territory.
I am in agreement with all that but
the whole point is this: Do we or do
we not negotiate? Madam, I think it
is right ‘h~t we should go to the
negotiating table; it is right that we
accept the Colombo proposals; it is the
right thing that the cease-fire should
be stabilised. |

Madam Deputy Chairman, there is
only one more point to which I would
like to refer and that is to what Mr.
Vajpayee said today and Mr, Mani
said yesterday that if we sit down on
the negotiating table and talk to the
Chinese, there will be slackening in
our war effort. It is very unfortunate
that they have said so. There dis no
ground whatsoever for saying this, In
fact, the fact that they have made such
a statement might lead to the slack-
ening of the war effort. So far as
we are concerned, we shall see that
there is no slackening of our war
effort; we shall see that there shall
be no slackening in the build-up of
our defence potential and we will do
our best to see that we grow strong.

t

We shall do cur best to see that if
another attack takes place from the
Chinese side, we shall be up to them,
we shall rise to the occasion and kill
every armed Chinese who is found
on our soil, But, Madam Deputy
Chairman, wg must remain united, we
must remain undaunted, we must re-
main inflexible and let our actions and
deeds be such as would burn and glow
in the gloom that surrounds us for the
moment.

Thank you.

s} e gl STty adear,
U T &7 FiATE MO & are §
T FT IR & O ¥ o9 qrue g@ R
F TG AlCH F % FAT g WA
faqraT 2083 F TR 9 TCHER A
A 9 F | TF A€ Q¥ 98 “grze o}’
2 S 30 WA, 188R FY WST WY A7
T ITFT TF TUUTE § 96T ATIH)

gmar §

“While the Government of India
are always willing to negotiate with
the Government of China, they can-
not obviously compromise with any
aggression on Indian territory.

Nor can they negotiate as long
as their territories remain under
Chinese occupation.”

TF AT 93 ATH, Q&R WY WAT
Ty o fogaT wwr & e qEe 9ear

§—

“The Government of China have,
however, in recent years, disturbed
the status quo by forcibly occupying
an area which has always been the
territory of India. The Government
of India hope that the Government
of China, in acccrdance with the
principle which they have them-
selves stated so clearly, will with-
draw from this territory and restore
the status quo. Such a restoration
of the status quo through the wi‘h-
drawal of Chinese forces from
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=y Mz gk
Indian territory, into which they
have intruded since 1957, 13 an
essential step for the creation of a
favourable clima‘e for any negotia-
tions between the two Governments
regarding the boundary.”

qg QY FT TEIE-FY F|AT § 7
Y WIS, 8 FI AT FATA AT
) Fa7 IqFY LTA-FT AW @ AT 7
FfF AT TAR AT TG FT J1GT &
fr g o fagme a1 arza & e
AT F a1 F6 | a8 o fagrE ay
HIET FT T IT ¥ AT A § &K
« faareT & arg ST F91 § gwa fFam
ZqFT .. 19 9 AT § 7 gw gx Ay
g & 9 woAr Qs fame w1
A ATHA, T EHA A gH HIAT AT A
S 3T A WA HIT INY AT FA
F fau daT 1 AR, qZ OF AHATH
T & | = fgrgeara ¥ gadl 3 F
q1Z $3 fgear AT Fsh §F FIAQATE |
FX IqF 1% 0F T arirg |1 g F
qF qIZ JIaErT B AT gHRAT g | FEY
TG ¥ = fagraz &1 arda &t grq @
2 = 97 Fgar § F o faqwaT
qF 9T aaET FA F fag Fan g
HIT %9 6T ZHAT FT 0 F AR 95
STAMT | TW qE ¥ 98 UF A% qg
am AR feT gaar  F@ar W |
IR AT, L€ ER B AT FATY QoA
off 3HF X § W1 I FF awar & fF 9
ardr@ FY A5 ¥ AT FEAT | T
@ & frnfadm 78 Y & 1 ag <Y v
Smar g 5 a9 W9 amEr
Fr5 fafaarsss fagfar ai ¢ 1+ &
qaAT AT § & ot qH T F1 e}
FH, HUFA-GAGT FH [T qra=ra
gaTT Fu7 ag faf e 1 F Q@
i fafaersse wedt T wmar §
zi Gar fafqarsss adf Smr =nfgd
gn § g WY w1 aar § fF Siwdf ady

§ Y @Y A § IR AT IR
F & fag §ar< AT Tfed | araEa
& faq ga +ft qae & afew e afaw
9T #R g faar ox araE get ?
A= A I g g aHAT § T CH-TH
g9 fw g 9 @l F W R
99 OF dqg AT § Ag qG q«w
ST § T TF I 19 EIHT T AT
Fq TEI g gFar |

gt aF FIIFE NgTed I AT
FE o & g O wEATE oA Y A
Ft T fear srar § 1 @ A A W
AT N TAAT FIA F FACATT TGI
faar g ? 7 o 77 2eNe Y AEA
®Y FTT FLAT § FAT I IGA TTIA TAH
yfem g ? ot fecgw v g oo
wrg foA A7 a9 A1 | 9y § 7
ga # g o 3R a1
Fg T GIIET FAT 189 § &5 I gw
FIAFE F NTVIH FT AT FT A &
qry FIIET FEAT AWM A A T K
AT ST AT & | 37 &A1 ¥ o1 ¥
a8 ST AT QIS o) I gH AR
qFA T AT e g § 1 & qu a
F @ 7 9 @ § 7R g g fag
agd a1 A8 | W qg FT A gAR
fzamT &7 &i=r § SO¥ oF gar g fF
fergear & Q7 & & o fergeama &Y
THIT FT ERATAI F I X TG TFQ 8
W AW &F a19 T T T6T § |
zafaT g9 a7 g9 g6 A
IJqmEdr [T Ty & f5 @ sfagm wy
g # AT faur 8% X ) fergeam
Y UIIT T & fAQ 7@ avg A 9|
FTAT AGT MY HI 57 TG F¥ FAML
femma ¥ 15 wraer 7E EF T | FEER
F qTY g9 F9 Y TIqE A F AR
g 1 sfogw ag AT fF N AW R
|A A AT FIAAT GaAT § STHT T8
fowrar 7E & 9 e gw fow A &
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g AT FIA AT TG § qg AT
T o feFr @ gww WY Frf fewan
a8 3 1 zufag g ag @ arfed f
I IEIET X7 S § oY IHF GAETTy
gATR 3 A Far feafq giefy 7 gw et
ot & woy & 7Y @ wwa € AR
HFT 7Iqq qg grn f fway o fam
T gAR W H 39 T 99 qFATR |

AR Fravry g F Y Ao
@ § d ga g Fgl $aaw gu AR
&=t g § 3 A & o o wwea ?
# fad ag Fgm wmgar § fv g
/Y Aifa 7 @ g 98 FAIR
RfT & | TR T FA S v w7y
FLa g o gl uw ‘e B &1 qrAar
FTAT T QT | 79 T@ 1 g faw
Y AARITAAT § T S FT G @ FX
29 ¥ g1 orar g fF Fraway @ F
NATE F FIA FL A9 AT
Wwag aw Afas § ag 3w 3
T ML E | T WA A T
gH 15 waoT A1 & | gardy ofw |
AT FEA § L I § AHT gH
gIAT a1 9% foar gar aufgy | gara
g |aF AT Trfey 5 gw wfae
TH TF AIF BT | WON F@ AT
gfaara § agr fiv ot < srew-md o ol
foet 2 A aANT A ? FF A A
mrer-Tde At fer & @ fre O
¥ gw AT F qrg araT F 6T
S TF IR HRA-GRIT 1w 1 (6
T F F qATd & TG v
grama g A a5 & 7T qH
HIE FIA G, TTH! FIE TQTE AL
fe o9 @RS FQ@-FA AW FI A
BT Y, AfFA T AT I I ASH
T wfgd | fgeax & fagt e &
arR AT 9 Feor H foar av 1 ;v
gl ¥ rw-gagy w< oy ar ?
F §&F Tad F1 BES 0FT 419

i

‘Tf'(%"(iﬁ f fEr ot 3:3}:} TR
wrdn g} fem o) feear & w3y
g <@ 1 7 IFF Sgrere A Frifarree
FT Y8 F fagr a1 ? 37 fgzan
& fgrs werd sy < Al A7 F
AU ¥ A BT A ¥ g je=d
T feeet A g T 1 3T A M|
g it =nfegd, 19 avg & wdea
g afed 1 IfFT e ag Ay
IS TR FIARTT T 709 7 777 5%
T AT g9y qred’ § AR IR
9% AR & 9frie: ¥ Y ==
g A WT A A4 Sy an Ay
713z F33 § 43 faom aren s
g OF a6 w3y & 1% afame .
Fefeqe R My AT 9G F (eAreqaA
ox faare w8 ARsg 13w & fF
%3 “in principle’ ®IAEET FritTET
F WA AT g 1 3T9 93w
TA A ATFACH 17 9551 § OF qET1d
ara foear a1 fr & @93 oF Sar
w1 & TR AT 31 AfHT A gm e
A § FIAT AT F) 9 A9
@ & T 9 fagaraary ) arq T3
&, v gz i & arg CawAraTa
o A § 7 3T TR ¥ T AT
AR NI IFT FE AT A PN FEAT
&1 & 7g Fgam AgT £ (% < aEwT
F1 9T F A7 3F TG § 9305 I
&, 93 2 FY St} ¥ I FAr g N
agrs & g ¥ Jwrd AT ey
TWIE T "% fag” @ wead fy
agrs qgf Fars v gy ¥ | g
F1 43 919 a9 F q9r =nfgy v 9y
HITH-GAG T HCT T § ar 7wk
I @ A 1 A g fF Ow
THT @3 AT FLAT (W Fra & 41 3+
¥ arad 7 & fag Jured o v
Iga faw g A 3 1 37 o Sy
grgm 6 TR 9T T v
ST § WX AR g ¥ qFav & v A
|
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TERI g9 AR OF AW, WK
ftpe g arar wgar § {5 ag a1 A=A
e § 3910 1 av Fw § % {aw
T, TF @ TAT 9% 919 1 F;0 7
T qE F) gRardT (@FgEn_ F7 IN
¥ g g oo | Tafay & sy
FEAT ATZAT 1F 3W G B fieral
RNIAH gHIR MAT W@ F&F 98
3TH AEN B0 DI T FL W
QR a® ¥ T Forl A AT H
AT %7 T | o /I A AT &
famgT 7 Fi o WT (a0 SET g
g T 979 I F7 NG & I HF
WRIT W F TR F I HT 9T A0
=rfen & .7 g7 A9 F fay §a<
g ar 7@ ?

o &wet e AT ¢ agT
AL T AAT E T HT T AEA
g &1

oY M3 qUght ag7d 1My T
M AT RN EH ITHAFTTIA &
qrags AT

O qUIAT @aE ;. HF & W@ 7

ot wAq wAF  (IT A7)
Tg %A 9T A (g ATgT A § o

St Mi qegi  faad Fagn
EH AT ¢ IT%T qqqi fgear Frowa v
SN B

1Ay & wIA AN # AR
LHIT &7 q§ a7 a1 2 f5 e
FAET T, 770 R g9 § a1 fE
FAFTATA AT IT H AT T 399
TgT T AT |
Dr. SurmmaT  SEETA PARMA-

NAND: Madam Deputy Chairman,
I feel at the outset I should say that

it is g pity that this important matter
has taken such a turn in the debate
in this House, To begin with I would
say that the Law Minister has clearly
stated the Government’s case and as
far as the pointg to be clarified are
concerned, there is very little to be
done because other speakers also have
gone into details, I would only men-
tion two things before I touch those
points, namely, whatever we accept
with regard to civilian posts in  the
areas vacated, we wil} have to sece that
this is discussed further and further
clarification is sought. As a matter
of fact, I think, even with regard to
this, since the Prime Minister spoke
in the other House some further in-
formation seems to have come from
which it appears that the clarifications
sought by India have not been agreed
to by China Therefore, it may be one
if these points on which clarification
has not cyme forth. So, the Prime
Minister himself—whom we consider
is the best custodian of the country’s
honouar and who has given his life and
everything for the country’s indepen-
dence—~can be trusted to do that.
Secondly, with regard to the two
posts, namely Dhola at Thagla Ridge,
and Longju it was stated that as
far as the latter post was concerned
it had been in the hands of the aggres-
sor for a long time.

Sart ARJUN ARORA: No, no. -

Dr. SurimaTt SEETA PARMA-
NAND: Negotiationgs have been going
on over Longu for the last five years.

Sart ARJUN ARORA: It has not
peen in the possession of the Chinese
or anybody else,

Dr. Surimart SEETA PARMA-
NAND: Madam, You might remember
with regard to that post that Dr.
Kunzru always used to ask questions
and there was a dispute over that
point.

Suni ARJUN ARORA: The Chinese
withdrew and we did not occupy it
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Dr, SerrvaTi SEETA  PARMA-
NAND; Neither the hon. Mamber
nor I have gone there, So, we Jo not
know what actually happened there.
But with regard to the other pasts at
Thagla Ridge, we have to see. On that
we need to consider here openly on the
floor of the House that the enemy by
insisting on keeping it does nat get an
undue advantage. Perhaps that would
also be one of the points on which
there may not be any agreemant.

Having said this, I would like to
express my thanks to the Colambo
Conference, especially led as it was
by a woman_and I feel that if there
had been g woman in power in China
perhaps things would not have come
to this stage. !

Surt A, B. VAJPAYEE: And also
in India. .

!

Dr, SmrimaTI SEETA PARMA-
NAND: No, I do not agree. We know
that women have got the Hindu Code
only because of our Prime Minister,

who understands the sufferings  of
the down-trodden people, The Jan
Sangh may not agree. Anyway, let

me not be diverted from my point.
What 1 want to say here is that nego-
tiations could have started since 1959
or 1957—since the time Mr. Chou En-
lai had promised that he would, when
he got time, have these discussions—

and then the cfficers from bath sides

had gone into details. If there had
been a woman in power in China, I
am quite positive that just as in the
case of the lead given by the Colombo
Conference, things would have taken
a different turn. But it is no use
speaking in an assembly of men when
one is bound to be contradicted on the
point. I would like tp refer to the
point which has been cleared up by
another Member, namely, the point
made by the Swatantra Party Leader
in this House in calling into question
the appellation of the word ‘Powers
to these countries—that it was sans
decorum. After all every  country
can be called a power, |
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There is no international measure
of power., It may be a small power
o1 it may be a big power. Similarly,
to say that they have come forward
to help us only to save their skin, as
it were, also smacks of ingratitude.
There is nothing wrong perhaps in
trying to save a conflagration when it
is at a distance. There is nothing
wrong in saving the world from a
conflagration, They have taken cour-
age in both hands, Why should we
not take it from that point of view?
Perhapg if things take a bad turn, will
not these very small powers, whom
vou do not want to call as ‘powers’,
be the first target of that cruel tyrant
who wants to have the leadership of
Asia? Therefore, we should not be
petty-minded and to say that is really
a sign of an unhealthy mind. There
is a good saying in Sanskrit:—

“gramefr qarfad arEe 1

Just as a good saying has to be accept-
ed even from a child a good gesture
even from a small nation should be
accepted. When we have to deal with
people who talk in this manner, we
can describe them only by:—

“g fraatea faeas qufed @ # 7
EicicEaN

I will not go further into this. I woulg
leave the matter at that.

I would refer to another Member
who used the word ‘defeat’ in the
case of India, when the battle was in
progress and is still in pogress, Who
knows—and the Prime Minister has
himzelf said it—we should always be
aware of it that it may go on for years.
He said that China declared a unila-
teral cease-fire only out of contempt
for our defeat. Now, the same Mem-
ber was pleading that the Govern-
ment should not take recourse to nego-
tiationg because the enthusiasm en-
gendered in the country cannot be
created again and again. Does he rea-
lise what type of effect it will have on
the enthusiasm of the people in the
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country when the word ‘defeat’ is
openly mentioned? After all, even if
some forebodings are seen, people who
are well-wishers, people who want to
Eive a fight, do not give expression to

such words. Take the case of a person
who may be very ill in the house.
Even if his condition is not very

-satisfactory, it is very rarely that peo-
ple who have the interests of that per-
son at heart and affection for him
would ever say that his condition is
critical. 1 would, therefore, urge these
people not to go on talking in this
demoralising manner because it is their
‘words which would be more demora-
lising than any attempt at negotia-
tions. Let us look at these negotia-
tions. Before I go into that, I should
like to mention one or two points about
the cease-fire, because my hon, friend
said that it was India’s defeat that per.
haps made China, out of contempt, to
declare a unilateral cease-fire. Did
that hon. Member make sure that the
cease-fire wag not the result of the
round-the-clock help given by the
western countries or it was not due to
the intense cold weather that came in
the way of taking supplies from Pek-
ing right up to our borders or it was
not due to the attitude of the Russians
or it was not due to the sudden end of
the Cuban affair Were these not at
the back of the cease-fire? When we do
not know anything of this for certain.
to say only that it was because of our
defeat that China had out of contempt
declared a unilatera] cease-fire is not
doing any service to the country whose
cause these Members are out to
espouse by wanting to put the Govern-
ment in the wrong.

I would like now to refer to one
other important matter, and it is only
for that reason that T am on my feet
here today, because I feel that as far
as the Government’s case is concerned
and as far as the two points on which
the country’s honour is to be consi-
dered, are concerned, we can safely
leave them in the hands of the Prime
Minister. I say this not only because
I belong to the Congress Party but
even as a citizen I feel that there is
nobody else in the country today and

+ even Mr. Kripalani, the leader of an
other Party, has said that there is no
better person to lead the country to-
day than the Prime Minister. Any-
way, I would like to know whether we
have given thought to the question
that,~—in our anxiety to safeguard our
democratic rights in Parliament and to
prove that we are an effective demo-
cracy—in regard to delicate matiers
where questions of war are concerned
it is neither diplomatic nor profitable
to discuss these questions by loud
thinking. Has any other country done
it? In countries like the United King-
dom, where the mother of Parliaments
was born, when such questions are’
discussed behind closed doors, there
is a guarantee that the proceedings are
kept secret. Experience here has
shown that when there is any effort
to keep secrecy about proceedings of
even ordinary meetings of different
Parties, not only of one Party but of
different Parties, a distorted version
come; out, and therefore it js felt by
those people that it is betler to keep
the proceedings open and not szcret.
It would have been in the best inte-
rests of the country and it should have
occurred to all people gnd to Members
of the Opposition too to send represen-
tatives of the various Opposition groups
to discuss matters with the Prime
Minister from time to time and to g've
their views, and as far as individual
Members are concerned, both from this
side and from the other side, nobody
would have questioned their right to
send any valuable suggestions which
they wanted to make in this connec-
tion. It is no use publishing slogans in
newspapers Which only serve the pur-
pose of publicity. Here what are they
doing? We are here openly discussing
what should be done, what should not
be done, what would be our military
asset, what would be poT%jcal and eco-
nomic asset or something else, and so
on. Therefore, a couniry like China
which would be in a bargairning mood,
when it hears that the other side con-
siders a certain point as an asset,
would naturally like to turn the screw
tight on that particular point. I there-
fore feel that it is very necessary in
the future at least not tuv have such
questions about delicale points of nego-
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tiationg discussed openly on the floor
of the House where in spite cf our de-
termination to present a united front,
spectacle of disunity, though it may
not be real disunity, is presented to the
world. I feel that thig type of exhibi-
tion should be avoided in the future,
and I hope that the leaders opposite
particularly would give their thought
to it.

I want to say one thing more about
the present situation. I do not know
what India should have done as a
sane, modern nation if it was thought
that she should have recfused these
proposals of the Colombo Conference
DIHONS. A% 2% we have 1w depend
on help from the outside world, from
whichever side it comes. In this case,
it will be more from the Western
bloc, there is no question about that.
They have already given prootf of that,
and we have always thanked them pro-
tusely, Would it be right to make
those people feel that India turned
down every chance of a reasonable and
honourable negotiated settlement?
Whether the settlement was going to
be honourable and whether the con-
ditions attacheq to those proposals
were going to be honourable could be
seen only if we gave it a trial. Under
these circumstances, after all the
Prime Minister had to say something,
and I do not think he has done any-
thing in contravention of what he had
said earlier, that in principle he
would accept it. The Prime Minister
certainly would not ultimately do
something which the country as a
whole would not think honourable and
which he would not think honourable.
After all, somebody might question
me, I do not know why the question
has not been put, as to what has hap~
pened during the last four, five, si¥
or seven years. The answer to that
also is very simple. I do not want to
go into that. It is a very simple ans-
wer, and all of us know the reason be-
hind it, that we hag to chose between
bread and guns. So we thought that
we being a peace-loving nation, no-
body would, in spite of the great hatred
any nation may have for us in spite of
the great desire, that China may have
to be the leader in Asia-—China has al-
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ways Ielt that way—attackus, I am
glad Mr. Bhupesh Gupta is here. I do
not know whether he thinks that it isin
keeping with the pride of the country
to let China feel, simply because she
has the oldest civilisation and she is
the largest Asian couniry with the
biggest population, that she should be
allowed to do anything to cripple any
other country. I do not know whether
China, which believes in equality of
men and full opportunity for all,
shoulg think that because she hag not
had the opportunity she should come
forward and cripple any other country
like India which has been accepted as
the leader of Asia—without India’s
se€King 1t, ‘but other people thought
that India was a fine country and so
all the Asian people have been loo

ing to India for lead, There is no
denying, let the Communist leader
hear it, that China feels that a suc-
cess of Indian democracy spells the
death-knell of her creed, and there-.
fore China is trying to come nearer
not for the sake of a little lang here
or there but only to show her might
to the weaker nations in Asia that
she can even cripple or harm or ruin
any country that they consider is the
biggest in Asia. Therefore, I feel that
we have to give a fair trial to the
Colombo ’propOS;als to proceed as far
as they could with honour; and that
axpression “with honour” will always
be there, and the only good this parti-
cular Session could have done is to
have emphasized as it we are taking
it for granted that that is the one
thing irrespective of the cost to the
country that the people want and that
whatever be the sacrifice, the honour

of the country would be kept first in
mind,

I would make one last appeal. The
solution of this problem is in the handg
of the Soviet Union to my mind. If the
Soviet Union wanted to give us some
MIGs, I would ask why it was neces-
sary for the Soviet Union, which pos-
sesses so0 many transport planes, to
send the MIGs all the way by sea so
that it took them a month and a half,
when they could have been sent with-
in three or four days. The cost in-
volved was mentioned somewhere in
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tie Press, 1 remember. In such things
..ather this country would have
caought of the cost nor the Soviet
Union should have thougnt of the
vust. Whatever the number being sent
5, they have to come all the way by

.1 1 feel that if the Soviet Union
t.ames China for not believing in co-
existence, she should see to it that she
do2s not give war material on which
China has to depen. entirely on the
Soviet Union—petroleum, aeroplanes,
etc.—and that will t:ach her a lesson
very soon. Neither does the Soviet
Union believe that China has done a

wrong. China never consulted the
Soviet Union in taking this step
of aggression and so the Soviet
Union

Dr. A. SUBBA RAO (Kerala): Why
don’t you ask Australia and the
United Kingdom also not to supply
them wheat and other things?

Dr. SurimMaTt SEETA PARMA-
NAND: I do not think that the sense
of justice of the Communist friends
is so warped that they do not gee the
justice of the Western Powers in
giving their help when India was
attacked, India did not go and
attack China. If India had gone
and attacked China the question
would have arisen. And that
shows how the minds of our friends
work where the question concerns
China or the U.S.S.R. Anyway, I am
making this appeal on the floor of this
House to the people of the Soviet bloc
that this thing should stop if world
peace is not to be disturbed because
there is no denying the fact that if
this conflagration flares up, it might
spread into a world war and the thing
which Russia and the United States
tried to avoid by calling off the
Cuban affair, might again come up and
also because of the position to which
this country would be reduced ulti-
mately if this goes on for a long time,
and I do not know in what manner.

Sert B. D, KHOBARAGADE
(Maharashtra): In the present cir-
cumstances, it is not possible for us

to accept the proposals of the Colombo -

Conference. I do  appreciate the
offorts of the non-aligned nations who
have trieq to bring together India

and C ..1a and to resolve the diffe-
rences which we have experienced
But the

during the past few years.
first mistake the non-aligned Powers
have made is that they have not
named China as the aggressor in this
conflict. It was explained that the
object of the Conference was to
being these two nations together and
therefore they did not think it desi-
rable to name China as the aggres-
sor. But apart from this, even before
the Conference, during the whole
period of conflicy these non-aligned
nations have nowhere branded China
as the aggressor and this fact we must
take into consideration. We have
noticed that during this conflict all
other Western friends have definitely
pointed out that China has committed
treacherous and naked aggression
against Indian territory but to our
greatest surprise, those non-aligned
nations and certain interested Com-
munist countries have not named
China as the aggressor.

Coming to the proposals of the
Conference, as I have already said,
we cannot accept these proposals.
Firstly, these are most unfair to our
country. It had been made out yester-
day by the hon. Law Minister that these
proposalg are favourable to us. But if
we consider all the three Sectors in
this boundary, we will find that these
are most unfavourable to us. In the
Eastern Sector, the proposal is favou-
rable to China because the two im-
portant posts will be in possession of

China, Longju and Dhola. It is
mentioned that these two posts
are of importance, but the post of
Dhola is more important to us. 1t

was admitted by the hon. Law Min-
ister yesterday that the massive
invasion in October in the Eastern
Sector was launched through the
Thagla Ridge. This was mentioned
by the hon. Law Minister yesterday.
Therefore, the Thagla Ridge has got
more strategic importance. Through
the Thagla Ridge only can the Chinese
people in future launch another mas-
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sive aggression against India and
theretore it is very essential from th.
defence point of view to have posse:-
sion of the Thagla Ridge.

About the middle Sector, yesterday
the hon. Law Minister said that Bara
Hoti was never in our possession dur-
ing past few years.

[THE VIcE-CHAIRMAN  (SHRIMATI
JAHANARA JarpaLn SiNgH 1n the Chair].

But here I have got one map which
hag been prepared by the Government
of India. In it it has been mentioned
that Bara Hoti was in our possession.
It is written, “Frontier separating
Indian and Chinese forces on 7th Sep-~
tember, 1962.” This map shows that
Bara Hoti was in our possesion on 7th
September, 1962 I want to know from
the hon. Law Minister whether the
statement made by him in this House
that Bara Hoti was not in our pos~
session on Tth September, 1962 is cor-
rect or this map which has been pro-
duced by the Government of India is
correct.

So far as Ladakh is concerned, 1t
hag been mentioned that the number
of posts that India will have to give up
is a small one that the number is six
or seven, It is not the question of the
number of the posts. There are three
important posts which India will have
to lose, Sumdo, Dehra and Qizil Jilga.
It is not a question of how many posts
India wil] lose; it is a question of the
territory that India will lose, if we
accept this proposal. Qizil Jilga is
about 50 or 60 miles away from the
line to which the Chinese forces will
withdraw., Dehra is about 25 to 30
miles from the line up to which the
Chinese forces will withdraw. The
total area of this particular rtion
will be about 2,500 square m:Eez. It
we accept the Colombo proposals, it
means that in Ladakh also, we have
to give up about 2,500 square miles of
additional area. Therefore, all these
proposals are unfavourable tp India
and it will be difficult for us tcT accept
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the proposals of the Colombo Confe-
| rence.

The second objection to accepting
the Colombo proposals is that the
neutral non-aligned nations have put
India and China on an equal footing.
There can be no equality, whatsoever
between the aggressor and the victim.
Madam, I may quote from the Note
which was sent to the Chinese Gov-
ernment. This Note is dated the 19th
September, 1962. It has been men-
tioned there that this proposal which
was made by the Chinese Govern-
ment for withdrawal by 20 kilometrea
“suffers from the serious defect that it
leaves the aggressor who altered the

status quo Dy unilateral action over
the last few years in possession of the
fruits of his aggression.” Therefore it
will be noted that if we accept these
proposals, then China will be able to
enjoy the fruits of aggression and
therefore, as earlier mentioned by the
hon. the Prime Minister, until and
unless the whole aggression is vacated
and the aggressor is not allowed to
reap the rich harvest of his aggres-
sion, there should be no talks, which
had been the earlier stand of the hon.
the Prime Minister. So for these
reasons the proposal is unfavourable
to us. It has ~laced China and India
on the s~m= footing. Thirdly, since it
leaves a large territory as the fruit of
aggression in the hands of China, it is
difficult for us to accept thig proposal.

Madam, in the past, w~ have always
noticed that whenever we have tried
to negotiate or talk with the Chinese
Government, fresh aggression has
been perpetrateq on our territory.
About two or three years ba.k, we
had sent our Secretary-General for
negotiations with China, and imme-
diately after that fresh aggression took
place. Only last July our Prime
Minister, Pandit Jawaharlal Nehru,
declared that the situation c¢n the bor-
der was extremely serious and that,

' therefore, our country must be pre-

pared to face any eventuality. But
immediately after the statement of the
Prime Minister, we sent our then
I Defence Minister, Mr. Krishng Menon,

L4
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to Geneva to have talks with China’s
Vice-Premier Chen-Yi and discussed
and negotiated this question there,
But immediately after that we have
noticed that this Vice-Premier of
China, in a radio interview or in some
television interview, said that China
had got 60 croreg of people and that
China would never tolerate any solu-
tion which is not acceptable to China.
We got this rebuff from the Chinese
Government. So, after that, even
after we had sent Mr. Krishna Menon
to Geneva, there was fresh aggression
on this country. It means that when-
ever we express our willingness to
talk or to negotiate with China, fresh
aggression i perpetrated on our soil.
Apart from that, what has been our
stand in this respect?

Swrr BHUPESH GUPTA: Madam
Vice-Chairman, just a little correc-
tion. Mr. Krishna Menon did not go
there to talk. He went to sign a cer-
tain Agreement at 5 Geneva confe-
rence where China was a party, and
they met there. This fact may be
noted. .

Suarr B. D. KHOBARAGADE: Mr.
Krishna Menon had definitely negoti-
ations or talks with the Vice-Premier
of China. (Interruptions.) Well, he
did have talks there. 1t does not
make any difference. And what has
been the policy of the Government in
this respect? In the beginning the
Prime Minister stated that until and
unless the whole aggression was
vacated there could be no negotia-
tions, there could be no talks whatso-
ever. That was the first stand taken
by the Government of India. After
some days the Prime Minister declared:
Let the Chinese forces withdraw to that
line which we accept as our boundary-
line ang India will be withdrawing to
that line which is accepted as the boun-
dary line by China, thus preparing a sort
of no-man’s land between these two
Iines. This was the second pruposal
given by the Prime Minister. Then
we come to the third, the 8th Sep-

tember position. That was not endors- |
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i ed by the Parliament, but it wag the

view of the Prime Minister and his
Government that if the Chinese forces.
withdraw beyond the 8th September
line, if the status quo as on 8th Sep--
tember, 1962 is restored, then we
would have no difficulty to talk to or
to have a round table conference with
the Chinese people. That was the
third stand. Now today’s line is this.
It does not matter even if we do not.
get whatever we wanted, even if we
do not get all the posts that we had
demanded. It does not matter even
if the position before the 8th of Sep-
tember is not restored. But even
then we must go and talk with the
Chinese people. That is the policy of
the Government now, These are the
three or four different stands taken by
the Government, Madam. Therefore,
we have to think in the light of all
these developments. Let us not shift
our stand from time to time, because
it only indicates our weakness, We
are not afraid of China. It does not
matter if in the beginning we have
suffered certain reverses. But after
that the whole country rose and was
determined that it would fight to the
last with the Chinese aggressors and
remove them from our land. This
firm resolve was expressed in this
House when during the last Session
this House resolved to ‘drive out the
aggressor from the sacred soil of
India however long and however hard"
the struggle might be”. That was the
firm resolve of this House, the firm
resolve of the whole country,

Some people say that there is no
parity between the Chinese forces and
the Indian military strength. It is
not a question of military parity or
military strength. It is a question of
determination and our people are
determined to fight to the last moment.
They have sacrificed blood, gold,
money, everything We have got our
friends in the international sphere, in
the Western world, who have come to
our resecue and help, who have given
us every sort of military help, mili-
tary equipment and therefore we can
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face boldly and heroically the Chi-
nese military forces. We need not be
afraid of the Chinese torces when we
have got the support of our own
people and the support of the other
nations. Why should we be afraid?
When we are determined and when
we can count on the help of our
friendly nations, China will not dare
to attack India again. Can China dare
to attack Quemoy, such a small and
tiny territory which belongs to China
as a matter of fact? And if China
cannot dare to attack such a small
territory like Quemoy, how can China
dare to attack India? It is because
certain people show weakness in deal-
ing with China. Let us not accept
that we are weak. Let us have the
strength. As Professor Galbraith,
United States Ambasgsador, said a few
days back, if we want to negotiate, it
does not matter, let us go and talk,
but let us negotiate from a position of
strength. If we assume a position of
strength, no matter how strong and
powerful China may be, China will
never dare attack our territory again.

As to why I oppose these Colombo
proposals, there is another reason. It
is because it hag already dampened
the enthusiasm of the masses so far
as defence preparations are concern-
ed. This may not be acceptable to
certain Congress Members who have
spoken now. But let anybody go to
the countryside; let anybody go to the
rural area and find out. There is no
enthusiasm among the masses so far
as defence is concerned, the enthu-
siasm that we had found about two
months back. What is the reason? It
is the vacillating attitude of the Gov-
ernment and the Premier that are res-
ponsible for slackening the defence
efforts. About two or three months
back there was solidarity and unity;
everybody was resolved, everybody
wag firmly determined to defend our
couniry. But today, unfortunately,
because of the policy that has been
pursued by the Government, what do
we find? In this House, except a few
Cemmunist friends, the whole Opposi-
tion is opposed to the policy of the

|

Government and they say that there
should be no negotiations, whatsoever,
ag it will be affecting the solidarity
and unity of the people, which is very
vitally essential for defending our
land. In view of all these reasons,
Madam Vice-Chairman, I do nob
accept the proposals of the Colombo
Conference, and they should be reject-
ed by the House,

Surr K. K. SHAH (Maharashtra):
Madam Vice-Chairman, let us not be
-lost in appropriating blame. Commit~
ment or no commitment, I am not one
of those who would like to take shel-
ter under what happened in this
House, when we decided and took a
pledge to fight the Chinese. If the
proposals are bad, they are bad. If
they are good, then they must be
looked upon as good irrespective of
by whom they are presented and when
they are presented, and therefore 1
would like to analyse the arguments
of my friends from the Opposition
Benches. The points that they have
made out so far are that acceptance
is an affront to Parliament. Another
point made was that “Government is
staging another Munich; it is a repu-
diation of the clear directive of Par-
liament to drive out the aggressor”.
“We are endorsing Chinese aggres-
sion”, and as one of the friends put it,
“The Prime Minister is in the habit of
tight-rope walking”, “Non-alignment
has gone” and so on. These are some

of the arguments which have heen
advanced by our friends,
3 pm

Now, Madam, let us look at the

proposals. What are the proposals?
Are we giving up any stand that we
have taken? The Conference says
by the sixth clause of the Colombo
proposals that they will not be bind-
ing on any party. Whatever decision
today you take will not be binding; it
will be subject to negotiations that
will be carried on. Therefore, before
we go to the table the Chinese are
withdrawing 20 kilometres. Then, we
have to decide about the posts. Even
if you do not come to an agreement

!
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about posts, the Chinese will be occu-
pying a position which is 20 kilo-
metres behind the position they are
occupying todas. Now, is it to our
advantage or is it to our disadvan-
tage? Today, when the six nations
call upon us 1o ncgotiate, they ask
the Chinese to go back 20 kilometres,
‘The question of force will be decided
on the table by mutual agreement.
If you do not come to terms about the
mutual force, then also they will be
20 kilometres behind the present posi-
tion when you will be attacking them.
Is that position militarily a disadvan-
tageous position to India? We are
taking it for granted that we will
come to terms about posts. They have
yet to come to terms about posts. It
today Chushul is threatened by three,
four or five posts, and if they are go-
ing back from those posts and the
future posts are to be decided are we
not gainers? What was the pledge,
what was the statement made by the
Prime Minister? The Prime Minis-
ter’s statement was that unless they
go back to the position of 8th Sep-
tember, 1962, we have nothing to do
with them. The question of future
posts has to be decided after they
have gone back. Therefore, the state-
ment made by the Prime Minister is
hundred per cent., accepted. On the
contrary, when we go to the table, the
number of posts that China had occu-
pied by 8th September would have
remained and we would have occu-
pied our posts if China would have
accepted the stand taken by the Prime
Minister. Today, in addition to their
going back, they will be vacating the
posts which they would have other-
wise continued to occupy. They
would have taken the Prime Minis-
ter at his word that they are going
back to the position of 8th September.
May I know in what way these pro-~
posals are disadvantageous to us?
May I know in what way the Prime
Minister is not keeping his word?

My friends have been saying that
when we are talking, we are negoti-
ating our sovereignty. Are we nego-
tiating our sovereignty or are we

going to the table to decide what
sheuld happen in future, where they
should go back and what should be-
long to us?

My friends have been saying that
the Prime Minister was wrong in
writing to the Prime Minister of
Ceylon that in principle he accepts
these proposals. May I point out,
Madam, that in Parliamenta-r prac-
tice it is the right of the Government
to talk and it is the right of the Par-

liament to make a commitment. Now,
does the Prime Minister make any
commitment by talking? Can you

take away the right of the Prime
Minister, the right of the present-day
Government to talk? There is no
commitment made. 'The sixth clause
of the proposals clearly laws down that
there is nothing binding on us.

Surt CHANDRA SHEKHAR: He is
not talking to the pressmen in Delhi.

He is going to talk with Mr. Chou
En-lai,
Srrr K K. SHAH: If that is the

response to my appeal I have nothing
to say because I ds not want tempers
to fly. Is not discretion a better part
of valhur? Well, if you are for val-
our without discretion, you are entit-
led to take any line you like my
friend, Mr. Vajpayee, 1 appreciate
his sentiments He is a good orator.
But mav I point this out to him? He
said that if the Prime Minister, inspite
ot ou. warning, goes to Ceylon, he
will walk over our bodies. But does
he also realise that if a mistake is
committed his sentiments will walk
over the bodies of millions of our
countrymen? This is not the time for
an attitude which js dictated only by
emotions This is the time whirh re-
quives that our approach must e
guided bv discretion, Discretion does
I v »

I not mean weakness Discretion does
! not mean giving in, Valour without
discreti n is foolhardiness, At times
exhibition of these sentiments is good.
It is good that your oratory is utilised
for expressing sentiments but senti-
, ments alone will not help us. If he
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expresses sentiments guided by wis-
dom it will be an asset to the country.
‘We want such oratory. But in these
times let not that oratory lead us to
something which is devoid of wisdom,
We have many instances in the past.

He was talking about our 'nego-
tiating the sovereignty of this country.
What are we negotiating with Pakis-
tan? What is the case of President
Ayub Khan? President Ayub Khan
says that because there are Mohamme-
dans in a large number in Kashmir
it should go to Pakistan. And what
is our case? Our case is that Hindus
and Mohammedans enjsy equal rights
in this country and, therefore
Kashmir, which is legally a part of
India, must remain in India. And
if we accede to the claim of President
Ayub Khan, it means that you give
up your secular character and you
also say that because there are more
of Mohammedans in Kashmir they
must go to Pakistan. In other words,
it means that if you accede to the
claim of Pakistan you admit that
Pakistan is meant for Mohammedans
and India is meant for non-Mohamme-
dans. This is so far as Kashmir is
concerned. You are not only negotia-
ting your sovereignty there but you
are negotiating the soul of India which
is secularism in this country, and you
are not ashmed of it.

Those friends who have been saying
that we should have been ready to
defend Tibet that Tibet should not
have been given up, may 1 point out
to them that as soon as we became
independent, unluckily we got invol-
ved in Kashmir. Now, do you want
this country to open a second front?
Is not Tibet as useful to Pakistan as
it is to India? Would not a joint
front have been helpful? But if
Pakistan tries to exploit the situation
created now  do you want to have
another front and allow somebody to
take undue advantage of these deve-

lopments? A day will come when
both of us when united, shall fight
back this aggression in Tibet. But

1081 RS—86.
|
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till then you cannot open up another
front and allow somebody to take
undue advantage.

May 1 also point out that those who
have been trying to understand the
proposals put forwarq by the six
Powers.

Sgrr M. S, GURUPADA SWAMY:
Madam, may I just tell the hon
Member that Kashmir is a very wrong
analogy because the Kashmir problem
arose out of the partition of India and
the India-China dispute is something
different.

Dn. GOPAL SINGH: No, no. It
arose out of Pakistan’s aggression, not
out of the partition of the country.

Surt M, S. GURUPADA SWAMY:
The present approach is reprehensi-
ble,

Serr K. K. SHAH: 1 am rather
surprised to hear from a very infor-
med Member like Mr, Gurupada
Swamy that the Kashmir  problem
arise from the partition of the coun-
try. Nothing of the kind.

Surr M. S. GURUPADA SWAMY:
It is a problem which arose after the
partition of India.

SHrr K. K SHAH: The few minut-
es which you have taken will not be
added to my time. Whether the
Kashmir problem is on account of
the partition or not, one fact that my
hon, friend admits is that we were
involved in Kashmir against Pakistan.
He is not quite right. Kashmir is not
the outcome of the division of this
country because after the division of
this country it was left to every Prin-
cely State to accede to any Union it
liked, and the Maharaja of Kashmir
validly acceded to India,

Therefore, when it has validly acce-
ded, it has become part and parcel of
the territory of this country. It is not
only an onslaught against the soverei-
gnty of thig country but it is an on-
slaught against, as I have put it, the
soul of this country, against the secu-
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larism to which we are wedded and
my Mohammedan friends are right
when they say that Kashmir is the
security for equality of rights for
Mohammedans in the country. If we
want Kashmir then we have got to
give equal treatment to the Moham-
medans in India. So long as we give
them equal treatment, we can keep
Kashmir.

Again, one of my friends was say-
ing—it was Mr, Vajpayee and he will
forgive me if I take his name—that
the Chinese have gone back on account
of the valour of our jawans, It is
true partly that it is because of the
valour of our jawans that Chinese
were obliged to go back, but are you
quite sure that it is only on account
of the valour of our jawans that an
invading, victorious army, from their
point of view, not from my point of
view, went back before the American
and English help could be utilized?
Does this not demand an answer, MTr,.
Vajpayee?

Surr A. B. VAJPAYEE:
answer?

What

Sarr K, K. SHAH: Does it not
require an answer? (Interruptions.)
He has made a good speech from his
point of view, Good emotion he has
let loose. One must appreciate that
he is capable of doing that. If we ask
him to let loose other types of wisdom
and emotion, he will also rise to the
occasion, Why should we not take
advantage of it? I am only appealing
to Mr. Vajpayee. (Interruptions.)
You have been quite sure that your
mind has been searching for the solu-
tion of a question that has been posed
and that question is: Why did the
Chinese who  were advancing, go
back? If they are going back to the
positions which they had occupied be-
fore 8th  September, 1962, all this
labour js wasted. Was it only inten-
ded to create an impression upon the
weaker nations that they are the only
Power that counts?

i

[THE DEPUTY CHAIRMAN in the Chair]

Serr A, B. VAJPAYEE: May 1
submit that he has put me a question
and I am prepared to reply to it?

(Time bell rings)

Smrr K. K. SHAH: My time is up
and s5 I will finish,

Tae DEPUTY CHAIRMAN:
Rajendra Pratap Sinha.

Mr.

Smm1 AKBAR ALI KHAN: Mr. K.
K. Shah was at a few more points.

Tre DEPUTY CHAIRMAN: He has
had his time-limit, He has set a very
good example.

Mr. Rajendra Pratap Sinha.

Sart RAJENDRA PRATAP SINHA
(Bihar): Madam, we are considering
today the Colombo proposals and
the clarifications given by the Colom-
bo Powers on the question of the
India-China dispute, I have no quarre}
with the lofty motives and the ideals
with which the Colombo Powers were
moved and I have appreciation for the
efforts they undertook to resolve the
dispute, but I am sorry to say that
their whole approach has vitiated the
very concept of non-alignment, The
Colombo Powers have equated the
aggressor and the aggressed and they
have not unequivocally said where the
aggression lay, India has been cham-
pioning the cause of non-alignment
ever since she attained independence
and on many occasions when aggres-
sion was committed while keeping
neutral and non-aligned, India never
minced words and while trying its
best to bring about a peaceful settle-
ment of the disputes, unequivocally
declared where the  aggression lay.
Today I am reminded of the attitude
which India and the non-aligned
Powers took when Egypt was invaded
and also when Indonesia was a victim
of aggression, On both these occa~
sions, India played its part, not only
to vacate the aggression but also to
say deflnitely who were the aggres-
sors.
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Today, we find that we have been
put on even keel with the aggression
ol China, What the attitude of India
for all these years has been I w.uld
Iike to examine. QOur dispute with
China is not only a long drawn one
but a muliiphased one and today one
phase is over. The military phase has
receded to the background and we are
face to face with the diplomatic on-
slaughts of China. We have to be very
careful so that we do not meet the
reverses in the diplomatic field also as
we have met the reverses on the
battle-field, The position is that we
are asked by many friends on the other
side, but not by any positive resolu-
tion moved by the Congress Party
or by the Government that we should
give our approval to the Govern-
ment accepting the Colombo proposals.
The reasons advanced by the Prime
Minister are that the Colombo propo-
sals largely and in substance meet
the Prime Minister’s demand that the
Chinese should withdraw to the posi-
tion before 8th September, 1962. Does
it mean that we were in a position to
talk with the Chinese before 8th Sept-
ember? We were not. We had un-
equivocally, not once but on various
occasions, declared that unless the
fruits of aggression were vacated, we
would not negotiate our dispute of the
border with China. I would refer you
to the White Paper VII—a passage
appearing in the Note given by the
Ministry of External Affairs to the
Embassy of China, on 22nd August
1962, which says:

“I1t the Government of China are
genuinely desirous of resolving the
differences between the two Gov-
ernments on the boundary question
by further discussions and negotia-
tions, they must realise that these
discussions cannot start unless the
status quo of the boundary in this
region which has been altered by
force since 1957 is restored and the
current tensions are removed. There
can be no pre-judging or acceptance
of the Chinese claim before discus-
sions start.”

[ 24 JAN. 1963 )
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Not once, but also on 25th September,
1962 in their note to the Chinese Em-
bassy and also on the 6th October,
1962 similar sentiments were express-
ed and the pos tions were re-iterated
thus:

Y

.
g ¥

“The Government of India are
prepared to hold further discussions
at the appropriate level to define
measures to restore the status quo
in the Western sector which has
been altered by force in the last
few years and to remove the current
tensions in that area. The imple-
mentation of such measures will
create a climate of confidence bet~
ween the two Governments which
alone can make possible construc-
tive discussions to resolve the differ-
ences between the two Governments
on the boundary question on the
basis of the report of the officials.”

\ A%

May I ask the learned speaker who
preceded me whether that was not
the corner-stone of our policy before
the 8th September. After the 8th
September, after further aggressions
had been committed, in November
1962, Parliament resolved with hope
and faith and affirmed the firm resolve
of the Indian people to drive out the
aggressor from the sacred soil of India
however long and hard that struggle
may be. Now, if we accept the prin-
ciple of starting negotiations on the
basis that the Chinese withdrew to
the positions occupied by them on the
8th September, 1962, I humbly submit
that it would be a climb down from
the positron that we held before that.
At this stage, I would like to say that
the country and Parliament have
never been committed to the policy of
the Government, they have not com-
mitted themselves that they would
agree to negotiate when the Chinese
withdrew to the position of 8th Sept-
ember, 1962, Whatever my freind
Mr, Bhupesh Gupta may say, the
Prime Minister has himself stated

~
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yesterday in the other House that the
House was never committed to that
position and what he said in both
Houses of Parliament was merely a
policy statement of the Government
and nothing more. There was no
commitment on the part of Parlia-
ment to accept those proposals.

I understand from very unimpeach-
able sources that when the proposals
were being discussed at Peking, the
Chinese leaders stated that India con-
gidered her head was tall and, that
they had invaded once and if neces-
sary they would invade twice and
thrice, to teach India a lesson. Now,
these proposals have been prefaced by
gsneh threats by China. Are we going
to submit to such threats and bully-
ings?

There is continuing aggression to-
day as will be evident from the
White Paper given to us only yester-
day—-White Paper No. 8. There you
will find that there is an exchange of
notes about Sikkim and Bhutan, The
Chinese have been alleging that we
have been violating Tibet on the
Sikkim border. That is their old
story. Before they commit aggression
at any part of our border, they first
allege that we have been committing
aggresgion at that part of the border.
I also understand that China has put
up puppet regimes for Sikkim and
Bhutan Governments. All this means
that the aggression is continuing in
one form or the other. Is it right for

us to accept the Colombo proposals
under these threats, when there is
this continuation of the aggression,

may not be armed aggression but
aggression ir many other ways?

What has been the image of India?
The image of India has been that
whatever may be the consequences,
we shali never submit to aggression,
that we shall never submit to threats,
that we shall never submit to bullying.
That image is withering away. If we
accept the Colombo proposals, what
shall we be giving up? Shri K. K

Shah has stated that we will be giv-
ing up nothing if we accepted the
Colombo proposals. 1 humbly submit
to him that we will be giving up
everything if we accepted these pro-

posals. We are abandoning our vital
principles, What are those vital
principles? The principles are that

we shall never submit to aggression,
that we shall never negotiate unless
the occupied areas—the fruits of
aggression—are vacated. It is not as
if the danger is only . o us. It is a
danger to all the countries lying on
the periphery of China, because we
should remember that it is not a
border dispute that is going on bet~
ween China and India today. China
wants to humiliate India in order not
only to weaken her will to fight the
Chinese, but in order that a lesson
may be given to the powers, the Asian
powers, particularly those on the
periphery of China that they must
fall in line with China's diplomacy,
otherwise they will meet with the
same fate as India. It is not a ques-
tion of the alignment of the border
by adjusting a few hundred miles
this way or that way. It is a ques-
tion of bringing to their knees the
countries which border China, We
had seen some time back how China
came to terms with Burma so far as
that boundary was concerned. She
gave up some 25,000 square miles of
territory in return for Burma’s ac-~
cepting the position of toeing the
Chinese line. Take the case of Nepal.
Here they have been more generous
and even the watershed alignment
has been given up by the Chinese and
what is it in return that Nepal has
given to China? They had to accept
the hegemony of China and to syste~
matically undo the goodwill that
exists between India and Nepal. They
have done it in the case of Mangolia
and they are going to settle the border
with Pakistan. China thinks that it
will loosen the bond that exists bet-
ween Mangolia and the Soviet Union
and also the bond that exists between
Pakistan and the Western Powers.
So they are carrying on their syste-
matic approach to the problem. They
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are not very much interested in con-
quering those countries, including
Ind'a. I have no doubt in my mind
that they will never try to occupy
any of our territory. The whole pur-
pose of theirs is to weaken our will
to resist them in the political and in
the diplomatic fields and in this it
appears they have largely succeeded.

Now, coming to the proposals of the
Colombo Powers, I find, Madam, that
they are more akin to the proposals
of the Chinese than the Indian pro-
posals—the proposals of the Prime
Minister of India when he said that
they should withdraw beyond the 8th
September line,

[Mr. CuamMmAN in the Chair]

Let us take, for example, Ladakh.
Their proposal was that both the
sides should withdraw 20 km. from
the line of actual control and that
there should be a demilitarized zone
of 40 km. The proposals are that the
Chinese should withdraw 20 km, be-~
yond the line of actual control and
they had waived the corresponding
obligation on the Indian side. The
Indian forces will not withdraw but
that element of demilitarized zone is
there only, instead of 40 km. it is
20 km. Not only that, but our forces
cannot march into the demilitarized
zone, |

Serr AKBAR ALI KHAN (Andhra
Pradesh): 1 would like to point out
to my hon. friend their reaction.
From their reaction to the Colombo
proposals we get an idea of their
attitude, |

Serr RAJENDRA PRATAP SINHA:
U am saying only that.

Serr AKBAR ALI KHAN:
gaid, China gave it

You

Sarr RAJENDRA PRATAP SINHA:
No, I am merely saying that these
flow out of the proposals. Now, we
sannot move our forces into the de-
militarized zone and we are asked to
recognise civil posts which the

[ 24 JAN, 1963 ]
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Chinese will have on the demilitarized
zone. We are asked to accept tnese
proposals because then there will be
parity. Moredver, they will only be
civil posts. These are the two points
that have been made by the Prime
Minister., The Prime Minister said
that they were in g larger number in
that area than we were and instead
of military posts there will only be
civil posts. As Mr. K. K. Shah said
just now, any time we like, we can
march our forces because it will be
easy for us when there are not mili-
tary posts.

Surr A. B. VAJPAYEE: Did he say
like that?

Sarr RAJENDRA PRATAP SINHA:
Yes,

Surt A. B, VAJPAYEE: Wonderful.

Surt RAJENDRA PRATAP SINHA:
It is a peculiar argument which passed

my comprehengion. We are giving
de jure recognition to a de facto
arrangement, establishment of the

posts by the Chinese against our will.
While we were resisting, they had
put up those posts and now we are
asked to give de jure recognition to
the occupation of our territories by
China. We are then asked to sit on
the table to negotiate about the num-
ber of posts and also the number of
men and the arms that thogse men will
carry in these posts. This is what
the Chinese have been asking us to
do, that we should come and nego-
tiate with them and for all these years
we have been refusing to fall into
that trap. Now, by the Colombo pro-
posals, we are asked jo fall into the
trap of Communist China,

Let us take the Eastern Sector.
Here also we find that we are asked
to vacate the Dhola post. It is here
that the battle of NEFA started.

Surr K. SANTHANAM (Madras):
You mean, not to occupy it. We had
vacated it already.

|
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Surr RAJENDRA PRATAP SINHA:
Yes, not to occupy it; I am sorry.
Now, we cannot move our army there
and we cannot occupy this Dhola post
which I regard as very important from
the point of view of defence of the
entire NEFA region. Here, we are
asked to give up the watershed prin-
Dhola post is on this side of
the highest watershed. It we com-
pare the maps that have been given
to us, Map No. IV, we will find a
green line and again comparing it
with the mauve line in the map sup-
plied to us lately, we find that we
are not going up to the September
Debra wasy on our side on
the 8th September and now it is about
a few miles inside the Chinese line
of occupation. We say that the 8th
September line is no position that we
should accept but even if we were to
accept that or be guided by that, I
still think we are not getting what-

. ever the Prime Minister wanted in

regard to the 8th September position.
We are also told that we want time
to build up and to organise our
defences. Here, we differ from many

* of our friends, not all the friends, be-
* cause many of the Congressmen also

»

do not agree with the proposition
given by the Prime Minister.

Drwan CHAMAN LALL (Punjab):

* Who?

Suarr RAJENDRA PRATAP SINHA:

¢ Many of my friends who could .

Drwan CHAMAN LALL:
one?

Sarr RAJENDRA PRATAP SINHA:
Why should I name anyone? You see
the proceediﬂgs of the Executive
Committee of the Congress Parlia-
mentary Party.

Name

Sert A, B. VAJPAYEE: He is not
a member,

Sarr RAJENDRA PRATAP SINHA:
He may not be but he can find out
from the press reports of what
happened in the Executive Committee
meeting of the Congress Party.

Drwan CHAMAN LALL: May 1
interrupt my hon. friend?
Sart SONUSING DHANSING

PATIL (Maharashtra): What my hon.

friend is saying is wrong.
i

Drwan CHAMAN LALL: Utterly
wrong. What my hon, friend is say-
ing is utterly wrong.

Mr, CHAIRMAN: He is only giving
his impressions. ’

Sarr RAJENDRA PRATAP SINHA:
Even the entire Congress Party is not
behind the Prime Minister so far as
this question is concerned. It is there
in the press.

Diwan CHAMAN LALL: Which
press?

Surt RAJENDRA PRATAP SINHA:

It is in the press of Delhi the
“Hindustan Times”, the “Times of
India”,

Mr. CHAIRMAN: Don't be too in-
quisitive. He is only making a general
statement,

Surr RAJENDRA PRATAP SINHA:
I am merely saying that the whole
country is not Dbehind the Prime
Minister so far as this issue is con-
cerned. Not onl]y the Opposition but
many Members in the Congress Party
also do not agree with this.

Hon. MEMBERS: No, no.

Sert CHANDRA SHEKHAR: The
voice is very weak.

Srrr RAJENDRA PRATAP SINHA:
Are we going to gain time by going
to the negotiating table? That is the
point. Our fear is that our borders
will get permanently frozen as it has
happened in so many other cases, It
will be very difficult for us to start a
campaign to drive away the aggressor
at a later stage if we once accept
the position as has been adumbrated
in the Colombo proposals. Not only
| that, the very fervour of our people
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will get softened and we will not be
able to organise and mount our
defences as we are doing today.
‘There is the other aspect of the ques-
tion. There will be relaxation not
only in this country but also exter-
nally, 1n other friendly countries. With
the tensions dying down, no other
friendly power will {ry to rush mili-
tary equipment that we so very badly
need in order to protect ourselves.
The whole diplomatic onslaught of
China today is to see that we do not
get the military equipment that we
are likely to get if the dispute con-
tinues. I am perfectly clear in my
mind that even if we reject these
proposals there would be no major
invasion of India by China.

Ax Hon. MEMBER: How do you
know that?

~ Suri RAJENDRA PRATAP SINHA:

I will tell you. Firstly they made
this unilateral proposal to withdraw,
Why? They could have marched
further ahead. They knew that the
Indian Army will give them a very
stiff fight once they come down to the
plains. Secondly, they know that
there are other friendly powers who
will come to our rescue and aid. That
js why they chose that particular time
to attack India when the other powers
were engaged in the Cuban affair,
When the Cuban question was ami-
cably settled, China was most aggrie-
ved against Soviet Russia, That time
is gone; there is no appropriate time
now for them to mount another major
offensive against India,

Syrt SANTOSH KUMAR BASU
(West Bengal): If my learned friend
thinks that there ig no fear of inva-
sion of India again, does he expect
his mounting crescendo of aid from
foreign countries?

Sgrr RATJTENDRA PRATAP SINHA:
Please do not disturb me; I am making
my points,

Sir, another reason, why therL will
be no major offensive, is that there

is today a complete disruption of
|
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relationship between
and China.

Surr A, D, MANI (Madhya Pra-
desh): I am not so sure about it.

Surt RAJENDRA PRATAP SINHA:
That is my reading of the situation.
You may differ if you like,

Mr. CHAIRMAN: Please do not
interrupt him. I would, however,
make use of this interruption to re-
mind you that you have spoken for
more than 25 minuteg,

Soviet Russia

Surr RAJENDRA PRATAP SINHA:
These are the three grounds—they,
will not have the support of the
Russians, the time is not appropriate,
and they also know that there are
other powers who will come to our
aid if democratic India is attacked as
they came to our rescue during their
last invasion. So they are not going
to invade our country. Therefore to
ask for time by accepting these pro-
posals is not a very wise thing to do
at this stage. There is no fear of in-
vasion and if we keep our border
simmering, it will give an edge to our
efforts both externally and internally
to build up the country and to mobi-
lise the country to meet the aggression.
As the Prime Minister himself has
said, this is not going to end for some
years to come. This is a long-drawn
battle and for that we have got to
get prepared and the only way to get
prepared is not to enter into any
negotiations with China, This is my
submission,

Thank you. ,

Surr S. C. DEB (Asgsam): Mr.
Chairman, Sir, I thank you for giving
me this opportunity to speak.

Mr. CHAIRMAN: First of all, 1
would request you to make your
speech very brief because there Is a
very long list and there is not much
time left now.

Smrr S. C. DEB: Thank you, Sir.

1 appreciate the stand taken by our
Government and I also appreciate the
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elaboration that was made while
bringing the proposals before the
House, First of all, I would like to
offer my gratitude to those six powers
who have taken upon themselves the
trouble of bringing together the con-
tending parties for a peaceful negotia-
tion of this important matter in the
interests of world peace. They are
trying to bring the contending parties
together for negotiations for the sake
of world peace, That is the whole in-
tension of the Colombo powers, Now,
we are saying that they are small
rowers, There are no small or big
powers. All the powers are equal; may
be the area is big or the area is small.
So it is very wrong to argue like that
ang say that small powers are meet-
ing there ang that they are afraid of
China. It is not the spirit in which we
should express ourselves in the House.
This is a sovereign House it has a
dignified position and so when we talk
we should talk in a dignified manner.

Now, coming to the proposals, the
whole spirit behind the proposals is o
ask the two contending parties to
come together and discuss round the
table all these matters of importance,
They are not binding any country to
go beyond their sentiments and ideals
and common thinking. That is the
whole attitude of the Colombo powers,
and we must appreciate it. While we
discuss the proposals we must fully
appreciate this attitude of theirs. They
are coming to India and they are going
to China, discussing with this Gov-
ernment and that Government, so that
they can make the two parties meet
together. And what is our attitude?
When the aggression by China was
very intense, our Prime Minister
appealed to the countries of the worlg
saying that we are a peace-loving
country and that we are always for
peace in the world. Should we now
forget that? Should we forget that
gpirit when we approach these pro-
posals now? Should we take a one-
gided view? Should we not have an
optimistic outlook, that outlook of
diplomacy? We know that the Chinese

by their diplomacy put us in the
wrong, when they invaded India, by
their false propaganda ang other
th.ngs. Now, we should be on our
guard, We should have courage and
that diplomacy so that we may turn
the world opinion to our side, so that
we may sever China from the rest of
the world and single them out as
aggressors. Our Prime Minister said in
the other House that China has not
accepteg these proposals, Now, we be~
ing a sovereign Parliament, should we
also say like that? Certainly not. We
should have that diplomacy; we should
have that courage. We have got the
backing of the mnations of the world
which China could not get, We must
think over that. The Opposition mem-
bers should think of the proposals in
that spirit. They are saying that by
these proposals we are not honouring
what the Prime Minister has said—
that we shall not negotiate if they do
not go back to the position as it exist-
ed before the 8th September 1962; first
of all let them take that position; if
they do not there is no argument. What
we have done is, we have got the most
powerful nations on our side. That is
one thing. Another thing is, we have
attained the friendship of Russia. They
have declared openly. Yet another
thing is, now in the Communist world
there is a tussle geoing on between
China and Russia. Should we not
take advantage of that situation? We
must have that outlook. How are we
moving? How things are shaping?
How America and Russia are compro-
mising in their attitude? What powers
they are? One should know the back-
ground, how these proposals were
being shaped by these six powers,
‘small powers’ as they are called, how
in the very time of aggression these
six countries met and discussed the
matter how the Chinese were moving
every country, placing their view-
point, propagating their own views
and taking them to their side, We must
understand all these before we express
our opinion. Now, one thing T ask
of our Government. Our propaganda
machinery should be such as the Chi-
nhese. They are making all this pro-
baganda. h
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Surr AKBAR ALI KHAN: They are
saying lies.

Surr S. C. DEB: I do not mean that.
I am saying that we must have a
powerful propaganda machinery, so
that we can combat the world pro-
paganda of China. That is my attitude.
It is not the attitude of speaking lies.
Qurs is a great country. It has a great
culture., It has a great future and it
has a great heritage also.

Surt BHUPESH GUPTA: But the
All India Radio is not so great.

Surr 8. C. DEB: May I ask our PSP
friends whether they were not trying
to be friendly with Chine some Hme
ago? They are now so furious even
before our Government have com-
mitted themselves, They were very
enthusiastic to befriend China. Now,
everybody in India is very careful
about the Chinese attitude. We know
that it is very deceptive, it is cruelly
deceptive. To meet that our Govern-
ment is preparing themselves mili-
tarily. Also, we are strengthening our
propaganda machinery. Not only that.
Also, our diplomatic channels should
be strengthened and geared up.

?

Thank you. ¥y ™ |

Surr K. SANTHANAM: Mr, Chair-
man, I feel that this discussion is
rather premature and somewhat hypo-
thetical. Yesterday the Prime Min-
ister told the Lok Sabha and the Law
Minister read there a telegram from
the Prime Minister of Ceylon that
they have not accepted our clarifica-
tions. So far as India is concerned,
the clarifications are even more im-
portant than the proposals, because, it
is the acceptance of the clarifications
that will indicate whether China is
really in a mood to talk in a reason-
able manner. If China does not accept
the clarifications, it means that it is
still in the same arrogant temper and
there can be no talk. The Law Min-
ister has made it clear that without
the acceptance of the clariflcations
there is no question of any kind of
talk, Now many people have been
speaking about negotiations and bor-

!
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ders. The entire proposals are not in
relation to a settlement of the border
dispute or negotiations. They are on
the question whether there should be
a cease-fire between India and Clhina,
If there is no cease-fire, it means that
at its will China can invade India at
any place where it may find us weak,
while we shall have the same liberly
to get into and get back occupied
India as and when we find we are
strong enough. Should that condition
exist or should there be a cease-fire
which will pave the way for further
talks for creating a climate for nego-
tiations and then further negotiations?
All that we are asked to decide is
whether it is desirable to have a
cease-fire between China and India
or not. Now, as I have said, the
acceptance by China of the clari-
fications will mean that China is
anxious to have a cease-fire. Now,
why shoulg China be anxious to have
a cease-fire? We should consider that.
It may be due to many reasons. To
give it the most generous interpreta-
tion, the Chinese Government may
feel that it had embarked upon a
foolish adventure from which it wants
to withdraw with as much face as it
can.

The second reason may be that it is
not in a position to carry on its war
or attack against India and, therefore,
there is no purpose in having the
quarrel and it wants to settle the
quarrel. A third purpose may be that
it wants to disorganise the united
front of all the civilised world in
favour of India and show that because
India is unreasonable it is not able to
have a cease-fire or peace. From all
these three possible standpoints, I
would ask my friends in the Opposi-
tion whose patriotism I do not in the
least doubt and whose emotions I
share to a great extent, whether it
will not be advantageous to India to
say that we are ready to have a cease-
fire on reasonable conditions? From
the very beginning of this invasion our
Prime Minister has declared from
every platform, over the radio and on
the floor of the House that if ' the
Chinese will vacate their aggression
and go back to the position on the

473



4735 Colombo Proposals on [ RAJYA SABHA ] India-China Relations 4736

[Shri XK. Santhanam.]
8th September, we shall be ready for
talks to prepare the way. Here our
Opposition Leaders were very anxious
to clarify that it will not be for nego-
tiations, but it will be for talks to
make a preparation for negotiations.

SHRI GANGA SHARAN SINHA: It
was the Prime Minister who initiated
this. He made a difference between
talk and negotiations.

Surr K. SANTHANAM: What about
my friend, Mr. Vajpayee?

Surt GANGA SHARAN SINHA:; It
was the Prime Minister who made this
difference between talk and negotia-
tions. He started it.

Surt K, SANTHANAM: But you
were very anxious to have that clari-
Hed.

SHR A. B. VAJPAYEE. Do you
think that this distinetion can now be
maintained?

Sart K. SANTHANAM: That is
another issue. But you were very
anxious to make that distinction bet-
ween talks and negotiations. There
is no doubt about it. I am only stat-
ing facts.

Surr M, GOVINDA REDDY (My-
sore): Do not quarrel over words.

Surt K. SANTHANAM: Now, Sir,
it may not be advantageous to declare
to the worlg that we are not willing
even to accept a cease-fire on the con-
ditions which our Prime Minister had
declared from the very beginning and
which nobody repudiated. Whether
we accepted it or not, nobody thought
of repudiating it because we never ex-
pected in those days that China would
unilaterally withdraw. We thought
that we would have to fight every
inch ang drive them out of our coun-
try. Therefore, if we could find the
strength to drive them out to the 8th
September position we knew that it
would be a favourable situation for
us to think of a cease-fire, Now, be-
cause the Chinese have voluntarily
gone back, whatever be the reason,

|

can it be a proper reason for us to
say that we shall not now want a
cease-fire? Some people suggest that
if we accept this proposal for a cease-
fire, our British and American friends
may not be willing to help ys. I think
they are doubting the intelligence and
wisdom of our American and British
friends. They are not foolish enough
to want India to be engaged in this
fighting, day-to-day fighting, before
India becomes strong. Some one, my
friend Mr. Mani, I think, said: Can
we have talkg across the table and
then prepare ourselves to be strong?

4 p.ML

Surr A, D. MANT: 1 did not say that
at all. What I said was that with
people who have broken their word
every time there can be no question
of talks. You are confusing somebody
else’s speech with mine

Surr K. SANTHANAM: 1 think I
am not confusing. He had better
read his speech. This was also another
point he made. He made the clear
point that once we go to the table,
we shall not be able to prepare our-
selves for a future battle. I say we
can and we must prepare. We know
that during fhe Second World War
while the U.S.A. was at peace with
Hitler it was preparing for war. Simi-
larly, even though Stalin had signed
a pact with Hitler, he was preparing
for war against Hitler. Therefore, so
long as we do not believe in the bona
fides of the Chinse, we are bound to
prepare, and at the same time it is not
right for India with all her historical
backgrounds, with all her ideological
backgrounds and with all her profes-
sions of peace, to neglect any opportu-
nity to have a cease-fire and negotia-
tions when we can do it with honour.
I say that when a body of powers,
friendly powers come together and
make proposals which nearly approxi-
mate to the conditions which we our~
selves wanted, it will be highly foolish
on the part of India to say that, be-
cause we want to have revenge, be-
cause we have been humiliated, be-
cause the Chinese have invaded our



. . | |
4737 Colombo Proposals on [ 24 JAN. 1963 1 India-China Relations 4738

soil, unless we fight them militarily
and defeat them, till then we shall
not talk of peace or negotiate. What
else does it mean? What does the
oration of my friend, Mr. Vajpayee,
mean when he says that unless we
defeat the Chinese armies, we shall
have no peace on our frontier?

Surr A, D. MANI: It is necessary

. for the moral of our forces. Unless

we defeat them in the battlefield, we

will not be successful in the negotia-
tions.

Surr K. SANTHANAM: I think it
is a fifteenth century idea to say that
unless you fight and kill a man, your
honour will not be safe. But we are
not surrendering, we are not submit-
ting. We are accepting as reasonable
certain proposals made by our friends
and that too not unconditionally. They
have gone very near to our conditions,
and it has been declared that unless
China accepts Bhese clarifications we
do not accept them. Therefore, I
think our position is entirely safe, it
is entirely honourable. I say it is the
only reasonable position, and I hope
that if the Chinese see it fit, see rea-
son to accept the clarifications, the
Government of India will have no
hesitation to accept the proposals,
and the whole country will stand be-
hind the Prime Minister not only
during the talks but for all the pre-
parations and for all the sacrifices
which will be necssary if the talks are
to be real and fruitful, because the
Chinese will be watching how India is
getting stronger; the stronger we get
the greater will be their inclination to
come to real peace with us, and when
they know that India thas become very
strong and that they cannot dream of
again invading India, then their mind
also will change and they will think
it worthwhile to be at peace with
us, if not as friends. For them
strength is the only thing that counts,
and it is neecssary that we should
get the strength, and it is also neces-
. sary that to get strong we should be
reasonable, and we should uphold our
desire for peace with as little blood-

shed and with as little violence as
possible.

Thank you.

Tee PRIME MINISTER anp MIN-
ISTER or EXTERNAL AFFAIRS
(SHRI JAWAHARLAL NEHRU) : Mr. Chair-
man, I must apologise to the House
for not having been present here
while this debate has been going on.
I have endeavoured to read the trans-
cript of some of the speeches deliver-
ed here but I cannot say I have read
them all, and therefore if I do not
deal with any point referred to by any
hon. Member, 1 hope he will forgive
me,

A

What exactly are we discussing?
We are discussing, considering, the
Colombo proposals. How do these
Colombo proposals come before us?
The Colombo Conference idea started
towards the end of November. It was
originaily suggested that they should
meet on the 1st of December; then
they met on the 10th, The Prime
Minister of Ceylon did not ask us to
hold that Conference or invite some
people. We were informed that
they had invited some people, and
naturally we waited, we wanted to see
what they did. They were not invited
at our instance or at our consent. Now
the questions before us are rather
limited. We are not thinking—we may
in the larger context—of the Chinese
aggression, our reverses or all that
they have done or which we have
done previously, We can deal with
that too to see the full context of
events. But the real question before
us is this. First of all the question
has been raised about the 8th of
September line because Government
has stated that ever since November
last. Why do I say ever since Novem-
ber? I think the first time they stated
it was the end of October when the
Chinese first proposed it, on the 24th
October, they made a proposal, a
three-pointed proposal; I need not re-
peat those points, we rejected those
points, that proposal.  Subsequently
three weeks later or more than three
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weeks, nearly a month later, they
came out with that proposal with some
changes in it, and the main change was
that they proposed unilateral cease~
fire and withdrawal. There that
matter rested because we asked them
for some clarifications or explanations,
whatever it was, but we did not ex-
press our opinion in regard to them.
Meanwhile the Colombo people met,
and ultimately about a month ago or
a little more than a month ago they
framed some proposals which they
sent to us requesting us not to publish
them; because they were under con-
sideration, our consideration and
Chinese they would like us not to
publish them. So we did not publish
them.

Then Mrs. Bandaranaike went to
Peking, discussed them, and then she
came here and discussed these. The
first thing we did when they came
here—the Prime Minister of Ceylon,
the Prime Minister of Egypt and the
Justice Minister of Ghana—was to ask
them what exactly those proposals
which they had made in the Colombo
Conference meant, because there was
some doubt about them and there was
a possibility of interpretation in voari-
ous. ways. We put them some ques-
tions and they elucidated those propo-
sals in writing. Then we told them
that we shall consider them. We told
them before they were leaving that
we were prepared to accept them in
principle but we should like to place
them before Parliament, That is the
past history.

Now, when they made these propo-
sals, naturally we looked upon them
from the limited point of view of how
far they met the 8th September line
which we had suggested towards the
end of October, which we had repeat-
ed many times subsequently, repeated
in this House and in the other House,
Some hon. Members, I understand,
have said that this House has not ac-
cepted them. That is perfectly true
in the sense that this was not put to
the vote here. As a matter of fact, it
was put to the vote in the other House

and both positively and negatively,
negatively in the sense that an hon.
Member asked the House to reject
this, the 8th September line, and that
was defeated by a large majority, and
positively because the main Resolu-
tion, the main argument that I had -
put forward, was broadly accepted
there. But apart from that, a govern-
ment functions in such matters or in
war matters not by constantly refer-
ring to Parliament and faking their
vote. Government would in all im-
portant matters keep the House in-
formed. It is open to the House, of
course to move a vote of censure or
disapproval of any action of the Gov-
ernment, That is a different matter.
And I have taken the trouble, since
the end of October, repeatedly to men-
tion to this House and the other
House that this is what we have sug-
gested in the counter-proposal to the
Chinese proposal. And the basis of
that proposal was that the aggression
that they had committed since the
8th of September or in a sense from
the 20th of October should be vacated
and the original position should be
restored. Then we said that we were
prepared to discuss matters with
tnem, first of all, as to how to reduce
the tension and create conditions for
talking and then to talk about the
merits.

Now, the first objection raised here,
so I am told, is that this House or
Parliament is not bound by the 8th
September proposals. Well whether
that is so or not, one can argue about
that. I should say that it is not bound
in that sense but it is in another sense,
because it was repeatedly stated—this
Government’s policy. Government
kept both the Houses fully informed.
And in fact, the presumption is, even
from reading the proceedings which I
took the trouble to read today, that
this House accepted it. But even if it
did not expressly accept it, the fact
is that it was repeatedly laid down
before both Houses that this was the
Government’s policy. Government
obviously cannot go behind its own
statements, its own attitude which it
has taken up before the world, before
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the Colombo Powers and anywhere
and before our own people. The posi-
tion was that if a certain thing was
done, if they vacated those territories
and restored the position of the 8th
September, then we would be prepar-
ed to take the next step whatever that
might be.

[

Therefore, when the Colombo
Powers sent us these things, we looked
at their results, first of all, hefore
Mrs Bandaranaike came here, and we
were not quite satisfied because those
results were not quite clear in regard
to one or two points, important points.
So, we waited till they came and ask-
ed them to elucidate them and they
did elucidate them very much accord-
ing to our thinking. Then we felt
that this matter was worthy of accep-
tance in principle and of putting for-
ward before Parliament for its consi-
deration. That is the simple position.

Now, for hon, Members to deliver
impassioned speeches about the evil
that China has done to us, they are
perfectly entitled to do that. But it
somehow by-passes the issue before
us. We all agree that China has done
a great evil to us, China has commit-
ted aggression, invasion on us, China

has betrayed many things. All that is
said. It is agreed to, and we have
taken g pledge to resist that, We
agree to all that but the immediate

issues are these. As I have said, the
two things are-—again I repeat—whe-
ther we are in some sense committed
1o the attitude that we have taken for
the last two or three months and re-
peated innumerable times not only in
the two Houses, but also in public
speeches, in the press and in the radio
—everywhere thigz has been repeated
—whether we stand by that or not.

The second thing is how far that is
fulfilled by the Colombo resolutions.
These are the immediate issues. The
larger issue of China and India is, of
course, a vital issue about which we
have spoken and we shall speak again.
The House will remember that almost
from the first day of this major issue,
of this major aggression from the 20th
of October, I have repeated it, I have
often said it; on the 24th October I
said so on the radio that we were in
for a struggle which might last five
years or more, a long time anyway.
That is, I considered it a very serious
development, and as undoubtedly we
are not going to submit or surrender
and we have to meet this very serious
invasion, I thought that this would
last for years. It is a serious matter.
I could not fix the time or say what
would happen. But I saw that apart
from the fact of their having invaded
us which hurt and pained us, in the
context of history something very big
had happened, the conflict between
India and China, two very big coun-
tries and actually or potentially po-
werful countries, two countries which
are situated in a way that they are
neighbours, they cannot run away
from geography. Therefore, it is go-
ing to last a long time. I am not re-
ferring to other points of conflict be-
tween China and India, their different
outlook, their different structure, their
different ways of doing things and all
that. So, I have looked upon it all the
time as a long-term struggle. And 1
have stated subsequently, even when
these proposals, the cease-fire and the
withdrawal took place that we must
not be misled by these into thinking
that the struggle may be over. 1t
may be that fighting is not taking
place on our frontier or wherever that
may be. It may be that the so-called
cease-fire may last for some time.
Whatever that may be, the real strug-
gle between the two countries, the
basic struggle, will remain. How long
I cannot say but it will take a consi-
derable time, because I did not see i}
resolving itself soon or quickly, I
have also stated that if we look at the
strueele between the two oountries
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situated as we are, it is a little diffi-
cult within any foreseeable time to
imagine that China is going to defeat
us 1n the sense of real defeat or that
we will be able to defeat China in the
sense of real defeat, I am not refer-
ring to battles. Battles may be won
and lost. But it is the country’s
defeat. For instance, in the last Great
War, Germany was defeated, utterly
defeated. That kind of thing between
India and China, I have said, is not
likely 1o happen in the foreseeable
future, We may defeat them, we may
create pressures, that is accepted. It
is extraordinarily difficult for either
country to do that completely, what-
ever its strength, whatever strength it
may gather, so that we would almost
be having an indefinite war till some-
thing happens internally or externally,
whatever it may be. Here I may say,
I understand from reading a part of
Shri Atal Behari Vajpayee’s speech
that he has taken exception to my
having said somewhere that India has
been humiliated to some extent. And
he said, “Why to some extent?” I do
not understand it. I refuse to say
that India has been humiliated, even
to some extent. What is this business
of everybody feeling humiliated

Surr A. B. VAJPAYEE: Why did
the hon. Prime Minister said that
India has been humiliated to some
extent?

Surt JAWAHARLAL NEHRU: 1 am
trying to explain it. Humiliation does
not come from a battle lost or won, It
in the limited sense. We felt—MTr.
Vajpayee felt and I felt—some what
humiliated. That is the reaction of
events. To say that India has been
humiliated, if I said so, is not one
hundred per cent. correct because
humiliation comes more from an act
that we ourselves do. Suppose we
surrender to evil, that is greater humi-
liation. That is one’s own, but a battle
lost is humiliating in the sense, if you
like, that our soldiers have lost a
battle but it is not national humilia-
tion, That is a much deeper and gra-

ver thing, However it is a matter of
words. What I am surprised at is that
you should take strong exception to
my saying that India has been humi-
liated to some extent and that I should
have said “to a large extent”. I do
not understand this mentality at all.
(Interruptions). I do not know what
the hon. Member said,

T

Surr A, B. VAJPAYEE: Was it
necessary to qualify that humiliation
by saying, “to some extent”?

Surt JAWAHARLAL NEHRU: Of
course, because I refuse to say that
India has been humiliated to a large
extent,

Sur1 A. B. VAJPAYEE: But you did
say that India was humiliated and
then you qualified it by “to a certain
extent”.

Diwan CHAMAN LALL: What is
the wrong with it?

Sarr JAWAHARLAL NEHRU: I do
not understand, this at all. I simply
said it. As a matter of fact, a very
truthful way of saying for me would
be that India as a nation has not been
humiliated, but something has hap-
pened which has to some extent hurt
us and humiliated us, Indians, but as
a nation we are not humiliated be-
cause something happened here and

there, But if I go a step further and
say that India has been humiliat-
ed . .

Surr G. MURAHARI: Accepting the
Colombo proposals would be humiliat-
ing us further,

Suri JAWAHARLAL NEHRU: On
reading through the proceedings of
this House I find, if you permit me to
say so, that they are mostly interrup-
tions and less speaking. I would beg
that I may be permitted to say what-
ever I have to say. If any hon. Mem-
ber wants to ask me a question, cer-
tainly he can ask me a question, but
it is impossible to go on amidst cons-
tant interruptions as I saw them when
my colleague, the Law Minister, was
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speaking here—one barrage of inter-

ruptions, It is impossible to in
those conditions.

So this is merely a minor matter,
perhaps an understanding of words
and phrases and sentences. May be
my understanding is somewhat dif-
ferent from the hon, Member opposite.
It hag no great relevance. The fact is
that something has happened which
has pained us deeply. We may say
that we have been humiliated by some
just as I may be humiliated by any
action taken by my colleagues, or
others.

Surr A, B. VAJPAYEE; Is there any
comparison of the humiliation from
your colleagues and the humiliation
that India has suffered at the hands of
the Chinese?

Mr. CHAIRMAN: He is explaining
it,

Surt JAWAHARLAL  NEHRU:
There are two ways of considering
this, I refuse to consider India such a
couniry as to be humiliated solely by
a battle being lost. A country is a
much bigger thing. You might as well
say that in the last Great War England
was utterly and absolutely humiliated
when Hitlerite forces drove out the
last remnants of the British Army
into the sea. As a matter of fact, in
England, by the Prime Minister of
England, that has been described as
the finest hour of England. There is
a way of looking at it. He described
that moment when the British Army
suffered the last reverse, when there
was no British Army left and England
was being attacked by air all the time,
as in fact he headed his book, as “The
Finest Hour of England”. That is
known. That is the way of looking
at things. One looks at disasters as
great things when you overcome them,

(Interruptions.)

1 am afraid this House has the prac-
tice of interruptions more than the
other House. So it is a way of look-
ing at it. Let us put it at the worst.
A disaster has occurred. A disaster

l
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has occurred which has pained us,
pained all of us, pained the country.
Well, we do not bow down before the
d.saster, We prepare ourselves to meet
the disaster, to overcome it, to do what
we can, but we do not sit down and
tear our hair and shed tears. Because
a disaster has occurred we are humi-
liated. Is that the way for a brave
man or a brave nation to behave? 1
do not understand this at all

There is another matter. Mr.
Vajpayee said something about boun-
dary dispute because sometimes it is
referred to as a boundary dispute,
sometimes as something bigger, But
it is both; obviously it is both. If it is
meant by a boundary dispute just a
narrow strip of the boundary, it is a
narrow strip. It may be described as
aggression, as invasion, as every word
that you can think of of that type. It
is not incorrect to say that it is a
boundary dispute. A boundary dis-
pute may be about a strip of the
boundary but here it includes vast
areas of India. I do not understand
this business of catching hold of
words, just like people catch-—hold of
the word “aggression”. I am asked,
“Has so and so, that country some-
where in Africa or Asia, described it
as ‘aggression”? Some have, and
some have not. But it is of no great
import, because the import is their
general outlook on this question, and
if their general outlook is against us,
well, it is against us; we regret it; we
do not approve of it. But to catch
hold of a word and say that they do
not describe it as such does not make
any great difference to the meaning.
We do not, and it would be a good
thing for us, if I may say so, to see
ourselves as others see us. We are an
inbred people living in a world, which
is a large world, and rather forgetful
of what we appear like to others in
the world, It is a good thing, because
others do not have exactly a high
opinion for ourselves just as we have,
which may be said of every country,
but more so a big country like India,
more so of China. We suffer from the
same disability to a lesser degree than

|
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China. China is a terribly inbred
country, which is its world, and no-
body else counts and the others are
barbarous and the rest. They always
thought that, they continue to think
that, and since they have become Com-
munists, they think just still more,
in _fact, rejecting other types of Com-
miinism in other countries, so that we
must not get excited as to what others
say about this, Others have their diffi-
culties; they cannot do otherwise.
May be they are wrong; may be 1t 1s
a weakness of theirs; may
be probably they do not know enough
facts__whatever it may be just as
we are accused of our propaganda
being not adequate. That may be so.
I am prepared to accept that our
propaganda is not gooq enough. We
try our best. It does not always
succeed; it fails. But hon, Members
forget that the chief propaganda from
India is not our pamphlets and other
things, but the horde of foreign cor-
respondents, who live here, who send
their reports. They live here. They
take their facts as they can. They
get, of course, all the facts from us,
but they make their own judgments
and report accordingly. Their judg-
ments are often wrong, they are
coloured. They are coloureq because
they have preconceptions about India
ang they go wrong. But this amazed
me. Recently a book appeared—I
shall not mention the name of the
book—in which I appeared as one
who had been frequently interviewed
by the particular person, ang I was
amazed to see that utterly wrong
things are said which T am supposed
to have said here. I cannot help that.
The point is this. We seem to think
that if we can sent a report, let us
say, of the speecheg in Parliament to
foreign countries, well, everything will
be clear to them, they will fall on
their knees before us. Well, they
don't. They have other ways of
judging, a wrong juigment it you like,
but they don’t, So in this matter of
propaganda a thing appearg somewhat
differently from different points of
view, just ag we look at the world
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gituated as we are. We are geographi-
cally here in Delhi or in India and
there is the world, a certain world
near, Pakistan one side, Burma, Cey-
lon, further China, further Russia,
Afghanistan and all that, and further
away, Europe, and further Africa.
Now think of a person locking at the
worlg from the heart of Africa. How
does he look at it? Indig is a very
big country, he knows, which is a
distant country. He is not so fright-
fully interested in India as we are—
Indians—or a person <itting in
Washington or London or Moscow.
Each has a geographically different
viewpoint apart from other things,
apart from the knowledge he may
have. The nearby countries appear
to him. Well, they are nearby and he
is more interested in them, and a far
country is not so important to him—
it may become important—so Wwe
must not think that there ig only one
viewpoint. Surely this is not, and if
T may refer to it, thig has never been
the viewpoint of Hindu philosophy,
that thig is one thing which you must
believe and nothing else. Truth has
many faces. So facts have many faces
too. We see some facts and others do
not. That has nothing to do with
China and India, but 1 am merely
referring to it. We are S0 inbred, and
living in a large country we thing this
is the world, this is the nation, and
the others outside the nation are some
outside the world. Of course, China
has been peculiarly prone to this
obsession, right from olg times and
even now. They consider all the
rest of the world as some inferior
species; they do not accept them as
civiliseq human beings,

So, T was talking about the boun-
dary dispute. It is a matter of saying
it. We all agree. The world agrees
that it is a major issue, it is a major
invasion, whether you call it invasion
or aggression or what ever you like.
1t is that, Some people, even if they
cal] it a boundary dispute, they are
not wrong. It is a boundary dispute
because a boundary may be 100 miles
or 200 miles. It is a major boundary.
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Boundary does not mean half a mile
boundary or strip. These are words.
So, to come back, here we are first
of all facing ap issue of enormous
importance, to us of course, who have
suffered from it but of enormous im-
portance to Asia and the world be-
cause it matters a great deal to Asia
ang the world, what happens between
India and China. We are two huge
countries, developing countries, inci-
piently powerful, if not actually so,
likely to become so more and more
and power today depends far mare on
industrial growth anq modern science
than merely on putting up some
armies. Armies are the outgrowth of
that power. The great countries of
the world today are the industrially-
developeq countries, not others. Others
may borrow some guns, may berrow
an atom bomb or two, They do not
become powerful in that sense. That
is why the two biggest Powers today
are the U.S. and the Soviet Union
which are industrially developed,
scientifically developed, So anyhow,
China ang India are countries which
have everything, given time and
opportunity, to make them strong
prosperous and powerful, They may
work in different ways, as they do
completely but they have everything.
We have no desire to be g great
Power in that sense. Certainly 1 have
none. I do not believe in this pgreat
power system but India hag everything
in her, given the time and develop-
ment, to make her a great Power, even
in that sense. So has China of course.
Now when two countrieg of the size
of India and importance of India come
into conflict, it is a major world
event, apart from boundariss, this and
that. It is a major world event which
will affect the history of Asia and the
history of the world, apart from the
fact that this itself may lead to a
major clash in the world, a world
war. Therefore it has to be consi-
dereq with the greatest care and in
some perspective apart from the im-
mediate difficulty. That has to be
considered; we have to meet it and
prepare for it but it hag to be seen
in perspective and what it might lead
to. That is as the background I am
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saying. If T may venture to mention
again, from the very first day this
happened, I have been looking at it—
immediately of course we have to but
in perspective I am mentioning it all
the time, five years, be ready for five
years and I have mentioneq it again
and again. It does not matter whe-
ther there is a so-called truce or
cease-fire or fighting has stoppeg but
the struggle, the real struggle con-
tinues and we have to be ready for it.
I am saying that merely to show the
approach, my mental approach to
this problem and I think that is the
approach which every hon, Member
here who has to decide these major
questions, should take.

Secondly, it is a huge problem and
I gladly agree that all Members of
the Opposition are very patriotic. [
hope they will agree that we are also
patriotic. Patriotism does not depend
on the passionate speeches that we
might deliver here or elsewhere. It
requires a deeper insight and a deeper
character and ultimately it i exhibited
by a person’s life not by a few words
or phrases that he might use. Now
the question is—this has been the
background—what in the present
instance we are to do. Normally, as
I think I said, one does not come tg
Parliament for every step that one
takeg just as every Genera] does not
come to Parliament or even 1o his
Government. He is given a certain
broad direction as to how to proceed
or how to function and he does so.
Even if he ig referring to Headquarters
and the Headquarters refers to the
Government authorities, that is all
right but he has to do it; otherwise it
is impossible to fight a war. Some-
body said, I forget, I think it is
Macaulay who said it: “Many bad
Generals have won battles but no
debating society has even won a
battle.” Tt is obvious. You have to
decide immediately and do something
but it is right ang I personally believe
in it that in a democratic structure
like ours, Parliament must be kept
fully informed of what happens soO
that Parliament’s views may be known
and Parliament may stop a certain
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process or a certain procedure if it
disapproves of it but we cannot stop
the course of events merely by con-
sulting Parliament, by calling a sud-
den Session of Parliament for it
Now, therefore, when we had this
proposal of the Chinese Government,
almost immediately after the October
attack—on the 20th October they
attacked and on the 24th October they
made a proposal to us, this three-
point proposal which we rejected—
within a day or two we rejecteg it,
we could not leave it at that it was
impossible to leave it at that, we
have to put forwargq some kind of
proposal on our part. It is 3 position
which, I think, is not only morally
wrong, politically wrong but impos-
sible to justify anywhere that we will
never talk to them. That I do not
believe in. I shall always be prepared
to talk but we may say that the talks
should be under certain conditions, or,
not conditiong about the talks but cer.
tain things may be done before the
talks. That is g different matter,
Therefore we could not morally reject
their proposals but we had to say
something positive ang the positive
thing that we said was—if they retired
to the 8th September line etc, There
was no virtue in the 8th September.
8th September was the date on which
they came intot NEFA. That is the
only reason why we took that line.
Before that there were many aggres-
siong in Ladakh. They were there
but it would not have been quite
practical or had any meaning if we
said, “You retire completely to China
before we talk to you.” Hon. Members
may in their enthusiasm say that but
that is not a practicable proposition.
We said therefore, “You must retire
to your 8th September line and all
your recent aggression must be put
an end to, vacated, before we can
discuss any other subject with you.”
Any other subject was, first of all we
said: “We will discuss how to reduce
tension and then discuss the merits.”
Now when I stated about the 8th Sep-
tember line, T shall repeat it, I stated
it in thig House and in the other
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House, though there was no formal
Resolution and you were pleased to
say after my statement that the House
agreed to it, T do not bind down any
Member to that but so far as the
House was concerned, this was expres-
sed. In the other House there wag an
actual resolution to this effect and
that was passed and an amendment
against it was rejected by a huge
majority and we have gone on saying
it in the world. Obviously, so far as
the Government is concerned, it is
completely ang wholly bound by it.
No Government

Sart G, MURAHARI: Not the
House (Interruptions.)

Surt JAWAHARLAL NEHRU: The

hon. Member might be given some
time . .
Surr G, MURAHARI: The House

can change the Government . . .

Surr JOSEPH MATHEN (Kerala):
You cannot change it,

pligigy 1 (D) Ao od
- oS ol K Sla (S 5y g5 agke0 phyS

[t st wweg= oY (doma):
feplen FUsFT @1 @ @1 &7
STAAT Wy 1]

Surt JAWAHARLAL NEHRU: The
hon. Member has got into a bad habit.
Let him speak occasionally, He can-
not suppress himself while others are
speaking. If I may say so, in con-
sidering any matter of importance,
international or natiomal matter, one
cannot proceed in this casual inter-
ruptionist way.- It shows a mentality
which ig neither deep nor anything.
It is a shallow mentality which is
bubbling ever all the time,

Now the Government, I say, was
completely boung by it and the Gov-
ernment was bound by the 8th Sep-
tember line and I would say certainly
the other House was completely bound
because it allowed us to go on and

[ ] Hindi iransliteration.
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this Holuse was not completely but
to some extent also. However, even if
this Resolution had not been pasped
in Parliament, the fact that it was
repeatedly mentioned there and they
knew our policy and they allowed us
to go on itself is consent in the normal
Parliamentary practice. What happens
is the Prime Minister or a Minigter
comes and declares a policy and there
the matter ends, unlesg that policy is
rejected later on by the House. So
when these Colombo Proposals came,
the only way we could look upon them
was how far they satisfied the
8th September line ang how far they
did not. That was the only thing left.
We could not start afresh with seme
other proposals, That would have
placeq ug on the wrang box all over
the world, that what we have been
saying we are going back on them.
Today, the question now that we have
to deal with is how far the Colombo
Proposals satisfy the 8th September

line.
1 have reag some of the speeches
delivered here with amazement,

astonishment and I am surprised that
even without trying to understand
what these Colombo Proposals are,
some hon, Members have used the
strongest language in denouncing
them. And-—1 do not know if it was
done here—some of them denounced
the Colombo Powers. That again, if
I may say so, is an inbred habit of
looking at ourselves in a mirror and
not seeing what otherg are, imagining
that the world shoulq be according to

our liking. It is not according to
our liking, unfortunately, Well, I
want an examination of these
proposals on their merit. It does not

matter whether the Colombo Powers
are good or bad. We have got some
proposals from them ang there is some
importance in the fact, though not a
vital importance, there is some im-
portance in the fact that some friends
of ours. some friendly countries of
ours have, through goodwill I think
made some proposals, and we should
give them the courtesy at least, if not
more, of examining them carefully and
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try to see what they have {iried fto
suggest to us, unlessit is harmful in
which case no matter what the powers
have done, if it is harmful and dis-
honourable, we cannot accept it, There

the matter ends. I think Mr. Vaj-
payee used strong words like “dis-
honourable” this and that. I am

really totally, wholly unable to see
what is dishonourable in these pro-
posals. One might agree or disagree
on this matter, that they do not go
to the 8th September line, But what
is dishonourable is beyond my poor
intellect, and 1 submit it would be
beyond the intellect of other Memberg
also, including Mr. Vajpayee, if he
examines the matter carefully. Now,
how far these proposals fit in. First
of all remember that the Chinese
proposals went very far. They said
that we are to retire 20 kilometres in
NEFA and in Ladakh, from the whole
territory which is an amazing thing
to do—that they are also going to
retire; and in the space we retire from
we will put up civil posts, and they
will also put up some civil posts. We
rejected it. These were their pro-
posals right up to the end. Well, I
am not going into all the details.
Now, the Colombo Proposals state that
we are not to retire in any place. In
fact, in NEFA we are to advance right
up to our boundary. Two points were
left for decision later, one Dbeing
Longju and the other Dhola near
where there is a ridge. For the rest
we are there covering all that terri-
tory. These points were not decided.
On the other part we are not at all
to retire. They were told to retire.
Now, where were they to retire these
20 kilometres? What do these 20
kilometres mean? They did not pro-
ceed, rightly or wrongly, on this basis
for their vacating and reaching the
8th September line But that will be
the consequence. But they did not
proceed on that basis.

Hon, Members may also say and
complain: Why did they not say that
China is the aggressor It is for them
to answer. But the answer is obvious,
If a person comes and tries to mediate
between two parties, that person may
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be entirely in favour of one party,
but it is not his job ag mediator to go
about shouting that the other fellow
is the wrong party, is the evil-doer.
The job of the mediator ends then
and there if he does it. He cannot
say so, even if he felt so. It is obvious.
Take a particular case, the Prime
Minister of Egvpt—Mr. Ali Sabri—
who came here. Now I should like
to pay my tribute to the Egyptian
Government for all that they have
done for us in this matter. They
have not only individually but their
whole Government, their Cabinet,
have passed a strong resolution sup-
porting us. I think—I am not sure
of the word that they used—they may
not have used the word “aggressor”
but they used something  stronger
than “aggressor”, and they passed if.
Mr. Ali Sabri has been helpful throu-
ghout. And when he came here as a
mediator our newspapermen  cross-
examined him and said: “You say
whether China is an aggressor or not”.
It does not pay. I am sorry, I cannot
pay much tribute to the intelligence
of the newspapermen who were at
that conference, It is absurd, when
a man comes as mediator to fry to
pin him down to a thing. It makes
his position difficult and uncomforta-
ble and it spoils the work that he is
trying to do here. So their approach
could not and should not have been
that, and if any hon. Member here
was in their position, it could not
have been. Whatever they believed
would have affected them, but they
would not say: “Accept the Indian
point of view hundred per cent. and
give effect to it.” “That would not
have led to any result. But what
they did did lead to that resuli. They
did not talk of vacating the aggression
etc. But having accepted this point
of withdrawal, what was the result?
China had to withdraw from all fur-
ther aggression they had made since
the 8th September. There is some
confusion about what some people
call “dual control”, “partnership” and
what not, which is wrong. In that
area which becomes a corridor bet-
ween the area where our forces are

and the area behind where their
forces remain, in that area—I do not
know exactly—about 40 or so posts
were there and about an equal num-
ber or more of Chinese posts. Now,
at the present moment, of course, our
40 posts have been liquidated because
they advanced over them, overpowe-
red them. The Chinese posts remain
there and many others. In fact, it is
the Chinese front. There was no
line there before. What was called
the 8th September line was no line.
There was a jungle of posts, Chinese
and Indian posts, one behind the
other, one to the side of the other.
Suppose it is restored as we have said
and they say: “All right,” we will
have to accept it, because they have
repeated whatever we have said,
then it is not a happy position for us.
It is not a good position, because of
this intermingling of posts, and in
the balance they will be much more
powerful, talking in a military sense.
They are much bigger posts and they
have communications behind, roads
where lorries can come and bring
them reinforcements and supplies,
while we have to go over various
mountains. So their remaining there,
even if our posts also were there as
they were on the 7th or 8th Septem-
ber, would not have been very much
to our advantage. But we have made
a vague, general statement about the
8th September line, and if they had
said the 8th September line, we would
have accepted it. But what was sug-
gested was that they should retire
completely from these areas and posts.
And we shall retire—in fact we are
not there now. And in this area a
few civil posts should be allowed,
an equal number of civil posts of the
Chinese and an equal number on the
Indian side, whatever it may be, not
the 40 or so posts, but about seven,
eight, nine or ten each. Where they
are to be allowed is a matter to be
determined by India and China. Their
officials will meet our officers and
decide on the basis of this. There must
be parity, parity in the number of the
posts, parity in the number of the
people who remain there, parity in
the arms they possess, and because
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these are civil posts the arms would
be more or less police arms, not more.
Now, it seems to me that this situa-
tion is far better from the Indian
point of view than what would have
resulted in the old posts being re-
vived, interlaced and being dependent
upon the others. Therefore, in look-
ing into this whole picture, undoubte-
dly the object of our saying that the
8th September line should be revived
has been attained fully, attained
hundred per cent. I say, there is no
question of less. People say, you
have not obtained this, you have not
obtained that, one post has been left
out. One post may have been left
out but the total effect is withdrawal
from the aggression that had taken

place there. That is the effect. I am
not entering into small details but
that is the effect and I think it can

be shown clearly that this is clearly
the effect.

Then, there is no choice left for us
but to accept that as a fulfilment of
the 8th September line. Now, as it
happens, the Chinese have not agreed
to that. Well, that is not my lookout.
I have to agree to what we have said
we would agree. The Chinese have
raised some points. They had raised
them previously. I do not yet know
what all the objections may be but
one important objection is that they
do not want us to come into this cor-

ridor, both in NEFA and here. They
do not want us there, They are vital
areas. They object to that. It is for

them to object and we cannot agree
to their objection if their objection
holds, then there is no agreement on
these points and whatever else may
follow, this particular matter falls,
the Colombo proposals are not agreed
to by th two parties.
-

Now, the line we took up in regard
to the Colombo proposals was that if
they were not good enough, we would
reject them and if they are good
enough, as we think they are, we
should accept them in toto, not argu-
ing about thig and that because the

moment we start arguing about this
and that the Chinese would also start
arguing about this and that. We say,
both the parties should accept them
or not. The present position is that
we have expressed our acceptance in
principle to these proposals and if we
are so directed by Parliament, we
shall accept them but acceptance al-
ways means that we accept these
plans and proposals without any qua-
lification or lessening, without any
change in the various matters but the
real acceptance comes in when both
the parties accept. That is obvious
and that ig the reason why, one of
the reasons why, we had not put
forward a precise resolution for Par-
liament to pass, for us to accept them
or not. In fact, it is acceptance. I
might submit that if we lay before
Parliament something, and after
hearing everything, they are broadly
of opinion that Government should
follow the policy it had been follow-
ing, then we go ahead and deal with
it because final acceptance will only
come in when they have accepted it.
If they are not accepting, there the
matter ends. I submit to you that
there is nothing dishonourable at all
Some people say that by our accepting
this, we recognise their position m
certain parts of Ladakh or certain
other parts. That is not correct be-
cause the whole purpose of this exer=-
cise is like this: These are talks bet-
ween two parties that have been in
conflict, at war. Even in the middle
of war, people talk, Generals talk,
others talk. It does not mean that
they give up any right. As a matter
of fact, they have to retire every-
where; we have not to get out of any
place. We go forward. Now, are
we to say that we refuse to go ahead
and occupy part of our own territory
till they go out? That seems to be
rather ridiculous. As z matter of fact,
in NEFA they have withdrawn
almost entirely except for a tiny
little bit beyond Tawang. We have
occupied it and our civil administra-
tion runs there. Are we to tell them.
“No, we will not go there. We do not
accept your proposal”’? It will Dbe
manifestly rather absurd.
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Suri G. MURAHARI: We go fur-
ther than that. It is not just a ques-
tion of going along there. It is our
own territory. It is an absolutely ridi-
culous way of putting it.

Surt JAWAHARLAL NEHRU: The
gentieman comes up agamn. I am
sorry, I do not wisn to be rude but
there is a story which I remember
from my childhood, Jack in the Box.

They conguered it and they came
with their military forces. We did not
agree to it. By their withdrawal, we
go part of the distance. We do not
agree to their remaining anywhere
else. It may be said, that we agree,
but while there is truce or whatever
it may be, we do not attack them.
That is true but the truce itself is of
short duration. I do not know what
duration but it is for us, if it comes
about, to determine for how long it
has to last. When we want to do
anything else, nobody can force us,
The choice is ours and that has to be
judged from many points of view, as
the House will realise, the military,
political and other points of view, to
put us in a better position to deal
with the situation later and we must
not refuse to take the better position
because we want the best position
straightway, and we cannot realise
the best position straightway. I do
not think that is a valid argument
practically or in any sense morally
right. Therefore, I would submit to
this House that in this particular mat-
ter, there is, far from there being
any dishonour, a definite, if I may
use the word, I do not want to wuse
strong words, advantage to us gained
by diplomacy which we should accept
and use it to our advantage later,
whatever steps we may take. This is
the general opinion, if 1 may say so,
of the press in other countries which
consider this a diplomatic triumph
for us. Now, if the Chinese refuse
to accept this, they are in the wrong.
Well, let them refuse it. We remain
where we are. If they accept it, it is
to their disadvantage, I do not say any
major disadvantage but it is to their
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disadvantage and to our advantage
and if they do not, well we are happy
either way. If we do not, then, their
retusal wiil be covered and our refu-
sal will be played up. That was their
game, to make us do something which
they can take advantage of in the
larger context of things. Omne of the
deunite attempts of the Chinese, it is
almost admitted by all politica] ana-
lysts and those who examine these
things, was to force usg into giving up
our policy of non-alignment. They
wanted to do it. It is an odd thing
but they wanted to do it. This is a
fact and thig is the conclusion that
most people have arrived at in various
countries because they want a polari-
zation of the position in the world.
Well, they have failed in that.

Mr. Chairman, I do not wish to take
much more time but I want to make
it clear that unless Parliament telis
us not to do something, we shall na-
turally proceed with what we are
domng. It is obvious. In fact I would
have had no objection but would have
gladly put up here and in the other
House a specific amendment or resu-
lution to this effect that you allow
us to do but, as I said earlier, I do
not wish at this stage, particularly
when the Chinese position is uncer-
tain, to commit the House to any
particular thing.

5 P

But I would like the House to
realise and I beg the House to give
me a directive, indirectly the
authority, to carry on the policy we
have been pursuing in this matter,

And I submit that that policy is
honourable, wise and will help
strengthen us. It won't solve the

problem. I do not expect any solution
of the problem sgo easily. I have said
previously that we are prepared to
submit the merits of this question to
the International Court of Justice at
The Hague or to arbitrators or any-
thing because we are not warmongers.
But war we have to accept when it is
thrust down upon us, ang fight as hard
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ag we can. At the present moment it !
is largely a question on the one
side of preparing, of strengthen-
ing ourselves, as much ag we can
and, secondly, of diplomatically gain-
ing as much advantages and improve-
ing our position ag we can. These
are the two approaches. And for the
rest the problem, as I referred o
right at the beginning, is a very diff-
cult one, very big one, and although
we have to consider our own side of
it very carefully—that affects us—
we should also Ilook at it in its
broader perspective of the world.
That also affects us and only then
would we see our problem in the
proper context. I am no prophet to
say what will happen in the world
but we must remember that the world
is a changing world—All kinds of
big things are happening—and also
that while as I have said we have to
fight and fight well—it ig no use
fighting indifferently with the best
weapons-—either you produce them
or you get them from abroad-—but
even while we fight I think we must
not give up our basic approach which
is, that international problems are
settled peacefully and that it is rather
gradually, rapidly getting out of date
to think of war to settle international
problems, If it is thrust upon one, if
one ig invaded one has to fisht. We
shall fight and we are fighting; that
ig true but nevertheless the method
of peace has always to be kept in
mind, and more so in our minds
because wars are created in the minds
of men as the UNESCO Préamble
says and we should keep peace in our
minds even though we handle the
sword ard the gun from time to time.
Surr A. D. MANT: On a point of
clarification, Sir. \

Hon, MEMBERS: No, no.
(Interruptions,)

Suarr A, D, MANI: T am very happy
that you are giving an exhibition of
your intolerance before your leader.
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On a point of clarification, accord-
ing to a Reuters message from Hong
Kong this morning Mr. Ofori-Atta
has said that there was no need for
China ang India to agree to al, the
Colombo proposals before going to
the conference table to settle iheir
border dispute., This is an interpreta-
tion given by one of the sponsors of
the proposals. Does the Government
accept that interpretation? It means
that even the mental reservations
that the Chinese have, the Conference
may begin immediately. Does the
Government now share thisg view?

Mr, CHAIRMAN: 1 think the Prime
Minister made it abundantly clear.

Surr A. B. VAJPAYEE: No, no. It
has got to be made clear.

(Interruptions.)

Sari DAHYABHAI V. PATEL
(Gujarat); He has said, no,

Mgr. CHAIRMAN: I do not think
that clarification is necessary if you
have heard the Prime Minister,

Surr JAWAHARLAL NEHRU: I
have answered now, no.

Surr BHUPESH GUPTA: Sir, May
I draw your atention to another
miner matter .

Mr, CHAIRMAN: Prof. Wadia,
Pror. A. R, WADIA (Nominated):

Mr. Chairman, Sir, I do not feel very
happy that this debate is taking place

in this House on account of the
questions of the type that we are
discussing. It is really the duty of

the Government ang not so much of
Parliament and even if it was felt
that on democratic grounds Parlia-
ment should have the right to discuss
these questions it would have been
much better if there had been a secret
session and not an open session where
our opinions would be broadcast over
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[Prof, A, R. Wadia.]

the entire world. Sir, the Colombo
proposals are not in themselves very
precise. 1 am afraid both sides are |
expected to go to the conference table '
with certain set conceptions and that
would not create a clear field for
really frank negotiations, Whether
we agree to Colombo proposals or
not I do feel that we should be grate-
ful to the six nations who have come
forward in the interests of peace and
ag friends of India and also of China
to persuade us to come 1o some
reasonable terms.

{ RAJYA SABHA ]

Sur1 FARIDUL HAQ ANSARI: Sir,
we cannot hear him, :

Sarr AKBAR ALI KHAN: 1 would
respectfully move for adjournment. I
think after the explanation given by
the Prime Minister, we can now close
the debate.

Mr, CHAIRMAN: There is a long
list of members. Please continue.

Pror. A. R. WADIA: Sir, T felt
very pained yesterday when some of
my friends on the vther side made
practically a frontal attack on all the
six nations. 1 do not

Surt BHUPESH GUPTA: Compari-
gons were made to Munich.

Sart A. B. VAJPAYEE: He is
talking of the six nations, not of the
Prime Minister,

Mg, CHAIRMAN: I think it is
enough that he is talking; not you two.

Suart A. B. VAJPAYEE: I have to
talk because he interrupted.

Sart BHUPESH GUPTA: He
interrupting all the time.

‘was

Pror. A, R. WADIA: Sir, we should
express our gratitude to the six
nations for the interest that they have

think it was |
justified nor was it in good taste, !

taken. Now, I do believe in negotia-
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tions. My friend, Mr, Pathak,
yesterday waxed very eloguent on
the need for negotiations but unfortu-
nately 'on this occasion the conditions.
in which negotiations can be success-
ful are not there. We have tor
recognise the fact that there is no
common ground between our country
and China on the boundary lines.
Practically every statement of ours
has been almost negatived by them
sentence by sentence and all the maps
in which we put bur complete faithr
have been negatived by China and
they have put forth their own maps.

Surr AKBAR ALI KHAN: But the

Report of the officials is largely im
our favour.
Pror. A, R, WADIA: In these

' circumstances it is extremely difficult

for the two countries to come to &
common understanding. My own
feeling is that we have been—to use
legal phraseology— guilty of contri-
butory negligence. I am afraid we
have been too soft to China, We have

been trying to appease them too
much and ever since the time we
gave up Tibet perhaps China pgot

the impression that we wanted peace
at any price and that we were not
prepared to fight even for a good
cause as of our own country, and that
has probably encouraged China to
take up a very warlike attitude, Now
that is very unfortunate.

Well, Sir, I do not know what the:
reasons are behing the cease-fire,
behind the unilateral cease-tire omr
the part of China. It is something
almost unheard of in history that a
victorious party or a victorious army
should voluntarily declare a cease-
fire and go back. It is conceivable
that a Power which is high-principled
might do it but unfortunately we
have no reason to believe that China
would come in that category. There
must be some deep play behind it.
What that deep play 1is, it is very
difficult for us to say. Ordinarily
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frem the commonsense standpoint it
would have been open to us to have
taken advantage of the cease-fire and
continueq fighting and tried to regain

our lost posts. We have not cared to
do it,

I dare say that there are very valid
reasons for it. These are military
secrets and I do not expect the
Government to give them out on the
floor of this House. Perhaps, the
reason ig bbvioug that we were not
quite prepared to fight. We our-
selves stood in need of time to build
up our forces, to produce our equip-
ment, to get as much help as we
could from our friends across the
seas. That may be one of the
reasons way we did not take any
military advantage of the cease-fire.

Now, Sir, there is only one humble
suggestion that I should like to make.
1 am not confident that these negotia-
tions are going to be successful nor
are we at the present moment in a
position to fight.
has been made in certain papers and I
think it is a very reasonable sugges-
tion that we should refer our case to
the United Nations. Now, we did it
once in the case of Kashmir and burnt
our fingers very badly. But on the
present occasion circumstances are
all in our favour. I am perfectly
certain that all the Western nations
would support us and I am equally
certain that the Afro-Asian countries
will also support.us. And I hope I
am not unduly optimistic when I say
that even the Soviet blec countries
will support us, if not by openly
voting, at least by abstention, Now,
that will be a great victory for India.
We shall stand justified in the eyes
of the world and when the highest
international body in the world today
supports our cause, it would mean
that India is not humiliated but that
India is able to look up and to
stand up on her own feet. I think
this is a possibility which should be
explored. Now , I do feel that the
United Nations have even got the
power of imposing economic blockade.
If that is done and if China fee|l

[24 JAN, 1963 ]

I think a suggestion : 4.y, pp, Chairman_ after the great

. speech of the
. task has been very much lightened.
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completely isolated, apart from her
half-a-dozen followers in South-East
Asia, China will be brought down to
her knees and she will be able to
understand that she is fighting a
losing war. I think that will be a
great gain to our country and I do
wish the Government will seriously

consider this possibility before we
take up serious fighting.
One thing is certain. All of us,

even perhaps including the com-
munists, have lost faith in China. We
no more believe in their honour or
in their capacity to abide by their
agreement. And, therefore, in future,
I am afraid we shall not be able to be
as peace-loving as we have tried to be
all these years, and we shall have to
build up our military power to the
best of our capacity, so that the expe-
rience that we have had in recent
months may never again be repeated
in the history of independent India.

Surt P, N, SAPRU (Uttar Pra-
Prime Minister my

The first point which has been made
by some speakers, notably Mr.
Dahyabhai Patel, is that the Prime
Minister has not kept his word that
no decisions on the proposals would
be taken without consulting Parlia-
ment. The position as I see it is that
under a parliamentary system of
government, it is for the government
of the day to supply leadership on
all questions of policy.

[Tae Depury CHAIRMAN in the Chair.}

The conduct of diplomatic negotia-
tiong is invariably a matter within
the hands of the executive, and what
this Parliament is asked to do and
what, I think, it was intended that
this Parliament should do is to approve
or disapprove of the action which
has been taken by the executive
Government. Considered in this
light, there is, according to my way
of thinking, no breach of faith with
Parliament. It was clearly incumbent
on the Prime Minister {o indicate
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[Shri P, N, Sapru]
what his reaction to the
was. He could not have conducted
negotiations or have had talks with
the Colombo powers had he taken the
line that he was not in a position to
indicate his reaction without first
finding out what the reactions of

proposals

Parliament were. 1 am, therefore,
unable to endorse the view that
has been propounded There that
there has been a breach of faith
with Parliament. I think this
Parliament hag been consulted and

that the Prime Minister has consulted
Parliament in the only way he, as the
constitutional Prime Minister, could

do. - !

The second point which I woulg like
to say is that the part which the
Colombo Powers have played in en-
deavouring to bring China and India
together is a worthy one. I do not
definitely agree with the view that
has been emphasised by some Mem-
bers like Mr, R, P. Sinha, that the
Colombo Powers, whose sincerity
they do not doubt, are in some way
to be blamed for not denouncing
Chinese aggression. The object of
these Powers was not to accentuate
the trouble that hag arisen between
India and China, but to find a basis
on which they could have direct talks
regarding the manner in which nego-
tiations can take place on terms hon-
ourable to both sides regarding the
border issue, which has led to a vir-
tual state of war between two big
countries of Asia and which would, if
prolonged, have had serious disas~
trous effects for the entire world. It
would not have been right for the
Colombo Powers, acting as they were
as mediators, to take violent sides in
djsprites between the two parties. Had
..., been their approach, they would
10t have carried any weight at all
with China. The task of a mediator
is not an easy one. It is more parti-
cularly difficult when questions of na-
tiona] honour and prestige are in-
volved in disputes between two great
eountrier Thae Colombg Powers, be

[RAJYA SABHA]
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it saiq to their credit, approached
their task, knowing their strength, in
a spirit of humility and with every
desire {0 find a via media between
countries which were finding them-
selves unfortunately engaged in hos-
tilities. I am, therefore, full of grati-
tude for the goodwill that prompted
them in endeavouring to bring about
conditions which would make talks
possible between our two big coun-
tries. What the Colombo Powers did
not say is not of so much importance
as what they actually did. Reading
the proposals ags a whole, with the
clarifications which the Colombo
Powers have given and which, in our
opinion, are indispensable, there is
lttle doubt that they looked upon
China as the party responsible for
invading our country. Had they said
this openly, they would have been
out of court with China. It was not
on their military strength, but upon
their skilled diplomacy and their con-
cern for the future of the sub-con-
tinent that they were relying. Tribute
is, therefore, due to the noble lady,
Mrs. Bandaranaike, who took the in-
tiative in arranging the six-Power
conference, which is responsible for
the Colombo proposals. The ques-
tion raised is not one of alignment
versus non-alignment but of the
future course of events, for a con-
tinued struggle between China and
India is bound to have world-wide
repercussions just about the time
when the world is expecting some re-
laxation of tension. A tribute is due
to the Colombo Powers for the dedi-
cated service they have rendered to
this country ang 1o the world at large.
I would, apart from Mrs. Bandara-
naike, pay a warm tribute to Mr. Ali
Sabri, the Prime Minister of the
U.AR.,, for the part that he hag play-
ed in evolving these proposals. The
U.AR. has been a good friend of this
country. It has not hesitated enough
to denounce China. The House will
be lacking in realism if it will not
approach a proposal which they have
put forward in a spirit of under-
standing and sympathy for their
. efforts.
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Having said this let 'me go on to
add that on a fair analysis of them
the proposals were such as a well-
intentioned mediator might well put
forward. They may not have men-
tioned the 8th of September line to
which pointed reference was made by
the Prime Minister. But their pro-
posals more or less approximate to
the position that the parties must go
back to the position as it was before
the date on which the recent gggres-
sion started,

In regard to the western sector, the
Chinese will have to withdraw 20
kilometres from their military posts.
In regard to the eastern sector, with-
out prejudice to a solution of the bor-
der dispute, and this is important, the
area vacated by the Chinese will be
a demilitarised zone to be adminis-
tered by civilian posts from both sides.
Undoubtedly, for the time being
Dhola and Thagla Ridge will be in
Chinese hands. But all this is tem-
porary. What is important to remem-
ber is that the proposals do not con-
stitute the basis for peace, they con-
stitute the basis on which peace can
be negotiated. \

I said in the speech which I made
in this House on the last occasion that
there should be no extreme rigidity
about our attitude regarding this
matter, The attitude of “no parley
with the enemy” is no doubt heroic
and appeals to the dramatic instinets,
but the business of the serious states-
man is not to indulge in heroic atti-
tudes but to find solutions in a ispirit
of realism for the problems {facing
us. We have to take a realistic view
of what is practicable with the re-
sources, military or otherwise, at our
command. It is not defeatism but
realism and g sense of responsibility
towards our couniry and our future
generation ibat makes me think that
there should be a positive response to
the proposals on our side. We should
accept them, with the c]ariﬁcatiops of
course, ) 34

|

[24 JAN. 1963 ]
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It is not correct to assert that world
opinion as voiced by organs of public
opinion in the West is against
these proposals. It was pointed
out by Mr. Bhupesh Gupta that
the “Guardian”, which is a lead-
ing radica] paper in Britain, has
supported these proposals. I have got
the cutting from the “Guardian” on
this point. The “Guardian” thinks
that the proposals form a reasonable
basis for talks. Angd I think this is
the view which the “New Statesman”
and the “Economist” have also taken.
I do not know what the reaction of
the Americans is. But I believe it
cannot be very much otherwise.

Wea chall neither he serving our
country nor the cause of world peace
which we have consistently espoused
if we show ourselves to be regardless
of the fact that the cessation of nu-
clear tests and easing of world tension
is now a near-possibility. This atti-
tude cannot win for us the support of
peace-loving people the world over.
My sympathies are with the people
of Tibet—and 1 say this because re-
ference was made to it by some of
the speakers. But we cannot be Don
Quixotes fighting other people’s battle.
Our attitude cannot be that of jingoes
and chauvinists. I am afraid that
some of our Opposition Members
have displayed an attitude hardly
different from that of jingoes and
chauvinists,

Much was said about Munich by
‘Mr. Mani yesterday. It was a power-
ful sptech. But I wish he had deli-
vereq that speech for a better cause.
I was one of those who criticised
Munich at the time when it was en-
acted. Twut reflecting over world
events, I am not sure if Mr. Neville
Chawkberiain dtd not do a good job in
agreeing to Munich in 1938 because it
gave to Britamn a year for prepara-
tion. Our attitude is not definitely
one of survender at all costs. China
has rejected the proposals in toto or is
prepared to accept them only with
such modifications as are not accept-
able to us. We have made our posi-
tion clear. We have made a positive
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[Shri P. N. Sapru.]}
response to the proposals. It would
have been contrary to our history,
to our tradition, to the attitude that
we have taken up as a peaceful coun-
try, had we acted otherwise and the
Prime Minister would not have been
worthy of the great office which he

is holding it he had taken a different :

line.

I must emphasize that it will be a
long time before we shall be able to
trust China, before we shall have
normal relations with China. We
have, therefore, to build up our mili-
tary strength not necessarily by mas-
sive 2id from Western or friendly
countries but by concentrating on our
own industrial strength for it is in-
dustry and technology, health and
education that in the ultimate analy-
sis make a people great even in the
military sphere.

There ig a desire on our part to
indulge in talks but I see little appre-
ciation of the dangers involved in
continuing a struggle which may spell
disaster for this sub-continent of ours.
I am, therefore, all for a peaceful
approach towards this problem. A
peaceful approach does not mean that
our approach should be one of com-
plete surrender. But a peaceful ap-
proach does mean that there should
be desire on our part not to accen-
tuate the unfortunate developments
which have arisen between us and
China, not to accentuate the trouble
on the Indo-Chinese border, but to
bring about, as far as possible, a
peaceful solution of the problems
which are facing us. If we approach
our task in this way, we shall have
the support of all the saner elements
in all the countries of the world, whe-
ther aligned or non-aligned,

There is a group of politicians who
think that this is a suitable occasion
to attack the policy of non-alignment
which this country hag pursueq so far.
I am afraid they are living in a fool’s
paradise if tney think that even the

[ RAJYA SABHA ]
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power blocs are genuinely anxious
that India shoulq belong either to the
one or the other bloe. I do not think
that the U.S.A. would welcome India
as an aligneg country. I do not think
that Britain would welcome India as
an aligned country. I think we serve
a more usefu] purpose so far as the
maintenance of world peace is con-
cerned by remaining ag a non-aligned
country. So far as military aid is
concerned, well, we have got it from
all friendly countries, and we could
not have got more aid had we been
an aligned country.

The position has, therefore, got to
be viewegd by us reslistically, and we
should not in a light-hearted manner
reject these proposals,. We do not
know how the future wil] shape itself,
and the path of wisdom lies in accept-
ing the principle of these proposals,
ang if that is possible we should ne-
gotiate with China so that the border
issue may be solved in a manner
which is consistent with the honour
and dignity of our country. It may
be that this is not a mere border issue,
it may be that China hag greater am-
bitions, I am not prepared to deny
that, but this is not the occasion to go
into the real motives behind the
Chinese attack. We have before us
a lrmited issue. That limited issue is
whether we should accept the propo-
sals which have been placed before
us for consideration by the Colombo
Powers or not. This Parliament will
be lacking in a sense of realism if it
were to say “no”. PFortunately, the
Opposition can only impede the work
of this Parliament by interruptions
but it has not got the strength to form
an alternative Government, and we
may be certain that, say or do what
they may, the caravan will pass by. I
would not wish to repeat the phrase
which was used by Sir Samuel Hoare
on a famous occasion; he said: the
dogs bark but the caravan passes by.
I do not say that Members of the Op-
position can be compared with dogs.
That is far from my intention. But 1
do say that responsible men shout but
the caravan passes by.
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tst  wegw W . WA
feedt Saadq wifgar 1 399 T &
# gz s srew & swet fagr @i,
T A AR qeF A AT & gATa®
dg, & FravEr 9@ & aiEar wET
T g 5 o=m o A, fm &
faar AR g & gaa ¥ M @A
T Fe9 I5MAT & | § FUET GTHIT FT
I AT T A TE A7 qAH
T AT § FF 1 9 we ¥ A1, S Ag
qMEd 4, FOGA-FAFT AGT FIAET
areE ¥ FE fmv E ) oy g 9
gear g % 5 feava &1 S0 ara w2y
i 2 ag faege o oY, gv qaw fang
& fasmed o Y7 fadl oft av gHmA AT
QY AT e i fqad SaFy g Fea &
g4 Iy, TEY FEAr anfgy O AW,
¥ ag aw # Fea § #lE A
T FEY & gw Ay, qene A
TR # ST ATE § AT W FET
g o faaeae, qesv &1 & 9-
o of ag gwH et anfer av 39w
T &% &1 B Qede H o g
1 I A TH AT & | FAW AEZH
fafaeeT & a1 za) azw fafarer &
AT 7 q2 FH! SN @17 G F1 F
g a9 5 eue W7 & faeva 9452
F 9 7 FUT T @ oar S Ay
BRI ATF & WAL A9 WA ZAA I
Tz & gev fean, ara § e o, foma
¥ 1 gar faum ; fm Avg &z faaw
g g AT F T8 A 1 ar o9
qER Ag AT T AT S F Aeey w R
77 {grgeam & arew fafaeet 1 waalr
9T 0% givem &4 g a1 g7 arr
T v FAT fF @Al a@dw g9
TRl Fq A e ¥e ¥ IFT TR AT
9t gfema oft 393 qmfas 9 ST
T S AT A7 FEA AT § owwr
q T T g g A iy sy gfew

+[ 1 English transliteration
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F IO FIAT ¥ W@ ¢ W st
T 1, wmoe frerra fwam o Afea
5 fagrae &1 19 F7 FT 97 e
fearfes e TR em AW TWE T
@ & T IEE AR AN FT AG FEAT &
fF gaus ¥ wT ag 4 9 a9l @A
MY AfEH | FF TEAT AGY AT A
AW g9 g AIST FT OAIST FAT
;T Hqg  AIST FT OFIALT  FAR
THA ATIT E I T7 AT GVHI F2HT
g frag ot w@rEr F T §,
g & IAF qAfeaw (q@d 4T A
FfgAAGT AT AT 2, AT I
g ¥ eyreats fear B, IEA wAE
F7 & 5 w0aa o o D ¥ a1 §
7g qawa g % s faaeac &1 A
srzw fafaezy 7 a F&7 of a1 s=r
TEARE FoAgy i1 TR AW a9 F
7 & faqrae &1 AT3F § 1F 22 T4 |
fafedt av o7, T JEAT 9T
g o w1 Ng @ A At 3T
HfFar 9% dga W G ) THEA ITHT
T ATE FT B1E T qEA T AL AN
zq fay g o3 f& 72 o1 SO
g, g § ag faega #a & 39%
AT AT FTETT T F2T AT 1 WL =
¥ gz 791 T 2, B qA qAAT g [
TeF F AN FET AT E 0K w9y g4
gfragzags w3 f5 sgawdr g
f& gwa F3r W FTEET gl &l
2 § g7 araq F1 Q@ AGT FaAT ITH
gfem & #fE 3gW wma & fay
Fifersr #1 1 wfrea § 398 a1 g fF 9
s oY |y F1, a7 T FT WSS
f&e § 39%r 1A gE qAcaw g9
1 I YT TIAT JT | G AU HFAS
A T FET g, A a7 ATGD A0,
e & A A FAA LAY AT A
7 1 gyfatria gf qew A, §
CICS IR I A U T G LR
HHTC EE ¥ AT FAES T A

[24 JAN. 1963}
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F1er & A ady ot FA g g fr gardr
gafaterdem w1 fvdeTdr e 2 arag
yrgg fafeey | § g W fmg
1w AT & 2048 F AW "’
S Y F A A gfea wy Ay
THRT R ST g gga W, g AW
U, EHTO WA F1 ae-qwWiT qv o
AEA S ;T IR, AT ITHT FHIHART
T AA-EE W #1 Aw, T
TAA AT fovar o7 @ T I AE
AT | T I AR IR AT
TET varE AT ug e Fv 2, feey
YT | THF I 99 g auAH o
ST G T AR Y A WY F2 v O
AR HIT TGS | FT g 405 T
F1 g AT 91 av el gfem mfeas
®1 §F 0 91 % gegw w0 A A
FT VAT IT | 9 XY qEHT & wrET §
a7 | AT QAL qeF F) aEa gaa -
S g ot ot A ¥ A e
fear sma

oY gATY AATE AGy ofY AT fmw
A w2 | foww &0 & & 30
T AL wEar | e gt @ A
forred 39 F aw wam oY w2
IfF W R & —

fvzar # &% garcw & FEr w4l #7 qg,
AT HIJT ATAT & 9T T A H 1)

& e 77 & fF wrt g Mafawet
S &7 TF a9 FIF 0F 0 gamiom
ST 2w & o ¥ 62 TR J g9
wE & A aEd % gw 90 #Rd @
&Y 7 § A aET & g A gEm aver
g 2 | # 39%, AeW, 337 A9 ¥ A
F7AT g [ 719 98 9 | 8, uE faeger
THAA TR TT ST 7 8 | I8 G A Agy
o7 @ 2 % 39 9% a8 T3 F Ay A

\\ FAM GETE 5 oA FAE

i
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[=fr s oY)
FIATET IA GG ATATE FL § AF-
Pag-aims s gak 79 § o AR
S W T q | AT UG QF FEd 4 F
AT &7 T@ gHT qHIA aT &1 HIC
7zt ¥ ag fafeR)y dik = G gz 97
QAT =R qg F7A q AT {SF 1 AEAT
g 97 @ WK W g7 9w feme
# § fr Qur & Y, dew, F9 99 17 99
T ff ¥R aw T w9 {9
WY Fgr o1 9R & w9 {He ST FE §
gk g fr 9 fgowa & @ faw
feeet ¥ Y frmieew F3& |G | IAR
gsa HEd) ardt G fAaw S ag
FE (% 30 997 F1erea) qaE FY JAEA
Y ATAAT R A i AR, qE AN
faeaa 4df & 7 50 g A faeeq
7€ & 1 % 73 W ¥ v § e
HTT Y ATE ATHT F AW § Fg A
£ afFw 99 g9 37 qorrdie 77 WY §
X 99 g/ IF) 75@ § aY gW 9N J
T WEE X & | UF 9g fw qwoamw
T ATTAT AT & HHA F) A |
qg FA & AR ATAQ AV IS AT EY A
# oY TAwF T HAFAE | TABF
T € q UF I I TARF T
FTE fFgaR I A e gm g AR erd
# qers a3 M W@ F A FF WA
7 agt FIgew T FT ATA TT FI TGHT
IR fFar g1 7R 5T mF arg A
tfea 79 7 & off | Ferfaedi A
TeF AELT FIA 0 | FfwT s wrardy
fastt gy 1fx Fraq o € fF gw Ag
fergrardtfaat &t awae &1 g% A
qTed 9, g9 99 1 71 9 P Fegfaedt
¥ I 7 T O qq GFAT 47 | "gh
% {5 gardy SHIRET ¥ It aw o
TIHY gRuT I F7 A% faar afea
JHF 913 99 BT ww 3ragq "y &
Fegfaez qae ¥ 7 3 fegam o
ST gaer fawar, gark faorfaay =+,
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FATR g F) HIX AR A F
AR A0 a2 far gy are 4% 19 a%
TF YA 4§, TF {7 § #R 0F Fay
§ T gENG F GG gAT 1 I@ qFA AY
Fegfaez et arer &Y feei § dz % oF
49 & g5 & 97 WX UF ©F T g0 AT
g7 | wfFa F 1% WY 37 @A T ALY AT
fF T 7 WRE I TREET oAt Fear
£ | 7w 3g gfed Agw & wfiy ol
FT AT AT AAAT 3 FHAAT F1 TG
fgaren =mgY & 1 ag ATF-IETEAAS FY
aifelt, § wgar § 5, wos) qans
g1 AT ATT WO I R T 7@ FT
wfgu fF a7 =9 Aoy ag ofed
FEHE I AR FNE NFGHE
3 I FH(AEE ST AT HIX I
qref UF g ATt 4T IR 99 faers
§ | TETEAHE qE7 1 ] 9 O A
HR F99 TF § | T7 Tqied & qre |
JoagFg F AR WA W ¥
1 g2 Fgi g fafafaas arad
WA 1 78 T A0 awg § 77wy 5 57
TITgeT * g8 A € | FfFs 3L gar
g @ § g% wyan § Fr Reder ow
gftear &eq@ FT AW AFT AU aFA
FT A FIF T A qOATET ¥ gy
gC YAZ &Y 1T FIA AAT AT At A
AT qow B AN AT AL F AT TR )
AOFT A & gIIA QAT AV FAWL
F1 FTeaT ERO, AR a1 & gaswfear
TrAAT g, gar qiat & afeat sredy
gAY R gAT |/ Y afemy ¥ d
g 1 ag 3 Y o arEt v A€ R,
T TR FT 7ol ¢ f o goa) w9 o
oIy g Fg | W =1g feer w1 wefaee
7y, W18 faet A1 R #8 aiT
HIOF A9 § ATY 98 Fg AT, dW,
TH 39 999 91 I giar § 99 q9feq
& F qrdfY Fgy & B s N ¢ g
Ig F Y FUT qAIATAT 3 JHT § )
g facge n9a & | qEFAATAT Y IR
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agt &1 fawrm 8, agt &1 dgfion &
IR AT AW R, ST WA g7
TAATEY § | ALY AL § A I Y FAS
aaearal #1 fae s sifgn awmg
- ZoE fF FTOT A JAWT ITHT Y|
# g qrg &1 AT FET AT fw oHae ¥
BE w0 91 fF T q@w oy g
YT FI ATTHT AIMH FI A | TqHT A
gHA AT WX 9 gAY BE 9 AW
foFgy | FTA F 7ATH § S W & Ay
AT AT § | T AR H A FEW A
AT FITAT | G {57 A qEerae
T X I TRA 2 F | W F Ty
@ | e A AR |1 I|E i
RS TEEl A A FAF, SEIET
FTF, TN BT FHAAIC FT FIIIT IST FI
FIT F OF fged 9 w97 w1 forar oY
g fger @ g sgar g R
FIHIT WA T AT § | TH AR F51T
qT HIR TIiEwEqr 7 Foot fwar d gud
faars gt & @ S AG HegeaAr A
WATE ® AR IR T agrgaE
waFTEl [HaT | W AR arfreqr
wiex & T W F9 T8I § 5 9w avy
STHT ATTAT FIT | T AQIAErT
aff F v aa g1 7 (Time  bell
rings ) ¥ @ fawe WX AT
Fg AE wEM St g e 7 fFar e
T AT aNTT W AT 9 7S ¥ gy
TEAT Qg ! :

# a5 A #T @ g OF q@n af
gT | FFRT F AT § 1 gAY 4
7T & W AF F1E GAGE T ] W
T ¥ BF R A EO AT BY
1T FAT A FHET T AT S
& agr ¥ gord =gt afew amEl fovg
A maeaT gat & fag dare it
TR ATEAN GFTES N AT, 08 e
TS ¥ AT | AR S A e

{24 JAN, 19631
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T a1 fR AT HIT HTOT & Aarat
q 7979 S §Y TN AT F) qg qHAl
a1 {5 g% 751 F 9T T gV F wifeaw
g ®IT IR ag g1 a7 fw gw arfesae
& faery & & dar @Y 9t 1 Afew agi @
ANl ¥ gEy i AR @w QET A A
R FH G 7 W Agl & 97 ATy Wik
¥ ary @t | Tafag Gt a9 FwgAT fF
FTIT UG § qAAATA] FT TAH oY
T Y 3E 3 &, W Jegafcy
T 7@ & AR oy faum & A
FW & 1 ¥ Fgar g fF 5 a9 A
MR FOR I & TR G e @
TEET AT AT T g | w9 SO
gfwar g Fifag g7 9w w1 Afdw
=g ¥ wfge fo s wear @ g e
T § T8 TET A @) A FT aqran
goT U g, #IX T fag¥ w1 aqvay gHr
TETE, A FUFT FT qAAT AT
T, § TR W@ F sfagma &
aqraT g|T T §, afew ag uEn faeam
FOEL AW IRA TR 39
g & § | F g ¥ fgw gt
gfvan AT aTe gEl Ty A Ffaee
wF g, AR T A FF g, A
a8 v e F1 s g1 A o
gfar # mraTs g @ gAY & A
aaA § fF ag A wrege A
43 g¥ g $W F1, AT qgeaq F !
AT AR TEAGATET FT 3FA W &
gy foreerr €YY ST AT T Evm |
AfET T AT FUAT TG F g A
a5 =) qfera § 1 aew fafaeex
qTEq T WEA H W 918 7% § oA
%l gF gaw § affa 99 @1 aud
AT =IfET fF ATt ST Y g 9]
S AT &1 qw Qi @ g, S AT
FETC A e AfT ¥ g, I3 A
g Ut ¥ g W Awd o=
Y TS | AT IF A A9g T ZAT | B
gfr @1 agw fafeex Q@ A



4791 Colombo Proposals on

[ wegw Y]
g anar 5 g fF oFor ¥ Aw
g, T A A T T F AW
M, B F faage awffer a5
9T Fa At % 39 F araqE 97 ¥
TR AT A 1 3 & AU W WY
g0 fr ag wam #Y wa ff @ A=
WA Y T F ) wEW B} T
= ¥ fau saf 78 ) 9T § 93 FT
W AT YT FI A, AZ GHA  F
o g0 e o fausm & g S 3"
A S FY AATET THAT F
qfE ot & swtag # faw w
T gl Y swafom #; fE 9
A T FaE A e A
AT F & g8 o AT &1 F 3
TR F—

9 & a7 I A

M Tl A gT FET
q {T WA AR gAY
g TFRAT T} A 1)
o T wgm (Hew waw) 9T

Tt wEAT, g0 3 UF TET FEAT .

o 4 fF s A AR T aQ
TLNTZEHN ATGIAT | SH X a1 &
q S 931 91 38 43 A fF oF

Fg TE g WX GET T FAA
afrw ©F Ay &Y FE@ A A

FEAT § 95 H qWogee A fY ¥@ @

g

[Ter Vice-CHAIRMAN (SRt M. P.

BHARGAVA) in the Chair.]

R 931 w=xd g & % 7 39 g
Yaglg @ g | & qgar g 5 oooft
S ATES AT qF TF I AT qZ QIR
F@ 9 5 oA, 9w, g a9 ¥ oS
T e WA qF ¥ A
g 43 W oA g @ I9r
T ¥ gg WY A0 ITF Feq 9 F
93 axa Tfeq off 7 fag Wt Fg faaw

i\

[RAJYA SABHA]

i
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fe sv ®Y ger foar 9 0 T Wl
IR I TF & 4789 F qg & fawetar
FG ANT AG @, I9 ¥ gET W
Sfewr g9 agdr W &

ot & d a3 Jillsas
e &S LS o g S yap
K Gl ] Uy 5 5 repes
S o & WD e -l &
- Ut YIS
ol wogw oY ;& ¥ w W
T8 FRT ) A a8 F@r TR 99 a9
T A A oW @ adF wT g 2

for 1 & 3 ag 9 Fa1 5 ST A

frren 8T 1]

off TR qEA : AT F AAT AT

FY & G G, A AT TIT A A
g 1 qAY w7 weafeat Ay g
FIA ATAT AT FT §FE 2 HIT g
R \fe wrar gfaar, wra fag-
T 39 & gy § § aZ T8 AFGEATR
T F | F TF WA A7 9T Y
g TP AT Fg A FH T FA AT
nfege #Y, gy Efoag #1 eava &
W T & IT A JT FET AT(8Y,
faar asg & @17 1 faega oF AT
F OAFA FAT FA AT AZA AV
IIEY AT FIAT, IT F FE AT TG
B arET & 1 39§ = Ry A e
T T gy § IfeF AT Aww v
uawr @& IT 39 IE A
ad F%9 & a1 faary 3@ F &
T YT AT B 9T AR FG
SATET AET FT TFT § |

T F 3390 f9337 FTF § Fravar
IIFeH AT AR AT HAF § IT F
Ty § fadgA 8w fF 37 9%
g TRiagEds  frar #) AR
3@ | g 3g waF fv A F

2

s
\

t{ ] Hindi trangliteration,

-
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el FY a9 g fF
fufeeex 3 it a@ F=
qY  IEE! ARl OH ST ared S8t
Y, I W T HIK 99 W a9
FT F NG ¥ 98 77 5 T AR
Y F1 AGF w7 F e o =@y oA
o9 T YT B 919 § a1 & TEY quwar
T T T W AR B
IR F AN | T I qS
&1 g @ fv fow madde 3, -
¥ ¥ fog qaE? A, AR & foaw
MARaIA WA FITTF I =
faevaT 1 gt § NG TEY #hA, I8 TF
gH S99 AT qEl T, @I A Fg
T ¢ f =g femie @-9e O ey
g a3 39 a1 A, oy f5 sA
AT Fi @1 T4l g, g 9w
HIHATT F1 T3 74! HAT &, S gromi
T AR A &, I TRl AT & 6 gwe
wfeaT 9T 7 grad g, =i 9q
Tl #1 3ET Al &, fogiv S &y
# Y 78T @7 &, T AQ AT AqTA WL
f& ag gy oot & QU ad &<
¥ Ug UF 93 qeqEAATaTT g | qR
T "wd gar ¢ fr oy farder
Zeg ¥ 93 #X W 39 TR@ F AW
SANIEES =R SURE IR

WMoaiomeFanag @ fw
g gETEl W FEl FT TAT § 1S9
gearal & g9 fFEY ag ¥ o arees
T AN §, o Tl g W AE S
% &9 Faw gom ¥ & fF oW ds
FXAOE § AT T | gW agaa
FTrEY F (G F AT A E

l

A
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AT AT AT TS g | W9 g
Tg A AW FL A9 § T g7 IZ
i W T AW R ogER AW ¥ A3 A%
g w, @ ag wafaa adf g,
frelt ag ¥ Y ag w=el ard T A
ST gFAT | A9 g9 A 0 & (9%
3T a9 qvag § i #15 T e
A TR q@ F & fog o 7@
59 & a1 fT 7g WY o IR 99
@1 AT, 98 a7 T % g a1 aa
F & fad do11 =gy & Afew T T
d5% & | St ax-smagre g § 99
RE TWIFRBARINET
Fife & fF 3o # ag Ifim w1
fF gw 9T @ a/@ Fow ATEY §
§ A w3 § fF w931 AR
1A HA A FAT TFR AL § IFA
fergeamm &1 SO FEOW FA
F AT A @ g AT T
7g & fF 7 Frawy JEaqEt g1 gq
N FF WY TR T @ § T8 faega
qArfas & A< ag g & fF goar 48
FI ST & FIAT FHAT &, T GR
F X ¥ oy Y fw gwR ¥ g9 &F
Y & 99 IFC ¥ g0 fATm w4
AT AN AT FEA HIC IT HT
TET 7 it w6 | Y Jar fae
THEILHY A9 FY M, T TFC F1 I0Q@
FI § g9 ey a7 TS 9¢ G BT
gFd g |

73 feelt Amgw A F8 I A
aTq WY FEY | FEr (6 g9 39 AT @
FG g | AU TS AT 48 ¢ FF q9TR
FT sy wfEd 7o S| & E A
g e @wmAr arfey 1 fage
agTE W1 g oY, A fEAAr S9A-
g g%, ®% QW HT AW q9
forz T ar AR g TR AT F IF
FI TEAT ST 9T HIT HAAT TAGHE
AT 9EY oY | wfeT fhg @ AT
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WEAT 9 71fT" gu WX ;W A F
U I I EEAT T Q@ X @ g
© A EH AT WTET ¥ AEA Ag S
=1fed | 99 g ST ¥ 99 39 9@
T AIS-agd a1 & & T ¥ 1 9
T ol wieas Y Ak gfeur W)
uF afFawre 3 &, a1 ag fet a,
fedft wpmy 9X g T, 9 99
F giys 7 99 F—aq  ar #if
@A 7N 4, I WET 97 R 9
q S W gg gwer feEr——aR
I¥ F1 qAg ¥ gR AT IS TS,
FfFT ag g 5 ogw g @ v
T I g UF T g gy
TR wETET ¥ WY F19 frar € ag
FaEAIT &, I/ T AR ] I @A
& fo¥ o ot FEEHY Ff g awd
qT, A g AR N FT R 1
g 78T Wed FT WX F§ AT dgH-
watfgar #2 @1 9@ & av wif @wrd
TEY ST S A 1 99 ¥ AY gW e
femr #t #T @UT w1 9Y AR
fem & o afeg g =fgdr 9 #Y
Wt g Tafe FT 3F T 9% 39 a wd)
Id wE F a0 &1 W | w1
WWE AT AW T Ag € T
¥ 9T gw & aga qufd F—udr
fafs #1 @@ ¥ @A 3T, @R
S AR § 99 99 ¥ &4 H @
gr—fa=re FTW &, o W fadr
TEr AN ¥ TP w9 & | HeEW
g9 98 @ FX A {5 g9 I & agq
9 HIEHT § WX g9 g 9T §G
gFY &, T8 AF q& § 1 g § g
fsq g, sq wfsd &1 Hawr &
X Fg FHIET F34 & 9@ {6 39
1 g@ifady

w( gaTT At Al  qg ]
fir 37 wearal B wiwR w1 & NG

[ RAJYA SABHA]
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Fg HT A7 a09 §, 39 & g FH AT
aTq AT g AR T A a9 §
ZW U AT @ & 1 gAR AT .
qga 7 TF IB T g3 § W AT
w1 grar fFar a1 fF edFar &y
g ¥ sl A wrw faar &
Tg AT AI I qifeEl, g 7%
g EaAAr A AL N oW feEn
a7, BT FT @0 99g T T § Afew
ST F gUT AT AN W 9 ZB
g, 9T § WK A9YA F @ W
F AT Y A FL qA @ &, ST &
FRIJAFTARFENEF I
femmT & T AT oy §, 9y § A€ awean
g frdm @ & Y o e
GT & ) T TF THIC FT AT 2
ST VM Wed el gEl ¥ &
¥ T Y | SR 4 AR T A1fey,
I3 Ag UTHH FT AT Afeq, fF wgrEAn
meft & S wgat &, wERr andy
I fag 1 AuAT ITUHFT FATET
¥ ag o B ww & g, W EF Y
AT WTAT 3 ) T & ) F AE
AT ST F YT § T TFTT L
g wy ME ) " T FT T
IRN AT ST B A AT a9
aars, GEt FE a1 g7 yEarEl § FAOwdr
MAFET I @A R GARTTITH
femmr A7 I & S IR a8 HrET
fF wa & a9g ¥ a8 99 919 FEr AT
W & # wwmar § fr fwoawe ®
SHH T SN & 4T 2, 9% OF o9
T ¥ wHE afew @ o & e
% w7 feqmt dar & AT 34 a0
IR FHTR FAT WY &7 /G AT,
T JEATEL B WT F FTOT T HT T
qaTar | B W ¥ WS FCA ATEAT
fFf @ =R & FE @ I FEQ@E
# ot A€ g AR T FE T AT HT
i ® fowr & ag aw awedr o7
RS & NG v A1 aw §

6 P.M.
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#F w9 ¥ o9 Few 5 s
Yearg H oSy gEd A w4y w5 & R
o frriEx 39 #Y 718 gear Mgy
@Y 9g o e gE 9 ¥ 9EE
# o 3w 1 S e 3@ aTe A
g SN e § R TN 9% A%
g, 3 WY o THX F FENT g1 I
£ o g mgr NfF 9T R ¥
fHee ™ F, T FAANE | |
g TN T THE W AT § qRg
fergT ST & 1 AT H A7 AERITgA AT
¥ Y sA W AMAT R
3 oy g w® # g aee
faae =X fF @9 I8 TER &
mrer frg wee ¥ fAve @ g,
fre AR ¥ g @I W@ & &
gFaT ¢ | 39 9T fEm s & el
Th TTaE ¥ 43 o7 9 a8 9 e
&Y AFAT § | AT §H qo THo He F
A FY F Fd & A wm A
ds FL 9@ FTO T U WA
g qg UF wAw A a@ § 1 K
1w oud wen fF g o mw W
AT § 39 A TH AW & T
Faar =1fed

ooooo

ot Twr yawe g o #1E v
AgT & TR FIH T

St TF wgW : TEFR F A
¥ AawE gg Ad & g Sy
AT g | 7uagas a8 2 fF
S QT Iyl qqrAT §, [ IR
gw & wvwr wv g fF gw fawss
FC ATTHI FY, qg g7 FT B (G |
qg THIT FIA H AC AT A
qaAT T FT GA qT AR Ay GiAT-
art ¥ FE AT AGH fARA arEr
& o I@ 9 #r oafewr g, sER
FAFTL AT B IS (AT T 1

l
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DEFIT Y AT 78 F W GIA Y
S g I At & mifeed 93 9,
I FF 7@ TANS w9, #HRX I
$9 a9 a9 &7 f %X W A 99
IR WIAT FE FET AT T FATAT
o1, I &Y W oY g T § R oaw
g TeETE 9} § @Y faed & gwra
T agd & @ AN g g @
qmEq THT 99 @ g%d e fag &
gfaar &1 AW g1 fF S 9 gw A
F2 § F 9y ¥ | arhe sfrer g
areft & f5 ag g W 3w & a8 @9
fergeam a1 fegam <@ & 1 dem@
9{g H AAAQEL Fr AT FAR
AT AT J7ai § faaet & 1 fee g
T awaA awd fF fFg IF ¥ g
I a9 IRl FN ATHET F qGHI &
o &Y gfar w1 A9 oaw O F
TA GFd § |

# guaar g 5 dfsg o & quw
F 97 T9 ¥ H AR FF wiIF
FZA BT ATIIFAT AEL 3 | a9 H 34T
& AT FTA AR E

IKumarr SHANTA VASISHT: Mr.
Vice-Chairman, I think all the points
have already been covered by the pre-
vious speakers and after the Prime
Minister’s speech there is not much
clarification of anything to be given.
But I would like to say a few words
to some of those hon. Members, parti-
cularly Mr. Ganga Sharan Sinha, whe
said that many of the vital papers
were not available and, therefore, how
could they give any opinion on this
matter. I would also addresg a word
to Mr. Mani who pointed out that
when Parliament was meeting haeare,
why did the Prime Minister talk with
the Colombo Powers and why, even in
principle, did he accept their proposals,
and so on and so forth? I think my
hon. friend, who must be well-versed
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with the facts of history, wil]l appre-
ciate that 1t is only our Government
that places all the facts before Parlia-
ment, before the country, whenever
any major decision is taken or when-
ever any major development takes
place in the country or any plans are
made, or any schemes are made for the
country itself. Here everything is
placed before the public as well as
Parliament and nothing is kept secret.
If you look at the history of the Euro-
pean powers, the Western powers or
the Communist bloc, you will notice
that they have always made all kinds
of international treaties, various types
of agreements with other nations, as
well as taken decisions affecting their
own country, sometimes even appro-
priating territories of other countries
which became g part of Russia or of
America or of England they even
created their own sphere of influence
in other parts of the world, without
taking their country or Parliament in-
to confidence. Many vital decisions
affecting international politics were
taken and they became known to the
people at large after twenty, thirty
or even forty years. Therefore, to say
that on this matter, which is hardly
a week old, or to say thaft in the last
session also the meeting of the
Colombo Powers was known to us and
the proposals were communicated to
us only a few days back is hardly
fair. Sir, the entire proposals of the
Colombo Powers and their clarifica-
tions have been placed before Parlia-
ment. I would 1ike to ask thoge hon.
Members who are great champions of
freedom, democracy and the rest of it
whether these democratic countries
always took their own Parliaments
into confidence before making agree-
ments or treaties and all sorts of
things. Therefore, to find fault with
our Government, which has always
placed all the fundamental things be-
fore the country and Parliament is
very unfair indeed. I am sorry that
we do not appreciate the fact that at
every step Parliament and the rest of
the country is taken into confidence,
I am sorry that we do not give the
Government that much credit.

[RAJYA SABHA]
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So also, Sir, some of our hon. Mem~
bers said that this should not have
been done and we should not nego-
tiate with China. Mr. Vajpayee asked
as to what decency and good manners
were involved while talking to a coun-
try associated with evi] and bad man-
ners and so on and s¢ Zforth. Sir,
twice the Chinese proposals came
before us and the Government of
India rejected them. The Govern-
ment had the courage and the confi-
dence and the gtrength, to reject them
though we were losing post after post
and we continued fighting. In Octo-
ber and November last the Govern-
ment refused to talk with the Chinese
Government about any sort of nego-
tiation or truce though peace offers
came and we were losing. Now, the
pre-condition to these proposals is
that the Chinese withdraw to the
position of 8th September. They are
the people who have won, who have
come further into our territory and
now they are willing to vacate all that
they have occupied so far, and even
beyond that, that is 20 kilometres,
they will go in the Ladakh area and
so on. They will give up all the
military posts which they had, much
larger in number than ours. Even
their personnel that was there ig in
much larger number than ours, which

. will be removed by them. They have

been able to occupy a part of our
territory from which they are going to
withdraw and then we call it bad
manners to talk to them and all that.
I think it is good manners if we talk
to them when they are withdrawing
from these areas. Of course, it is
quite proper fo say that every nation
should talk on honourable terms. At
no stage hag the Prime Minister ever
said that he would be willing to
negotiate without honourable terms.
The Prime Minister has said it re-
peatedly, he has put it time and
again, that we shall have negotiations
only on honourable terms. But the
propaganda is carried on that we do
not want to have any negotiations
with them, and if at al] we do, that
will be on very bad terms or we will
be selling away our country. Nobody
can imagine particularly the Prime
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Minister or his present Government
doing anything which would go
against the interest of the country.
While we may talk with China, while
we may discuss various  proposals
with that country, the fact remains
that our country must be defended
against any type of foreign aggression
in future. China has awakened us to
the reality of the modern life, to the
modern type of warfare to  which
every country is exposed. We cannot
ever forget that fact, at least now be-
cause in previous times, we Wwere
going on, more or lesg like a medieval
society or, so to say, a society or a
State or a country taking to modern
way of life almost in its very early,
preliminary stages but this Chinese
invasion has certainly shocked us in
a way, it has hurt us and it has made
us alive to the realities of the modern
world and that we can be open to any
attack from any country at any time.
Therefore this is a war, this is a
defence of this country for which
every single citizen, man, woman or
child, hag to be ready and this is not
only what we have to be ready for
but 1 think even our children and
grand-children will have to be ready
to look after the defence of this eoun-
iry. This is not going to be settled
today or in six months or one year
or across the table with China and so
on. China may attack, Pakistan may
attack or some other tirouble may
come and it may be that anything
may happen in this world. Theré¢fore,
to think that we should not talk with
China and all these proposals are
very bad and we ghould not even look
at them, this I think is very incorrect
and unrealistic. If we are realistic,
we do not want even diplomatically
to antagonise the Colombo Powers.
‘We cannot be sure and I do not know
how Mr, Vajpayee and other Mem-
bers say that there shall not be any

attack from China. How do they
know about it? Have they had any
consultation with China or have they
any authority or have they their own
C.1Ds. in China that they can say
that there shall not be any attack?

[’24 JAN. 1963 ]
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Surr RAJENDRA PRATAP SINHA:
Have you any information that they
will attack?

Kumar: SHANTA VASISHT:
We have to be ready for any attack
from anywhere. It is not a question
of whether they are attacking or
somebody else is. When for the last
two times we have been having con-
sultations and meetings with Pakis-
tan, why is it that all these parties
who become so disturbed and con-
cerned and feel disconcerted about
thege particular negotiations today,
do not worry about our talks with
China? Have they asked what is it
that you are discussing with China
and what ig your basis and what are
you discussing?

Sar1 RAJENDRA PRATAP SINHA:
Pakistan.

Kumarz SHANTA VASISHT:
I am sorry, Pakistan, Why is it that
these parties who are worried about
the Chinese are completely silent
about the negotiations with Pakistan
though Pakistan had also committed
aggression though Pakistan haq also
violated our territory? Is it that the
Pakistan’s violation of our territory
and invasion becomes a de jure and
correct thing because it has been 15
years’ old and therefore a compromise
there will be all right? Or is it only
that China’s is a new wound and
therefore it hurts us more? I think
the hon. Members should apply the
same criterion while dealing with
China or Pakistan or any other coun-
try. It is our territory and we want
to fight for it, to look after it and
we want to be prepared for it in the
future for ever and ever. They are
so worried about any talks with
China; even when six other Powers
are intervening they ridicule them,
they spoil the atmosphere; but when
the talk with Pakistan was going on,
our Members, even the Opposition
Members and others, quietly felt ‘No,
we should not mention anything about
Pakistan. This is a very delicate mat-
ter’. But when anything concerning
China comes, then that is not a deli-
cate matter at all. There we can be
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brutal, we can ridicule them, wer can
jeer at them, we can make fun of
the Powers and mediators, poor peo-
ple who, in their goodness and
friendlinesg have come in and ftried
to help to bring the two parties
together to talk about matters affec-
ting our country. We have not the
decency to appreciate and pay tribute
to\those non-aligned powers who
have tried in their goodness and in
their way to bring about some sort of
agreement between India and China
but we jeer at them as if the Chinese
problem will be golved by really
making fun of them or laughing at
them. That is not how your battle
is going to be fought. It is not making
fun of them or rediculing them that is
going to take us very far. For that
we have to be prepared at the indus-
trial level and the country has to be
prepared militarily. There has to be
preparation and diplomatically we
have to see. We criticise the non-align-
ment policy of the Government, that
it has gone out of the window and so
on. I beg tosubmit thatitis the non-
alighment policy which has been
appreciated by both the blocs. That is
the reason why we have the support,
as much support as they could give,
from America and England and from
the Western Powers, and from the
Communist countries. It is a very
great development of history, of the
world history. It is a very outstanding
ang significant development that the
Communist Parties have not appre-
ciated the aggression committed by
China but they have really condemn-

ed it. It goes greatly to the credit of
Russia, East Germany, Poland and
other countries - in the Communist

area that they have taken a very
objective view and I think their pres-
tice and status have certainly gone
up by this objective outlook on their
part. If they had taken the side of
China, we would have been some-
what disillusioned and somewhat dis-
appointed that they did not take an
objective view. I am very happy
indeed that they have taken a very
objective view and have condemned
China. China stands today very

much isolated and condemned not
only by the other powers and most of
the world opinion but by their Com-
munist countries also. Thereby the
status, position and standing of the
Communist countries have gone up
because they could say that one of
their own Communist countries that
is China, has not been very fair to us
and has committed aggression and has
violated our territory and so on. That
is a very outstanding development of
the modern world, if I may say so,
and it goes to show that our policy
was successful and has done well for
ugs to have been able to get the
appreciation of almost the over-
whelming nations in the world, all
ihe countries of the world more or
less barring one or two or say North
Korea, North Viet-Nam and China
and maybe a few others but mostly,
by and large practically all the coun-
tries of the world have supported
India and have even appreciated our
policy of non-alignment. Had we
been aligned one way or the other,
things would have been very different,
Automatically the Communist bloe
would have gone against wus if we
were aligned with the Western powers
and the Western countries would
have supported us. If we were aligned
with the Communist bloc, we would
have the sympathy of Russia, auto-
matically the Western countries would
have been against us. Today we are
in a fortunate position and we are
grateful for that that all these coun-
tries have been sympathetic towards
our stand and that I think is a very
great gain for the foreign policy of
our country and the fact that we have
been able to get their sympathy by
our following the present policy.

So also Mr. A. D. Mani was rather
very categorical about various points
yesterday. I fail to understand all
that and I think he is so much used
to benami transactions as Mr. Arora
said the other day, that I never know
whether he is speaking on behalf of
the Jan Sangh or the Swatantra Party
or on behalf of the P.SP. or all of
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them together. Nevertheless, I wish
he would speak for himself rather
than for other pecple and ia other
people’s tone and style and givg their

views. |

SHrr BHUPESH GUPTA: He is a
general distributor of all those

Kumart SHANTA VASISHT: Shri
‘Ganga Sharan also said that other
powers would be angry with us and
would not like us to proceed. Mr.
Mani also said ‘We will lose the
sympathy of Western countrigs and
we chould not accept these proposals
and we should reject them’. ¥ think
more than anything else, the Western
countries always want that you should,
for a change follow your own con-
science. You should be independent
in your opinion. You should stand
for ybur own convictions. If you are
only going to toe their line, this is
not the spirit of democracy by any
means at all. Even the democrat:c
people want—they may use various
people and sections for their own
purposes to propagate this or that—
but even their own basic pringiple is
this that people do live as they want
{0 live, they follow their own beliefs
and their convictions and their
opinions and they govern their own
country in their own way, as they
think best. If we are only going to
be guided in our country’s affpirs by
what so and so will say, the Ameri-
cans are not the people who ever
even say: ‘I am doing this because so
and so will say this’. They follow
all they want to follow and what their
own convictions may be. If we want
really to be truly democratic in our
country and truly free people, we
must follow our own conviction and
our own conscience and our own
judgment in this. We cannot be
guided only by fear that the West
will not side with us or so and so
will not side with us or so and so
will be angry or gso and so will not
like it. The funniest thing is this.
How can we say that the West will
not support us? I think they have
already given us support anc|l they

India-Ching Relations 4806

will continue to give us support and
m no way are we likely to alienate
the sympathy of the Communist coun-
tries or of the neutrals now 1a the
world, by accepting these proposals.
It may interset Mr Mani to know—
I am sorry he is not here—that some
of the newspapers ang some of the
opinions expressed in America as well
as in the United Kingdom have sup-
ported the Chinese stand and have
not supported our stand. Even a
great man whom most Indiang like
very much and for whom we have
great regard and respect, I mean Sir
Bertrang Russel, has asked why India
should pe a war-monger. Why Does
she not want peace, with China when
the Chinese Prime Minister has put
forward his peace proposals? Why
is it that the Prime Minister of India
does not want to have peace talks and
negotiations? Why have they become
so haughty that they do not talk
about these things? Therefore, they
also want us to talk and it is not fair
and we should not mistake the Wes-
tern powers in this way, and create
this impression that they will not
like it. They would hot mind it. Our
own leaders will _ do everything to
have a settlement and an agreement
that is honourable and fair and befit-
ting the spirit of our country and the
aspirations of our country. It is
going to be a long, long battle. It is
not going tc be settlegd at one table.
It is not going to be settled sitting
across one table, or two tables or three
tables. This is a question which this
country will have to lock after and
be prepared for, by preparing its own
defences.  Therefore, bringing for-
ward these observations at a tangent
and these arguments, etc., does not
really help us. These proposals have
come to us and we should try to
understand them and appreciate them
and also the spirit of these proposals
and the spirit in which the great
powers have tried to intervene to help
us in this matter and to bring the two
parties together to sort out the vari-
ous points. We should try to appre-
ciate the work of these neutral nations
and what théy are trying to do and
|



4807 Colombo Proposals on [ RAJYA SABHA] India-Ching Relations 4808

[Kumari Shanta Vasisht.]
we should leave it to the Government
to take further gaction as it thinks
best.

Sart ARJUN ARORA: Mr. Vice-
Chairman, it is very interesting to
find men like Shri A, D. Mani refer-
ring to the spirit of Mahatma Gandhi.
Few people in thig country read the
newspaper which Mr, Mani has been
editing for a record time, but I hap-
pen to be one of those who do and 1
remember very well that when
Mahatma Gandhi was alive and was
leading the freedom fight, Mr. Mani’s
paper distinguished :tself by attacking
him and the freedom fight. It is all
right for him to talk of national
honour now. But when national
honour was at stake he was attack-
ing the fighters for freedom. It is
also very interesting to find that
Mr. A. D. Mani now reminds us and
the U.A.R. of our condemnation of
the Anglo-French invasion of Egypt
in 1956. Mr. Manj probably preserves
the files of his newspaper and it will
do him anq his friends a lot of good
to turn back those files of his paper.
His paper was one of the few in the
country which attacked the Govern-
ment of India for rushing to condemn
the Anglo-French invasion of Egypt
in 1956. He thinks public memory is
very short and like a chameleon he
can change his colour today and
indulge in heroics.

It is very strange that a serious
political leader j1ike Mr. Ata] Bihari
Vajpayee should get up and ask

yesterday the question while inter-
rupiing a learned Member of this
House—Shri Pathak—that we should
ask Col. Nasser how he would have
felt if India had not condemned the
Anglo-French aggression against
Egypt in 1956. He probably reads
only “The Organizer”, his own party’s
weetly. He does not know a word,
I should think, about the attitude
which the Uniteq Arab Republic had

taken, I would like to remind the
country and particularly the Jana-
sanghites that the U.AR, tried to

convene a conference of Afro-Asian
nations even before the Colombo
Conference was held. The UAR.
was the first country to take the ini-
tiative in the matter. It is another
matter that that initiative failed and.
that conference was not held and
ultimately the Colombo Conference
was held. Then again at Colombo,
the spokesman of the U.AR, tock a
very firm stand. He took his stand
on this principle that aggression is.
not to be rewarded and it was, thanks
to his efforts, that the Colombo pro-
Posals, as they are, have emerged.

It is true that all the non-aligned
countries in the world do not see the:
truth In this India-China dispute.
But if they do not see the truth it is.
not the fault of India or of the UAR.
After all, the non-aligned countries
are also non-aligned among them-
selves, and once they are non-aligned
they have the right to judge each
issue on its merit. While we may
disagree with their judgment, while
We may not I'ke it, we cannot deny
them the right to do so. All the
same, the fact remains, the Prime
Minister has mentioned, tha; twenty-
six non-aligned countries, many of
them of Asia and Africa, have sup-
ported us in this stand. Ag the Prime
Minister correctly pointed out this
evening, it is immaterial whether
they used the word “aggression” or
not. As far as the U.A.R is concern-
ed, its stand has been clear and it
has been made much more clear
recently. The official magazine of the
UAR has published an article on this
issue and that article has, by chance,
been reproduced in this country only
by  the  ‘Statesman’. The papers
which beat so many drums about
their patriot’'sm have not reproduced.
it or have not said a word about it.

AN. HoNn, MEMBER: The “Hindu--
stan Times’ also has publisheq it

Sart ARJUN ARORA: In that
article, the U.AR. has come out
openly in condemnation of Chinese-
aggression. That article reveals that
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the U.A.R. thinks that it is proper to
give India full support. So, let us
recognise our friends and what they
go. Let us not run away with the
idea that we are left alone and,
therefore, we should jump into the
lap of some American millionaire.
We are grateful for the help that we
received from the West, from America
and Great Britain in a time of crisis
but the quantum of that help has to
be remembered. The American sour-
ces themselves have revealed that
this help was worth fifteen million
dollars. Now, this sum of fifteen
million dollars only comeg to seven
crores of rupees and even my friends
of the PSP will recognise that this
sum of seven crores is nothing. If we
mobilise our own resources, if we
build up the economic potential of the
country, arms aid to the tune of seven
crores should be nothing. We are
forty-five crores of people and if this
sum of seven crores is to be distri-
buted to each one of us, we will get
less than fifteen naye paise per head,
just enough to buy a good Gold
Flake cigarette, Now, is it for this
that Shri Ganga Sharan Sinha gets
up again and pleads that before we do
anything we shoulg consult our
Western friends.

Surt ROHIT M. DAVE: At no time
has it been said.

SHRr ARJUN ARORA: He has said
it.

Surt ROHIT M. DAVE: No, it has
never been said, Because there is no
argument in this Aebate. they are
putting words and words in our
mouths which we have never uttered

SHrr  ARJUN ARORA: T will
remind Mr. Rohit Dave of the exact
time he said. He said it in Novem-
ber, when the Prime Minister
announced that the cease-fire had
taken place Ha got up and caiF it.
You check up the proceedings.

Surr ROHIT M. DAVE: We have

[24 JAN. 1963)
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powers should also be informed. At
no t:me has it been said that their
views should be taken into account.
My memory is quite sharp and =
what he gaid.

Surt ARJUN ARORA: You shonld
know it. The learned spokesman, the
weighty spokesman of the PSP, Shri
Ganga Sharan S'nha, got up angd said
that if we accept the Colombo pro-
posals, the Western powers would
come to the conclusion that we are
not serious about fighting.

Surr ROHIT M DAVE: Where is
the question of advice? He said that
the Western powers should be in-
formed. He never said that the ad-
vice of the Western Powers ghould
be taken :nto account. He has never
said that.

Surr ARJUN ARORA: He used the
word. It was a rare phenomenon of
Mr Ganga Sharan Sinha speaking in
English on the 22nd November, 1962,
ang [ remember the word correctly
and in spite of the protest of my-
friend, Mr. Dave, I will stand by the:
truth.

Surt ROHIT M. DAVE: It is
strange the hon, Member using the
statement in g manner which is no-
th ng but lie and falsehood,

Surr ARJUN ARORA: Lie is un-
parliamentary. That, I think, he
should know.

Surr ROHIT M. DAVE: It is not.
Suxr ARJUN ARORA: Now a

truth will not become a hie mercly
because Mr. Rohit Dave makers * a

point to say so and repeats an un-
parhamentary phrase again and
ag:in.

Surr ROHIT M. DAVE:
unparl.amentary.

It is not

Surr ARJUN ARORA: 1 hope, Mr.

checked it up and we know exactly ‘ Vice-Chairman, you are aware that
what he said. He only said that these | lie is not parliamentary.
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Sur: BHUPESH GUPTA: 1 rise on
a point of order. I think the state-
ment the hon Shri Arjun Arora
made was on the basis of what le
claims to be the reading of the pro-
ceedings in Engl'sh., When that
statement has been made, Mr. Rohit
Dave should have contiadicted i by
pointing out that 1t was not mm the
proceedings Instead of that, he said
that he told a lie First of all, it was
very unparl amentary and, therefore,
it should be expunged from the pro-
ceedings, and

Surt ROHIT M, DAVE: It 1s not

surt BHUPESH GUPTA: You can-
not say ‘lie’. You can say untruth

3HrT ROHIT M DAVE: Mr.
Bnupesh Gupta himself used the word
‘lie’ a dozen times,

Surt BHUPESH GUPTA. With
regard to other things, not in this
«context. Here, the hon Member was

making reference to the proceedings.

SHrr ROHIT M. DAVE: He has said
that the Minster was telling a lic

Sapr  BHUPESH GUPTA: Mr.
Vice-Chairman, Mr. Ganga Sharan
.Sinha 1s supposed to have said it.
He has said 1t on the basis of the
proceedings of the day. Mr Rohit
Dave, who 1s not in possession of the
proceed ngs at the moment, could
certainly refer to 1t, Instead of that,
he said that it is a lie. I think, this
1s unparhamentary and should be
expunged. I would reguest you to
consult the hon, Member, Shri Arjun
Arora, and find out from the rele-
vant proceedings what exactly Mr.
Ganga Sharan Sinha said I am also
rem nded that something of this
nature he said on that but I cannot
vouch for the words because I have
not consulteq the proceedings but
none the less, 1t should be found from
the proceedings exactly what he said.

THE VICE-CHAIRMAN (SHRI
M P. BHARGAVA): A point of order
has been raised I have got a book
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before me, “Unparhamentary Expres-
sions” and 1 fing that ‘lie’ used in
some context 1s unparliamentary.

Surt ROHIT M. DAVE: What is it
in this context, parliamentary or un-
parliamentary?

Surt ARJUN ARORA: Only yester-
day, Mr, Ganga Sharan Sinhg gave
expression to similar sentiments
when he said that because the Wes-
tern countries helpeq us, they woyld
not take us seriously if we entered
into negotiations on the basis of the
Colombo proposals. So, the whole
idea 1s that our friends of the PSP
led by their weighty spokesman Mr.
Ganga Sharan Sinha, are prepared to
surrender Indian  sovereignty to
America for seven crores of rupees.

Surr ROHIT M. DAVE: No

4

Surt ARJUN ARORA' That is the
point they want to make,

SRl RQHIT M. DAVE:
and not to Russia ang not to vyour
bloc either.

s

Surt ARJUN ARORA: OQur bloe is
the Congress bloc which rules this
coutry and will continue to rule the
country for times to come.

Surt ROHIT M. DAVE: Unfortu-
nately

Surt ARJUN ARORA: As far as
your party is concerned, of course,
it is likely to disappear in two or
three weeks’ t.me to'be’ merged in
Dr Lohia’s group,

Coming back to American aid, I am
not ungrateful. I am gratefu] but I
do realise that the aid so far receiv-
ed amounts to seven crores of rupees
and because of that we are not going
to surrender our sovereignty to
America, as Shri Ganga Sharan Sinha
pleads, nor are we going to . . .
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Surt RAJENDRA PRATAP SINHA:
What is the point in saying that
Ganga Sharan Sinhaji said this or
that, that we ghould surrender our
sovereignty to America. He has
never said like that.

Surt ROHIT M. DAVE: A le
repeated a dozen times does not
become the truth, N

Surr RAJENDRA PRATAP SINHA:
Nor is it necessary to put undue em-
phasis upon words

Surt ARJUN ARORA: Certain con-
clusions from his gpeech emanate and
I am drawing the conclusion from
his speech. We are not going to
surrender our sovereignty on Kash-
mir either, as some Americans hope.

Coming back to the Colombo pro-
posals .

Tee VICE-CHAIRMAN (SHrI M. P.
BHARGavA): It is time to wind up.

Serr ARJUN ARORA: I am wind-
ing up. I will take two minutes
more, But for these interruptions I
would have finished long ago.

I do feel that as clarified ang ex-
plained by the Mission to Delhi, the
Colombo proposals come very close
to India’s position of the line of the
8th September. The Colombo propo-
sals are based on the principle that
the latest Chinese aggression must
be vacated. The Colombo proposals
naturally do not seek to undo the
Chinese aggression which began in
1956 but they are of advantage to us
because they are based on the prin-
ciple that the latest aggression which
came to notice on the 8th September,
1862, should be undone. Then, the
Colombo proposals envisage the with-
drawal of the Chinese forces both in
NEFA and Ladakh. They nowhere
envisage or think of the withdrawal
of the Indian troops even by an inch.
I is strange that people who shout
hoarse about their patriotism have in

[24 JAN. 1963 ]
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this House, yesterday and today, con-
demned the Colombo proposals and
used, what I should say, not very
d gnified language against the Colom-
bo Powers because they have put up
proposals which may mean the

Chinese withdrawal and not our
withdrawal. They never want us to
withdraw.

Surr  BHUPESH GUPTA: On a
point of order, Sir. When the hon.
Member was speaking, his statement
wag challenged and in a most unfair
way. Here are the proceedings of the
21st November, which show the inter-
ruption of Shri Ganga Sharan Sinha
and Mr. Arjun Arorg was absolutely
right in what he said. Mr. Ganga
Sharan Sinha said,

“... 1 would personally like—
and I think all hon. Members also
would like—that those who bhave
come to our aid should also be
taken into confidence and I do hope
our Prime Minister will keep these
things in view.”

After the Prime Minister spoke, he
repeated,

“I did not mean that on every
one of our letters or notes on every
matter, they shoulq be consulted.
But in coming to a final conclusion
they should be taken into confl-
dence and we should consult them.”

This is what Shri Ganga Sharan Sinha
said gnd I think it is most unfair for
an hon, Member of this House to
challenge another hon. Member by
saying that he hag lied. It is unfair
on his part not to have seen the
statement. Withou; verifying the
statement from the proceedingg here,
he used that expressions, ‘lie’. It is
most unfortunate that Mr. Rohit
Dave, an intelligent person like him,
should have indulged in this kind of
acr'mony and attacks against the hon.
AMember there who seems to be,
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[Shri Bhupesh Gupta.]
according to the proceedings one
hundred per cent. correct in what he
said in this context. )

Surt ROHIT M. DAVE: Exactly
what I said, He has saig that they
should be taken into confidence; not
consulted.

Sert BHUPESH GUPTA: Taken
into confidence ang consulted. The
Americans should be taken into con-
fidence and if I read the whole thing
you wil] find that he was saying that
it you did this there will be a lull,
arms will not come and so many other
things. 1 need not go into all that.
You can see it for yoursell. I have
read out the relevant portion word
for word and I think we should con-
gratulate Mr. Arjun Arora for having
taken pains to read this thing and
inform this House on matters on
which we are sometimes liable to be
misled by some hon. Members.

Surt ARJUN ARORA: Thank you,
Mr. Bhupesh Gupta. I will take only
one more minute, Sir,

The only substantia] criticism
against the Colombo proposals relates
to Dhola. It is really surprising that
the Chinese do not recognise the well
established principle that the highest
water-shed is the international border,
and that is the crux of the dispute.
Once the Chinese accept this interna-
tionally accepted principle they will
have to go back many miles in
Ladakh and a few miles in NEFA.
The Colombo proposals do not insist
on Dhola, I think, merely because that
involves the crux of the whole dis-
pute. The Colombo proposals are not
aimed at a final solution of the dis-
pute; they are only aimed at enabling
the two parties to meet at the nego-
tiating table.

Tue VICE-CHAIRMAN (SHrt M. P.
Brareava): Your one minute is over.

Sart ARJUN ARORA: Thank you.
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st Mg faemwita (A
y337) : STANTEUS WERY,  HTOA
A TF ARfAAT Fwd § FgA
Ty fear | | SUTEr FEAT av el
gafsq wmaF fa¥ gy HawT @
AT ISAT AEAT F /AW F g
gE S FA™ W aata fron, @g
Gar & AT o3ar § 99 fgast Wk
WeqrgT  FY FEry ¥ fAwear g
faaoft sgg W W /A, 93 Tgar
AR T FOG & TG ) = oA
AT @RI J, T Edde 7 oo
AgE S A A AT AfF w H
Tg/AETgR aifad g | SE g 9
g7 w4 YE fear | wfaw #
WEAMGT FT AT &1 AT 4T { aY 98
IEFT S WAfAT F19 T Ig qH
frgr smm i/ awR wrgw fafaeex
agE ¥ WY faegw wifEw § #gr 9T,
IS AT qA SATET AFT ATIO F
FEET AE E | AGE ST F Teq ¥ A6
e I/ FrfE oafy aweiEw
Y mifeat auwdt s gAd & 3w-
¥few w1 Fggdr &g gar SAw
g WY gHEAT Wfgd f7 oguT, W™
7 ¥ Y gRgd W E Imas N E
fomgi a7 Saw gEEET & fag
T 31 78 2 fawran W@ fr
ST avE FAm & TWWIAE | F
dm ot ¥ ¥ fam A faer wAE
qrvy Staq 9E¥ ™ g | g9few
Tg FEAAT FAT fF IAH I IW AT
TR A1 S A dw % fawg §,
ag am faegw /e

T qIET 7 A FRT oA £ afe
FE dMfauTe gEEr 9 § Srew
TN F LR FEA F, Aoy e
FHW FT FLA AT D, T2 A0 HY
facge T9q § O A8 emd FEAT
ff &7 #9333 F1 AoEE w7
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g Y FT AR G AW OF, T O
Famay, 5 3q 7 g wmwid=y
A =Sga, w9w gfeE s
Tifeg | WA FAH KT O[T FT
aF A8l {HAT AT A1, 98 F9 fwAr
FRAT AT IEE A gET AT
foegar wafeq )1 s&f @ dfw
FT AR &, FIAFET T F A §
FIHI FT AT IFT § | AR BT ST
$¥ meA ¥ a8 W@ F@ars fFgw
HEFA OF Healsg i Fma | @
3, TS srzremA #Y gfa F A @y
1 9 gEET GF Tl F o H
AT R, AFT WX IS TN AT@T
qY 3 9T X FEAT 8T | I 15
NI &Y IS9@ AT & AT AT 79T
g, 0dr a@ @E ) 99 gEqEl &
wg H owfed & dwwmw ¥
f& 1 JNFeH g FIAFET B, ITH
faar gar g 5 za& A7 oifeqt #
St gF &A1 SAF Afew § Fmed
F g A W AR FE, T8 T
Gy Agr & fF AW S wear
& 1A 7z fAw araEg s fag
Tt TH RS swmdm wwA
¥ fag uw gEAE@ FET F
zgfae & @wsar g BF S99 3 &
g @l frearg ok 7 #1% A19-
gIfqe@E 1d § | FUHT  TATAT &Y
oA g1 F fAU gART ATAE T@AT
FIfed 7 mEAde 5 g1 7 ==
T/ O AR W v T R e
Ffml #ram g™ & fAg, I9F
FRH FRENFIAT FL AT AN
HIA FT ATHAT FAHI TAAHE F FIT
grear wrfed | FAET qEI ¥ UF
gTr SrhEr www f7Em 9T gE
IE ¥ 99 INAeA 7Q § I¥ AH
qu  FfeiRdaT, QI SRS
I qT TE 9T WX TGAT B AT
|

[24 JAN. 1963 ]
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[} gET A qF o s a @

g FErad quifaa # fegemmm &
fadr «ffr w9 IOFT erdw
FATE TG A A 9T OF g IR
X FX AFA § AT GO Fw K
fegea FI#1E T 7 Far WK
T F13 a frar 20 zas
AT A gawl AW g ag
TEH UF @ § eAsfaw &1 § wify
S ITHRT 7T TEY T & | T A AT
& AT FE e frad g fargean
“FAIRY IFW WA § A0 faegd
feide Fwar g zafed s gy
A Rt & fF g ST egd
Fard & AR ‘g7 TR ama g
AR SR A AT g av oy A §
T O d9T W wEde &
fed w7 gifvsra 7@ § ok g
& ok >t grfreres Y & gt |
qt 39 JETTAT 9T 98T @ A9q, dAv
f T LIS qIEA F wwrar, T gAfEE
FI FEeE FA KT € § T &F Y
FeqeE FIA F T€L@ § | FATT AW
g1 1T F TEY I A9 @I | §F HIA
430 g7 @3 €1 FT T FY qAGGA FA
7EY qgE S & g frawrr §

U AT W & A" fafaeex
#F1 Ifezwor }@F7 W1 9gT & TF
FEIAF A FRAEIHRT FT AT [ qga
&t gl gftem a1, g7 7 F7 a9
2 f gw oow fa@l #F eama aF @A
& # Afew AT sAE FN AT AEw
YA #g w31 fF gy 99T A 47
sqrET 7 %W, Y | A e @,
HYT T 3 & WA FY T TG U
WAL FIH TN, TR X TAA
FAT ATfEd—ag ez AT gwat
Tgar Jifed | Hagar g, vEw S ]
Jg Agd FAT IIHT AT FL E WX
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[t afrefr goor farsrerara]
THY STFI Isual § WX YR A
IR A I@ g

AT FgFe § fAagw w@r g
fF g At wERAT W 3T F 3
W FI@y gu, d€7 A FEECT &
Tg &1 Afgy faad gw v Ffg@m N
ARt 797G |
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THE VICE-CHAIRMAN (Sarr M. P.
Buarcava): The Law Minister will
reply tomorrow morning.

The House stands adjourneq till
11.00 aA.M, tomorrow.

The House then adjourned
at forty-nine minutes past six
of the clock till eleven of the
clock on Friday, the 25th
January 1963.
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